FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
SHRI TRADCO DEESAN PRIVATE LIMITED OPERATING IN STARCH
MANUFACTURING AT DHULE, MAHARASHTRA

(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. |Name of the corporate debtor along | Shri Tradco Deesan Private Limited
with PAN/ CIN/ LLP No. CIN: U15400MH2010PTC203313
2. | Address of the registered office 26, Anantwadi, 4" Floor, Bhuleshwar,
Mumbai — 400 002
3. |URL of website Not available
4. |Details of place where majority of| Gat No. 93-94, Deopur Biladi Phata,
fixed assets are located Mumbai Agra Road, Dhule — 424 005
5. |Installed capacity of main products/| Details not available
services
6. | Quantity and value of main products/| Turnover: Rs. 64,19,96,968
services sold in last financial year (As per latest available audited balance sheet
for the financial year 2019-20)
7. |Number of employees/ workmen Details not available
8. |Further details including last| Can be sought by sending request to Interim
available financial statements (with| Resolution Professional at:
schedules) of two years, lists of| cirp.tradcodeesan@gmail.com
creditors, relevant dates for
subsequent events of the process are
available at:
9. |Eligibility for resolution applicants| Can be sought by sending request to Interim
under section 25(2)(h) of the Code is| Resolution Professional at:
available at: cirp.tradcodeesan@gmail.com
10. | Last date for receipt of expression of | 02/11/2023
interest
11.|Date of issue of provisional list of| 12/11/2023
prospective resolution applicants
12.|Last date for submission of| 17/11/2023
objections to provisional list
13.|Date of issue of final list of| 27/11/2023
prospective resolution applicants
14.|Date of issue of information| 02/12/2023

memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants




15. | Last date for submission of resolution| 01/01/2024
plans
16. | Process email id to submit EOI cirp.tradcodeesan@gmail.com

‘ ‘};/\\\ e

CMA Harshad Deshpande

Interim Resolution Professional of Shri Tradco Deesan Private Limited
IBBI/IPA-001/IP-P-00166/2017-18/10335

AFA No.: AA1/10335/02/251223/105315

403, Kumar Millennium, Shivatirtha Nagar Kaman

Opp Krishna Hospital, Paud Road, Kothrud, Pune — 411 038

Email ID: cirp.tradcodeesan@gmail.com

Date and Place: Pune 18/10/2023
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Extract of Unaudited Financial Results for the Quarter & Half Year Ended September 30, 2023
(Rs. in Lakh, except EPS)

ICICI Prudential Asset Management Company Limited
Corporate ldentity Mumber: 9929301 1993FLC0R4135

_MUTUAL FUND
T TARAKKI KAREIN'
Registered Office: 12™ Floor, Narain Manzil, 23, Barakhamba Road, Mew Delhi - 110 001.

Corporate Office: One BEC, 13" Floor, Bandro Kurla Complex, Mumbai - 400 051,
Tel: +91 22 2652 5000, Fax: +91 22 2652 8100, Website: wwwi.icicipruamec.com,
Email id: enquiny@icicipruamc.com
Central Service Office: 2™ Floor, Block B-2, Nirlon Knowledge Park, Western Express
Highway, Goregaon (E). Mumbai - 400 063. Tel.: 022 2685 2000 Fax: 022 26868313

Motice to the Investors/Unit holders of ICICI Prudential Medium Term Bond Fund and
ICICI Prudential All Seasons Bond Fund (the Schemes)

Motice is hereby given that ICICI Prudential Trust Limited, Trustee to ICICI Prudential
Mutual Fund has aopproved the following distribution under Income Distribution cum
capital withdrawal option {IDCW option) of the Schemes, subject to availability of
distributable surplus on the record date i.e. on October 20, 2023*:

| Quantum of IDCW
| (¥ per unit) (Face value
of ? 10/- each) 5

MAY as on
October 16, 2023
(¥ Per unit)

I Mame of the Schemes/Plans

Quarter Ended Hall Year Ended Far the
5L Particulars September,  June | September| September | Seplember T':{;:ﬂ“
No. 30,2023 | 30,2023 | 30,2022 | 30,2023 | 30,2022 | 31, 2023
{Unaudited)|{Unaudited) | (Unaudited) (Unaudited)|{Unaudited)| (Audited)
1 | Total Incoms from Operations 1,64%.13 1.622.22 1,886.92 3.271.35 | 356688 715813
2 | Met Profit / {Loss) for the peried
(before Tax, Exceptional and/or
Extracrdinary items) 216.15 271,22 454.51 48T.37 T26.15 | 129272
3 | Met Profit / {Loss) for the paried
bafora tax (afler Excaplional
andor Extraordinary ilems) 216.15 27122 454.51 4B7.37 TF26.15 129272
4 | Net Profit f {Loss) for the peried
after tax (after Exceptional
andor Extracndinary itlems) 160.84 201.70 332.58 362.54 R T 990,35
5 | Tatal Comprehensive Income for
the period [Comprising Profit !
(Loss) for the perod (after tax)
and Other Comprehensive
Income (after tax)] 160.61 201.47 334 88 362.08 53916 ar4.16
6 | Paid-up Equity Shara Capital
(Facs Value per share of
Rs, 10/- each) 369,60 369640 369.60 369.60 36860 369.60
7 | Reserves (excluding Revaluation
Reserve) as shown in the
Audited Balance Sheet of the
previous year 4.271.44
8§ | Earnings per share (EPS)
(Faca value af Rs. 1v- each)
(for cantinuing and discantinuad
oparations)
1.Basic (Rs.) 435" 545" 200" 9.81* 14 46" 26.80
2. Diluted (Rs.) 4.35" 548" 9.00° 9.81* 14 48" 26.80
(*Mol Annualized)
Motes :

1. The above financial resufts are approved by the Board of Directors at their meeting held on 17th October, 2023
after being reviewed and recommended by the audit committes, The stalutory auditors have issued limited
review report with unmodified opinicn an the above results |

2. Tha above is an axtract of thie detailed format of quarter and hall year ended Saptembar 30° 2023 financial
results filed with the Stock Exchange under Regulation 33 of the SEBI (Listing Obligations and Disclosure
Requirements) Regulations, 2015. The full format af the nancial resulls for the quarlar and half year andead
Saplember 30, 2023 are available on tha Stock Exchanga website, www . bseindia.com and Company's

website www.duncanengg.com. ;
By Order of the Board of Direclors

Akshat Goenka
Managing Directar
DiM: 07131982

Place ! Mew Dalhi
Date : Octobear 17, 2023

¢ JK acri Generics L.

Admn. Office : 1-10-177, 4th Floor, Warun Towers, Bequmpet, Hyderabad - 500 015
CIN ; L400WB2000PLCI91 265
Website ; waw.jkagri.com, E-mail : info@jkagn.cam, Ph, ; (40-8531685], Fax : (40-27764943

Extract of Unaudited Financial Results for the
Quarter and Half Year ended 30th September, 2023

: ICICI Prudential Medium Term Bond Fund

Quarterly IDCW |

Direct Plan = Quarterly IDCW !

ICICI Prudential All Seasons Bond Fund

0.0958
0.1172

10,6215
11.2669

. Quarterly IDCW |
| Direct Plan — Quarterly IDCW !

0.1202

0.1420

116122

112010

S The distribution will be subject to the availability of distributable surplus and may
be lower depending upon the extent of distributable surplus available on the record
date under the IDCW option of the Schemes.

# Subject to deduction of applicable statutory levy, if any

¥ or the immediately following Business Day, if that day is a Non — Business Day.

The distribution with respect to IDCW will be done to all the unit holders/beneficial
owners whose nomes appear in the register of unit holders/Statement of beneficial
owners maintained by the Depositories, as applicable under the IDCW option of the
Schemes, at the close of business hours on the record dote,

It should be noted that pursuant to payment of IDCW, the NAV of
the IDCW option of the Schemes would fall to the extent of payout
and statutory levy (if applicable).

For ICICI Prudential Asset Management Company Limited

FPloce: BMumbai
Date : October 17, 2023

Mo, Q0502023

Sdf-

Authorised Signatory

To know more, call 1800 222 299/1800 200 6666 or visit www.icicipruame.com

Investors are requested to perodically review and update their KYC details along with
their mobile number and email id.

SLAND PHARMA LIMITED

Aegistored Offica: Sy. Mo 143348, 160 and 151, Near Gandimaisamma % Hoads, R Paly, Dundigal
Dundigal-Gand maisamma (W)L Medchal-Malagm Disicl. Hyderabad 350 (43, T=brgara, lnda

Tet 11 84300 GR0D E-mal 10: invewipraiiighndptaams com- Webeite: s gbisdpbarmacom

In oeder 1o send the nofices of General Meelings and 1 or Pasial Balll, Armual Repor and oiher

statutory commuricatian % te shareholdars n electrordc dom, we request e sharsholders of the

Company who have not yel registered | updaled fair e-mal address, 1o ragisterfupdate fhe e-mak in

tae: anner a5 mentioned beloa:

&l Members holding shares. in physical mode and wha have nol regisiered fupdated fhar e-mai
address with the Comparny are requested to register (updabe with Link Intime India Private Limited,
Company's Ragisirar and Tramsfer Agent. by sending an e-mail & mihelpdass@inkindme coin
of by sending ar e-mail to the Company at invesiors@dlandphama.com Aong with Fobio Mo, and
valid e-mail address,

Bl Members halding shanes in Demstenalzed mode ane nequesied o regster | update their g-nal
adress with he Deposilory Paricipant with whom the demat accounts| is mamiansd,

For Gland Pharma Limited
EdL
Flace :Hyderabad Sampath Kumar Palleramudi
Date :17.10.2023 Company Secretary
FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SHRI TRADCO DEESAN PRIVATE LIMITED OPERATING IN STARCH
MANUFACTURING AT DHULE, MAHARASHTRA
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
T VAN o AN '] AY T
.| Name of the corporate debtor along
with PAN/ CIN/ LLP No. CIN: U15400MH2010PTC203313
2.| Address of the registered office 26, Anantwadi, 4th Floor, Bhuleshwar,
Mumbai - 400 002

3.| URL of website Not available

4 Details of place where majority of fixed Gat No. 93-94, Deopur Biladi Phata,
assets are located Mumbai Agra Road, Dhule — 424 005

5.| Installed capacity of main products/services| Details not available

6.| Quantity and value of main products/ Turnover: Rs. 64,19,96,968
services sold in last financial year (As per latest available audited balance sheet

for the financial year 2019-20)

7.| Number of employees/ workmen Details not available

8| Further details including last available | Can be sought by sending request to Interim
financial statements (with schedules) of | Resolution Professional at:
two years, lists of creditors, relevant cirp tradcodeesan@gmail.com
dates for subsequent events of the
process are available at:

9.| Eligibility for resolution applicants under | Can be sought by sending request to Interim
section 25(2)(h) of the Code is available at: Resolution Professional at:

cirp.tradcodeesan@gmail.com
10| Last date for receipt of expression of interest  02/11/2023
11/ Date of issue of provisional list of 12/111/2023
prospective resolution applicants
12| Last date for submission of objections to 17/11/2023
provisional list
13| Date of issue of final list of prospective 27/11/2023
resolution applicants
14| Date of issue of information memorandum, | 02/12/2023
evaluation matrix and request for resolution
plans to prospective resolution applicants
15| Last date for submission of resolution plans| 01/01/2024
16| Process email id to submit Expression of Interest| cirp.tradcodeesan@gmail.com
= Sd/
CMA Harshad Deshpandg
Interim Resolution Professional of Shri Tradco Deesan Private Limiteq
IBBI/IPA-001/IP-P-00166/2017-18/10334
AFA No.: AA1/10335/02/251223/105314
403, Kumar Millennium, Shivatirtha Nagar Kamar
Opp Krishna Hospital, Paud Road, Kothrud, Pune — 411 038
Email ID: cirp.tradcodeesan@gmail.con
Date and Place: Pune 18/10/2023

#- Exceptional and/ or Extraordinary items adjusted in the Statement of Profit and Loss in accordance with Ind AS
Rules/ AS Rules, whichever is applicable.

By order of the Board
For IIFL Samasta Finance Limited
(Erstwhile Samasta Microfinance Limited)
Sd/-
Venkatesh N
Date :October- 17-2023 Managing Director

Place : Bengaluru DIN: 01018821

Note:  A). The above is an extract of the detailed format of quarterly financial results filed with the Stock
Exchange(s) under regulation 52 of the Listing Regulations. The full format of the quarterly financial results is
available on the websites of the Stock Exchange(s) and the listed entity www.iiflsamasta.com, (https://
www.bseindia.com) & (https://www.nseindia.com). B). For the other line items referred in regulation 52(4) of
the Listing Regulations, pertinent disclosures have been made to the Stock Exchange(s) (BSE & NSE) and can
be accessed on the URL (https://www.bseindia.com) & (https://www.nseindia.com).

C). The impact on net profit / loss, total comprehensive income or any other relevant financial item(s)

due to change(s) in accounting policies shall be disclosed by means of a footnote

e ©

financialexp.epapr.in

<)

d}

&)
(f)

[% in Lacs)
Quarter Ended Six Months Ended To increase awareness about Mutual Funds, we regularly conduct Investor Awareness
PARTICULARS {Unaudited) (Unaudited) Programs across the country. To know more about it, please visit https:ffwwwiicicipruamc.com
30092023 | 30.08.2022 | 30092023 | 30.09.2022
Total Income from Operations (Net) 104345 1.62272| 92847 1332075 Mutual Fund investments are subject to market risks,
Profit before Interest, Depreciation & Taxes (PBIDT) (1250.28) |  (1,937.30) (203.89) {25.08) read all scheme related documents carefully.
Met Profit | (Loss) before tax from ondinary activities
and Exceptional ltems {1,236.61) (217463} [TB5.79) 1496.65)
Met Profit / (Loss) for the period before tax : T
(after Exceptional ltms) (15361 | (217485)| (78579 |  (496.65) Can Fin Homes Limited
Net Profit | (Loss) afler tax from Ordinary activities and T Lt N'LEEHUHA;ig?:;‘;de;iE
Exceptional ltems (1,0:99.55) (1,576.89) (557.33) {356.65) Cﬂﬂ Fin HDIT]ESI td Mo.29/1, Ist Floor, Sir M N Krishna Rao Road,
Total Comprehensive Income for the penod (Sponsor | CaMARA BN ) Basavanagudi, Bengaluru - 560004
[Comprising Profit { (Loss) for the period (after tax) Ph: 080-48536192, Fax: 0B0-26565746
and Other Comprehensive Income {after tax)] (1,103.10) (1,587 52) (564.42) {377.91) LT BAtF © E-mail: compsec@canfinhomes.com
Equity Share Capital (7 10/- per Share) 45370 45370 46370 46370 ; o Web: www.canfinhomes.com
Other Equity (excluding Revaluation Resense as Statement of Standalone Un-Audited Financial Results for the
shown in Balance sheet of Pravious year) - : Second Quarter and Half Year Ended 30/09/2023
Eaming Per Share (of T 10/- each) (% in Lakhs)
Basic & Diluted (%) {23.71) (34.01) (12.02) (7.89) Quarter Yearto Quarter Previous
Motes : 5l Bacticuiars ended Date ended year ended
1. The above is an extract of the detailed format of Quarterty Financial Results fled with the Stock Exchange under | | N©- (30/09/2023) | (30/09/2023) | (3NOH2022) | (31/03/2023)
Regulation 33 of the SEBI {Listing Cbligations and Disclosure Requirements) Regulations, 2015, The full format of Un-Audited | Un-Audited | Un-Audited | Audited
the Cluarterly and Half year ended resulls are available on the Slock Exchange website (www.bseindia.com) and 1 | Total Income from operations (net) A7, 10361 1835121 6575028 2743131
Company's website (www.jkagri.com) 2 | MetProfit/ (Loss) for the pericd

2. The Company's business is of seasonal nalure, therefore results of the current Quarter are nol representative of full (before Tax, Exceptional andlor 19799231 4318373 20,284 89| 8240317
year's performanca. Exfraordinary items)

3 | NetProfit | (Loss) for the period befora tax 19,198,235 43,188.73 20,284.89 82,403.17
’ ¥ (after Exceptional andlor Extraordinary items)

'“«,) = 4 | NetProfit{ (Loss) for the period after tax 15,807 44 34,152.93 1417117 62,121.23

’, FE J K seed g For JK Agri Genetics Limited (after Exceptional andior Extracrdinary 'rtlems}

Yot _ o 5 | Total Comprehensive Income for the period

Place : New Delhi Bharat Harl Singhania [Comprising Profit/ (Loss] for the period 15742.23| 3406767 14,081.81|  62,080.56

Date : 17th October, 2023 Chairman (after tax) and Other Comprehensive

Income (after tax)]
IIFL S.AMASTA FINAN.CE LIN!IT.ED 6 | Paid-up equity share capital 2 663.31 2.663.31 2 663.31 2.663.31
(Erstwhile Samasta Microfinance limited) (Face value of Z 2/- per share)
CIN: U65191KA1995PLC057884 _ :
Registered Office: No. 110/3, Lalbagh Main Road, Krishnappa Layout, Bengaluru - 560027 7| Reserves (excluding Revaluation Reserves) 36206481 362064.81) 30330887 36200481
Website: www.iiflsamasta.com, Tel: 080 4291 3500 “"”‘Et?dj’ .

Reg 52(8) Read With Reg 52(4) of SEBI (Listing Obligation and Disclosure Requirement ) Regulation 2015 § | Securities Premium Account 27,297 54 27,297.54 2729754 27,297.54
Statement of Unaudited Financial Results for the Period Ended September 30, 2023 (Amount in¥ Cr) 9 | NetWorth [Audited) 36472812 36472812 30666218 36472812
SI. Partlcul QuarterEnded | QuarterEnded | YearEnded | 10 | Paid up Debt Capital / Outstanding Debt 30,62 792 55| 30,62 79255| 26,74,02043( 29,06,306.70

articulars
No. 5‘:}’“ :"(;_":2:3 S‘LP 3°dv_2t°:2 Ma; 3d 22323 11 | Outstanding Redeemable Preference Shares - - - -
udi naudite uaite :

1 |Total Income from Operations 690.15 371.80 1,146.23 12 Daht.Equrty Ratio 113 113 1.6 £.97
"2 | Net Profit / (Loss) for the period (before Tax, 13 | Eamings Per Share (of ¥ 2/- each)

Exceptional and/or Extraordinary items) 185.06 17.83 158.51 (for continuing and discontinued operations)
3 gft Prt(.)ﬁ't/I (Lo(sj;;) foI;xtthe pzl.‘iod bfcfore)tax (after | 185,06 1783 158,51 (a) Basic 11.87 295 65 10.64 4R RS
ceptional and/or raordinary rrems . . . i
4 | Net Profit / (Loss) for the period after tax {5} Dikrted 11'3"' 2?'65 Hidh 4!3'65
(after Exceptional and/or Extraordinary items) 141.39 14.15 128.17 MotAnnualised | Not Annualised | NotAnnualsed | Annualised
5 | Total Comprehensive Income for the period 14 | Capital Redempfion Reserve
[Comprising Profit / (Loss) for the period (after P : - i .
tax) and Other Comprehensive Income (after ta) 141.30 14.20 197,85 15 Dehentun? Redemphan Hegewe NotApgplicable | Mot Applicable | Nat Applicable |Not Applicable
6| Paid up Equity Share Capital ~593.64 498.22 593.64 16 | Dabit Service Coverage Rado 021 021 0.18 0.3

7 |Reserves (excluding Revaluation Reserve) 960.45 517.76 728.51 17 | Interest Service Coverage Ralio 140 1.40 1.56 1.48
'8 | Securities Premium Account 358.85 254.27 358.85 Notes:

'Sl)(') g:it dwuortg = . 1’474'430 977'220 : 1’272'860 (a) The above is an extract of the detailed format of standalone un-audited financial results for the quarter and
p Debt Capital / Outstanding Debt 11.48% 13.89% 11.86% : ; . :

11 | Outstanding Redeemable Preference Shares - - - half year ended September 30, 2023 filed with National Stock Exchange of India Lid, and BSE Limited under
12| Debt Equity Ratio 547 574 565 Regulation 33 and Regulation 52 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations,
13| Earnings Per Share (of Rs. 10/- each) 2015. The full format of the standalone un-audited financial results are available on the National

(for continuing and discontinued operations) i Stock Exchange D_E India Ltd. website iL.I_F-{L:https:;'.'www.nseindia.cnm], BSE Limited website

1. Basic: 3.92 0.42 2,50 (URL:https.//www. bseindia_ com) and on the website of the Company (URL :hiips:/fwww.canfinhomes.com)
| 2. Diluted: 3.92 0.42 2.50 (b) In compliance with Reg.33 and 52 of SEBI (LODR) Regulations, 2015, the above financial for the quarter
14| Capital Redemption Reserve - - - and half year ended September 30, 2023 have been reviewed and recommended by the Audit Committee
15| Debenture Redemption Reserve - - - of the Board and subsequently approved by the Board of Directors at their respective meetings held on
16| Debt Service Coverage Ratio NA NA NA October 17, 2023. The above results have been subjected to a Limited Review by the Joint Statutory

17 | Interest Service Coverage Ratio NA NA NA Auditors of the Company, in terms of the said regulations.

The Company inits Annual General Maeting held on July 19, 2023 has declared dividend towards financial
year ended March 31, 2023 of ¥ 2/- per equity share of face value of ¥ 2/- which was recommended by the
board of directors on April 26, 2023 and paid subsequently.

For the other line items referred in regulation 52 {4) of the Listing Requlations, pertinent disclosures have been
made and available on the National Stock Exchange of India Lid. website (URL:htips:/iwww.nsaindia.com),
BSE Limiled website (URL:https://'www.bseindia.com) and on the website of the Company

(URL:https:i'www.canfinhomes.com)

There are no changes in the accounting policies for the gquarter and half year ended September 30, 2023
and there is no impact on net profitloss, otal comprehensive income or any other relevant financial item.

Figures for the previous period/year have been regrouped wherever necessary.
For and on behalf of the Board of Directors
of Can Fin Homes Ltd.,

Place : Bengaluru
Date : October 17, 2023

Sd-

SURESH S IYER

Managing Director & CEQ

o0 O

EXIT OFFER PUBLIC ANMNOUMNCEMENT FOR THE ATTENTION
QF EQUNTY SHAREHOLDERS QF

THE HOOGHLY MILLS COMPANY LIMITED
CIN: L17111WB1913PLC002403

Registered Office; 76, Garden Reach Road, Kolkata - 700043
Corporate Office: 24/1/1, Alipore Road, 3rd Floor, Kolkata - T00 027
Phone: +91 033 2450 0500; Fax: +91 033 2448 0047
Email: hmclmills@gmail.com; Website: www.hmclimills.com

This Exit Offer Public Announcement dated Cctober 17, 2023 ("Exit Offer
P& 1" 5 being issued by SKP Securibes Limited ["Manager to the Exit Offer”)
for and on behalf of Arun Properties LLP, part of the Promoter Group ("the
Acquirer”) of The Hooghiy Mills Company Limited ("THMCL""the Company”)
ta the remaining Public Sharsholdars ("Residual Public Shareholders®) of the
Company pursuant to Requlation Z7(1a) of Securilies and Exchange Board
of India (Delisting of Equity Shares) Regulations, 2021 ("SEBI Delisting
Regulations”) in accordance with terms and conditions set ouf in the Exit Letter
of Offer dated June 19, 2023 [("Exit LOF).

Thiz Exit Offer PA 1 Iz o continwation to and should be read in conjunclion with
the Exit LOF. Capitalized terms used but not define in this Exit Offer P& 1 shall
have the same meaning assigned to them in the Exit LOF.

1. DATE OF DELISTING

The Calcutta Stock Exchange Limited ("CSE®) vide its letter reference
no. CEEMLD/M1SE44/2023 dated Juns 14, 2023 has informed that the
equity sharas of the Company hawve been delisted fram CSE effectiva from
Jume 15, 2023 ["Delisting Date™)

2. INVITATION TO RESIDUAL PUBLIC SHAREHOLDERS TO AVAIL THE
EXIT OFFER

& separals Exil LOF along with Exit Offer Appication Form confaining the
terms and conditions for participation of the Residual Public Sharehaolders
during the period of ane year starting from the date of delisting i.2., from
Thursday, June 15, 2023 fo Friday, June 14, 2024 (both days inclusive)
("Exit Pariod”) has already been dispatched on July, 1, 2023 by the
Acouirer to the Residual Public Shareholders whose names appears in
the register of members as on Friday, June 16, 2023. Tha Residual Public
Sharsholdars are requastad to avail the Ext Offier by tandsaring their equity
shares al Rs. 50,04/~ per equily share ["Exit Price”) during the Exl Perod,
by submitting the required documents to the Registrar ta the Exit Offer as
sef out in Exit LOF,

In the ewant | the Residual Public Sharsholders do not recaive or misplacs
the Exit LOF, they may cblain a copy by writing to the Raglstrar to the Exit
CHfar with the envelope marked "HMCL - EXIT OFFER". A soft copy of the
Exit LOF along with Exit Offer Applcation Form can be downloadad from
the website of the Company Le., www.hmeclmills.com or the websile of
the Manager to the Exit Offer Le., wew skpsecurities.com

For the quarter ended September 30, 2023, follow-up communication to
the Residual Public Sharehwolders has besn senl on Octobar 17, 2023 by
email / ardinary post in terms of Regulation 27(1)ib) of SEBI Delisting
Regqulations,

3. PAYMENT OF CONSIDERATION TO RESIDUAL FUBLIC
SHAREHOLDERS

Subject to fulliliment of the terms and conditions mentioned in the Exit
LOF, the Acguirer inferds to make payment an a monthly basis, within 10
waorking days at the end of the calendar month in which equity sharas have
bean validly tanderad ["Monthly Payment Cycla®). Payments will be mada
only to those Residual Public Shareholders who have validly tendered
thedr equity shares by following the instnections as set out in the Exit LOF
and Exit Offer Application Form. The Acguirer rasansas thae right to make
payment earlier. Settlement of payment has been compleled successiully
to all the shareholders who have validly tendered their equity shares during
the perod from July 01, 2023 to September 30, 2023,

If any Rasidual Public Sharaholders have any guary with regard o the Exif
Offer/Exit Period, they may contact the Manager 1o the Exit Offer or
Registrar to the Exit Offer as per the detaila given below. All other ferms
and conditions of the Exit Cffer as set forth in the Exit Offer P& and Exit
LOF shall ramain unchanged.

MANAGER TO THE EXIT OFFER :

SKP SECURITIES LIMITED

CIN; LT4140WB1880PLE048032

SEBI REGN. MO_: INMOCGI01 2670

Validity period: Permanent

Contact Person: Anup Kumar Sharma | Alka Khetawat
Address: 1702-03, BioWonder, 789 Anandapur, E M Bypass,
Haolkata - 700 107

Tel Ma,: +91 33 GETT TO00

Email: contactimskpsacuries.com

Website: www skpsecurities.com

2.1

2.2

2.3

SKP

REGISTRAR TO THE EXIT OFFER:

e e e e o e e e o T e e o

MAHESHWARI DATAMATICS FRIVATE LIMITED
CiM: L20221WB1882PTCO34588

SEBI REGHN WO: INROOD00EES

Validity Period : Permanant

Contact Person: Havi Bahl

Address: 23, B .M, Mukherjes Road, Sth Flaor,
Folkata - 700 001

Tel Na,: +531 33 2248 2248

Email: mdpddeidyahoo.cam

Website: wanw.mdpl.in

For and on behalf of Mis Arun Properties LLP

Sdi-

Lata Devi Bajoria
Designated Partner
DPIM: 00343829

Date: October 17, 2023

Place: Kolkata

(o e P Pl P T it g T~ et i P ]
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DUNCAN ENGINEERING LIMITED

Regd.Office : F-33,Rajangaon MIDC, Karegaon, Tal, Shirur, Dist. Pune 412 220, CIN - LZB991PN1261PLC139151
Tal : + 91-2138-660068, Wabsite: www.duncanangg.com, Email ID: complianceoificerf@duncanangg.com

Extract of Unaudited Financial Results for the Quarter & Half Year Ended September 30, 2023

(Rs. in Lakh, except EPS)

Quarter Ended Half Year Ended For the
Sl Particulars September| June September| September | September TE::;E?.:ﬂEd
Na. 30,2023 | 30,2023 | 30,2022 | 30,2023 | 30,2022 | 131 2023
{Unaudited){Unaudited) | (Unaudited)| (Unaudited) (Unaudited)| (Audited)
1 | Total Income from Operations 164913 | 162222 1896592 3.271.35| 256688 | Y. 15813
2 | Met Profit / {Loss) for the pericd
ibefore Tax, Exceptional and/or
Extraordinary ilems) 216.15 271.22 454 51 4B7.37 72615 | 129272
3 [ Net Profit / {Loss) for the period
bafore tax (after Exceptional
and/or Extraordinary items) 216.15 271.22 454 .51 487.37 72615 | 1,202.72
4 | Met Profit / {Loss) for the pericd
after tax (after Exceplional
andfor Extraordinary items) 160.84 201.70 332 58 362.54 53456 Lae0.35
5 | Total Comprehensive Income for
the period [Comprising Profit /
(Loss) for the period {(after tax)
and Other Comprahansive
Income (aftar tax)] 160.61 201.47 334 BB 362.08 53916 ov4.16
6 | Paid-up Equity Share Capital
(Face Value per share of
Fs. 10/- each) 369.60 369.60 389,60 369.60 269.60 369.60
T | Resarves (excluding Revaluation
Reserva) as shown in the
Audited Balance Shaet of the
previous year 427144
8 | Earnings per share (EPS)
(Face value of Rs. 10/- each)
(for continuing and discontinued
opearations)
1.Basic {Rs.) 4.35" 546" .00° 9.81* 14.46* 2680
2.0iluted [Rs.) 4.35" 545" .00 9.81* 14.46* 26.80
(*Mot Annualized)
Notes :

1. The above financial results are approved by the Board of Directors at their meeting held on 17th October, 2023
after being reviewed and recommended by the audit committee. The statutory auditors have issued limited
review report with unmadified apinion on the above resulls |

2, The above is an extract of the detailed format of quarter and half year ended Seplember 30' 2023 financial
results filed with the Stock Exchange under Ragulation 33 of the SEBI (Listing Obligations and Disclosure
Requirements) Regulations, 2015, The full format of the financial results for the quarter and half year ended
september 30, 2023 are available on the Stock Exchange website, www.bseindia.com and Company's
website www.duncanengg.com. _

By Order of tha Board of Directors

Akshat Goenka
Managing Director
DIM: 07131982

Place : Mew Delhi

)“- JK Acri GENETICS LTD.

Admn. Office ; 1- 1[| 177, Jllh F!-mr Varun Towers, Eegumpet Hyderabad - 500 (16
CIN : L1 400WB2000PLCOG1 286
Website ; www.jkagr.com, E-mail ; info@jkagri.com, Ph. : 040-66316858, Fax - (40-27 764943

Extract of Unaudited Financial Results for the

2icici

MUTUAL FUND

ICICI Prudential Asset Management Company Limited

T TARAKK! KAREMNY

Registered Office: 12" Floor, Naragin Monzil, 23, Borokhambao Road, New Delhi - 110 001.
Corporate Office: One BKC, 13" Floor, Bandra Kurla Complex, Mumbai - 400 051,
Tel: +91 22 2652 5000, Fax: +91 22 2652 8100, Website: www.icicipruamec.com,

Email id: enguiry@icicipruamec.com

Central Service Office: 2™ Floor, Block B-2, Nirlon Knowledge Park, Western Express

Highway, Goregaon (E), Mumbai - 400 063. Tel.: 022 2685 2000 Fox: 022 26868313

Corporate Identity Number: U89999DL1993PLC054135

Notice to the Investors/Unit holders of ICICI Prudential Medium Term Bond Fund and
ICICI Prudential All Seasons Bond Fund (the Schemes)

Motice is hereby given that ICICI Prudential Trust Limited, Trustee to ICICI Prudential
Mutual Fund hos approved the following distribution under Income Distribution cum
capital withdrawal option {IDCW option) of the Schemes, subject to availability of
distributable surplus on the record date i.e. on October 20, 2023*;

Direct Plan -

MName of the Schemes/Plans

Quurterly IDCW

{Jur_‘:rterly |DCW

Quantum of IDCW

(¥ per unit) (Face value

of 7 1IJ.|"— E-::::hu:ﬁ”IE

ICIEi Prudential Medium Term E-!JT'IEI Funl;i

0.0958
01172

ICIC! Prudential All Seasons Bond Fund

MAY as on
October 16, 2023
F.' Per umt:l

10.6915
11.2669

{:Jutll'tt‘ﬂ],.f IDCW

0.1202

11.6122

Direct Plan -

Quarterly IDCW

0.1420

11.9010

% The distribution will be subject to the availability of distributable surplus and may
be lower depending upon the extent of distributable surplus available on the record
date under the IDCW option of the Schemes.

# Subject to deduction of applicable statutory levy, if any

* or the immediately following Business Day, if that day is a Non — Business Day.

The distribution with respect to IDCW will be done to all the unit holders/beneficial
owners whose nomes appear in the register of unit holders/Statement of beneficial
owners maintained by the Depositories, as applicable under the IDCW option of the
Schemes, at the close of business hours on the record date.

It should be noted that pursuant to payment of IDCW, the NAV of
the IDCW option of the Schemes would fall to the extent of payout
and statutory levy (if applicable).

For ICICI Prudential Asset Management Company Limited

Place: Mumbai
Date : October 17, 2023

Nﬂ D{l':'-:-{! 2023

Tn Imnw more, call 1800 222 999/1800 200 6666 or visit ww.mmpmnmc.mm

Sdj-

Authorised Signatory

their mobile number and email id.

Investors are requested to periodically review and update their KYC details along with

al

GLAMN

NOTICE FOR ATTENTION OF MEMBERS OF GLAND PHARMA LIMITED

in omder fo send ihe nodces of General Meedings and [ or Postal Balod, Anrwal Repor and other
statubory communication % the sharehalders in eleciranic form. we request the sharehokders of the
Comparry who have not vet registered § updated their e-mail address, to registerupdate the a-mail in
the manner a5 mendoned befow

For Gland Pharma Limited

-

Flace :Hyderabad Sampath Kumar Pallerlamudi
Date 171022023 Company Secrafary

GLAND PHARMA LIMITED

Corporaln [denkhication Numbar |[CN) - L3887 GRoTEPLCD0EETE
R-Hll-'hr#ﬂﬂ'lﬁ Sw. Mo 143-1468, 150 and 159, Near Gandimaizamea % Roads, DF Pally, Dundigal,
DendgakGandimasarsma (W)L MedcraHdakagn Do, Hydersbad S0 (43, Tangans, nda
Tk 451 BL568 204 E.mal 1D nvesiors figardpharma.com; Wetslle: s gland pharma com

Meambars holdng sharas in physical mode and who have not regiserad Jupdated their e-mal
acdnass with the Campany are raquasted fa register | update with Link Infme India Private Limited,
Company’s Regisirar and Transfer &gent, by sending an e-mail &l md hedpdeskiinkintime. co.in
or by zending an e-mail 1o the Company al invesiars@giancoharmea.com alorg with Folio Ko, and
valid e-mail addness.

Membars halding shares in Damaterialsed mode are raquasted b ragister | update their e-mal
address with the Depesitory Paricipant with whom the demal accountis) 5 maintained,

| with PAN/ CIN/ LLP No.

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SHRI TRADCO DEESAN PRIVATE LIMITED OPERATING IN STARCH
MANUFACTURING AT DHULE, MAHARASHTRA
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

T \YZAA N Ay T

yiy: .
r1'Tradco Deesan Private Limite
CIN: U15400MH2010PTC203313

ame Or the corporate aeptor along

Address of the registered office 26, Anantwadi, 4th Floor, Bhuleshwar,

Mumbai — 400 002

URL of website Not available

Details of place where majority of fixed
assets are located

Gat No. 93-94, Deopur Biladi Phata,
Mumbai Agra Road, Dhule — 424 005

Installed capacity of main products/services| Details not available

Quantity and value of main products/
services sold in last financial year

Turnover: Rs. 64,19,96,968
(As per latest available audited balance sheet
for the financial year 2019-20)

Number of employees/ workmen Details not available

Can be sought by sending request to Interim
Resolution Professional at;
cirp.tradcodeesan@gmail.com

Further details including last available
financial statements (with schedules) of
two years, lists of creditors, relevant
dates for subsequent events of the
process are available at:

Can be sought by sending request to Interim
Resolution Professional at:
cirp.tradcodeesan@gmail.com

Eligibility for resolution applicants under
section 25(2)(h) of the Code is available at;

10, Last date for receipt of expression of interest| 02/11/2023

11, Date of issue of provisional list of 12112023
prospective resolution applicants

12, Last date for submission of objections to 1711112023
provisional list

13, Date of issue of final list of prospective 2711112023
resolution applicants

14| Date of issue of information memorandum, | 02/12/2023
evaluation matrix and request for resolution
plans to prospective resolution applicants

15, Last date for submission of resolution plans | 01/01/2024

16. Process email id to submit Expression of Interest| cirp.tradcodeesan@gmail.com

Sd/
CMA Harshad Deshpande

Interim Resolution Professional of Shri Tradco Deesan Private Limiteg
IBBI/IPA-001/IP-P-00166/2017-18/10334

AFA No.: AA1/10335/02/251223/105315

403, Kumar Millennium, Shivatirtha Nagar Kamar

Opp Krishna Hospital, Paud Road, Kothrud, Pune — 411 038

Email ID: cirp.tradcodeesan@gmail.con

Date and Place: Pune 18/10/2023

# - Exceptional and/ or Extraordinary items adjusted in the Statement of Profit and Loss in accordance with Ind AS
Rules/ AS Rules, whichever is applicable.

By order of the Board
For IIFL Samasta Finance Limited
(Erstwhile Samasta Microfinance Limited)
Sd/-
Venkatesh N
Date :OCtOber - 17' 2023 Managing Director

Place : Bengaluru DIN: 01018821

Note:  A). The above is an extract of the detailed format of quarterly financial results filed with the Stock
Exchange(s) under regulation 52 of the Listing Regulations. The full format of the quarterly financial results is
available on the websites of the Stock Exchange(s) and the listed entity www.iiflsamasta.com, (https://
www.bseindia.com) & (https://www.nseindia.com). B). For the other line items referred in regulation 52(4) of
the Listing Regulations, pertinent disclosures have been made to the Stock Exchange(s) (BSE & NSE) and can
be accessed on the URL (https://www.bseindia.com) & (https://www.nseindia.com).

C). The impact on net profit / loss, total comprehensive income or any other relevant financial item(s)

1:"

dlrﬁat@@h@lﬁéﬁﬁb i_naqggqyntjljgvolicies shall be disclosed by means of a footnote

ﬂuarter and Hah‘ ‘l"eaf Ended 30th Eﬂptemher 2023 T in Lacs)
S  QuarterEnded SixMonths Ended | Ta increase awareness about Mutual Funds, we regularly conduct Investor Awareness
PARTICULARS (Unaudited) (Unaudited) Progroms across the country. To know more about it, please visit hitps:fwwhwicicipruomec.com
30.08.2023 30,09, 2022 30.09.2023 30,09 2022 ar visit AMFI's website https:fwww.amfiindio.com
Tatal Income fram Operations (MNet) 1,043.45 1,622.72 9.128.47 13,320.75 Mutual Fund investments are subject to market risks!
Profit before Interest, Depreciation & Taxes (PBIDT) {1.250.28) (1.937.30) (203.89) (25.08) read all scheme related documents cgrefu“yj
Net Profit/ (Loss) before tax from ordinary activities
and Exceptional ems (1,538.61) (2,174.65) (785.79) |  (496.65)
Net Profit/ {Loss) for the period before tax : T
{after Exceptional liems) (1.53861) |  (2,174.65) (785.79) (496.65) Can Fin Homes Limited
Net Profit/ (Loss) after tax from Ordinary activities and "W | CIN:LEST Dﬁhégg?;;gju[gfﬁgg
Total Comprehensive Income for the period {Sponsor ! CAMNATLA BN ) Basavanagudi, Bengaluru - 560004
[Comprsing Profit | {Loss) for the peniod (after tax) Ph: 080-48536192, Fax: 080-26565746
and Other Comprehensive Income (after tax)] (1,103.10) (1,587.52) (564.42) (377.91) :.';.-’..IE: E-mail: compsec@@canfinhomes.com
Eaﬁ“ o f“ﬁ Web: finh
Equity Share Capital (¥ 10/~ per Share) 463,70 463.70 463.70 483.70 okt i el sl
Other Equity {excluding Revaluation Reserve as Statement of Standalone Un-Audited Financial Results for the
shown in Balance sheet of Pravious year) - g : . Second Quarter and Half Year Ended 30/09/2023
Earning Per Share (of T 10/- each) (¥ in Lakhs)
- Basic & Diluted (T} (23.71) (34.01) (12.02) | (7.69) Quarter Year to Quarter Previous
Notes ; sl Bartic s ended Date ended year ended
1. The above is an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchange under No. {SW00L2023) [El]fEIrEl.l'El.lﬂj (20/0/2022) | ({31/03/2023)
Reguiation 33 of the SEBI (Listing Obligations and Disclosure Reguirements) Reguiations, 20135. The full format of Un-Audited | Un-Audited | Un-Audited Audited
the Quarterty and Half year ended results are available on the Stock Exchange website (www.bseindia.com) and 1 | Total Income from operations (net) 87.103.61] 1,68512.71 65,755.28| 27431311
Company’s website (www.jkagri.com) 2 | NetPraofit/ (Loss) for the period
2. The Company's business is of seasonal nature, therefore results of the current Quarter are not representative of full {before Tax, Exceptional and/or 19,799.23 43,188.73 20,284,589 8240317
year's performance, E:{tr;[:nrdlnarg,r |1ern51
3 | MetProfit /(Loss) FDrﬁ'le perm-d hefnre tax 19,799.23 4.3, 188. TE- EEI 284 84 82,403 1?
_._- {after Exceptional and/or Extracrdinary items)
i 4 | Net Profit/ (Loss) for the pericd after tax 15,807 44 34,152.93 1417147 62,121.23
5 J K seed s For JK Agri Genetics Limited {after Exceptional andfor Extracrdinary items)
e : 5 | Total Comprehensive Income for the period
Place : New Del Bharat Hari Singhania [Comprising Profit / (Loss| for the period 15742.23| 3406767 1409181|  62,060.56
Date : 17th October, 2023 Chairman (after tax) and Other Comprehensive
ITIFL SAMASTA FINANCE LIMITED sl fidotis]
. L . 6 | Paid-up equity share capital 266331 2,663.31 2.663.31 266331
(Erstwhile Samasta Microfinance limited) (Face value of T 2- per share)
CIN: U65191KA1995PLC057884 - ' - 2 oo VY 2 L = =
Registered Office: No. 110/3, Lalbagh Main Road, Krishnappa Layout, Bengaluru - 560027 Wiaﬂuﬂmﬁm uation Reserves) 36208481 3620648 0399887 3,62.06481
Website: www.iiflsamasta.com, Tel: 080 4291 3500 (A ”} .

Reg 52(8) Read With Reg 52(4) of SEBI (Listing Obligation and Disclosure Requirement) Regulation 2015 8 | Securities Premium Account a7.297.54) 2729754 21267.54| 2729754
Statement of Unaudited Financial Results for the Period Ended September 30, 2023 (Amount inCr) 9 | NetWorth [Audited) 3,64,728.12) 36472812 3,06.66218( 36472812
SI. SN QuarterEnded | Quarter Ended Year Ended 10 | Paid up Debt Capital / Qutstanding Debt 30,62,792.55| 3062,792.55( 26,74.020.43| 29,06,58086.70
No. articutars S‘LP 3“(;_2t°:3 S‘LP 304%032 Ma; 3;:;2:23 11 | Quistanding Redeemable Preference Shares - - -

naudite naudite udite : :
1 |[Total Income from Operations 695.15 371.80 1,746.23 12 Debt.Equrt',' Ratio 713 1.73 793 7.97
"2 [Net Profit / (Loss) for the period (before Tax, ' 13 | Earnings Per Share (of ¥ 2/-each)
Exceptional and/or Extraordinary items) 185.06 17.83 158.51 {for continuing and discontinued operations)
3 | Net Profit / (Loss) for the period before tax (after {a) Basic 11.87 95 65 10.64 46.65
Exceptional and/or Extraordinary items) 185.06 17.83 158.51 .
4 | Net Profit / (Loss) for the period after tax {b) Diluted 11.87 25..55 1{2.}.64 4.5.[55
(after Exceptional and/or Extraordinary items) 141.39 14.15 128.17 MotAnnuabsed | Mot Annualised | NotAnnualised | Annualised
5 |Total Comprehensive Income for the period 14 | Capital Redemption Reserve 4 - -
[Comprising Profit / (Loss) fo_r the period (after 15 | Debenture Redemplion Reserve Not Applicable| Not Applicable | Not Applicable | Not Applicable
tax) and Other Comprehensive Income (after tax)] 141.30 14.20 127.85 ,
6 Paid up Equity Share Capital ~ 593.64 498.22 5y3.64 | |19 |Debiservios Coverage Ratio 021 0.21 018 09
7 |Reserves (excluding Revaluation Reserve) 960.45 517.76 728.51 17 | Interest Service Coverage Ratio 1.40 1.40 1.56 148
| 8 [Securities Premium Account 358.85 254.27 358.85 Notes:
| |Networth . . = 1’474'430 : 977'220 : 1’272'860 {a) The above is an extract of the detailed format of standalone un-audited financial results for the quarter and
10| Paid up Debt Capital / Outstanding Debt 11.48% 13.89% 11.86% : : : i
. : 5 - half year ended September 30, 2023 filed with National Stock Exchange of India Ltd. and BSE Limited under
11 [Outstanding Redeemable Preference Shares . 2 i R ; : ;
12| Debt Equity Ratio = 547 574 565 Regulation 33 and Regulaton 52 of the SEBI {Listing Obligations and Disclosure Requirements) Regulations,
13| Eamings Per Share (of Rs. 10/~ each) 2015. The full format of the standalone un-audited financial resuts are available on the National
(for continuing and discontinued operations) ) Stock Exchange of India Litd. website (URL:https:/iwww.nseindia.com), BSE Limited websile
1. Basic: 3.92 0.42 250 (URL:https:/fwww.bseindia.com)and on the website of the Company (URL:hitps:/fwww.canfinhomes.com)
| |2. Diluted: | 3.92 0.42 2.50 {b} In compliance with Reg.33 and 52 of SEBI (LODR) Regulations, 2015, the above financial for the quarter
14| Capital Redemption Reserve _ - | - _ - and half year ended September 30, 2023 have been reviewed and recommended by the Audit Committee
15| Debenture Redemption Reserve - - - of the Board and subsequently approved by the Board of Directors at their respective meetings held on
16| Debt Service Coverage Ratio NA NA NA October 17, 2023. The above results have been subjected to a Limited Review by the Joint Statutory
17 | Interest Service Coverage Ratio NA NA NA Auditors of the Company, in terms of the said regulations.

The Company in its Annual General Meating held on July 19, 2023 has declared dividend towards financial
year ended March 31, 2023 of ¥ 2/- per equily share of face value of ¥ 2/- which was recommended by the
board of directors on April 26, 2023 and paid subsequently.
Forthe other line items referred in requiation 52 (4) of the Listing Regulations, pertinent disclosures have been
made and available on the National Stock Exchange of India Ltd. website (URL:hitps:/fwww nseindia.com),
BSE Limited website (URL:https://'www.bseindia.com) and on the website of the Company
{URL:https:/f'www.canfinhomes.com)
Thare are no changes in the accounting policies for the quarter and half year ended September 30, 2023
and there is naimpact on net profitioss, lotal comprehensive income or any other relevant financial item,

Figures for the previous penod/year have been regrouped wherever necessary.
For and on behalf of the Board of Directors
of Can Fin Homes Lid.,

Place : Bengaluru
Date : October 17, 2023

Sd/-

SURESH S IYER
Managing Director & CEO

Thiz Exit Offer Public Announcemant dated Oclober 17, 2023 ("Exit Offer
PA 1"} is being issuad by SKP Securities Limited {"Manager to the Exit Offer”)
for and on behalf of Arun Properties LLP, part of the Promoter Group ("the
Acquirer”) of The Hooghly Mills Company Limited ("THMGL""the Company®)
b the remainirng Public Shareholders ["Residual Public Shareholders™) of the
Company pursuant to Regulation 27(1)(a) of Securities and Exchange Boand
of India {Delisting of Equily Shares) Regulations, 2021 [("SEBI Delisting
Regulations”) in accordanca with ierms and conditions set out in the Exi Lefter
of Offer dated June 19, 2023 ("Exit LOF"}.

This Exit Offer PA 1 is in continuation fo and should be read in conjunctian with
the Exit LOF. Capitalized terms used but not defing in this Exit Offer PA 1 shall
have the same meaning azsigned to them in the Exit LOF.

1.

21

2.2

2.3

EXIT OFFER PUBLIC ANNOUNCEMENT FOR THE ATTENTION
OF EQUITY SHAREHOLDERS OF

THE HOOGHLY MILLS COMPANY LIMITED

CIN: L1T111WEB1913PLC002403

Registered Office: 76, Garden Reach Road, Kolkata - 700043
Corporate Office: 24171, Alipore Road, 3rd Floar, Kolkata - 700 027
Phone: +91 033 2450 0500; Fax: +91 033 2448 0047

Email: hmelmills@gmail.com; Website: www.hmelmills.com

DATE OF DELISTING

Tha Calcutta Stock Exchange Limited ("GSE") vide its letter refarence
no. CEELDM 5442023 dated June 14, 2023 has informed that the
equity shares of the Company have been delisted from CSE effective from
Juna 15, 2023 "Delisting Date").

INVITATION TO RESIDUAL PUBLIC SHAREHOLDERS TO AVAIL THE
EXIT OFFER

A separate Exit LOF along with Exit Offer Application Form containing the
termsa and conditions for participation of the Residual Public Shareholders
during the perod of ona yvear starling from the date of delisting i.a., fram
Thursday, June 15, 2023 to Friday, June 14, 2024 (both days inclusive)
("Exit Perlod") has already been dispaiched on July, 1, 2023 by the
Acquirer 1o the Residual Public Shareholders whose namas appears in
the register of members as on Friday, June 16, 2023, The Residual Public
Sharehodders are requested o avail the Exit Offer by tendering their equity
shares at Rs. 680.04/- per equity share ("Exit Price™) during the Exit Period,
by submitting the required documents to the Registrar to the Exit Offer as
set out in Exit LOF.

In the event if the Residual Public Shareholders do not receive or misplace
the Exit LOF, they may cbiain a copy by writing to the Eegistrar to the Exit
Offar with the envelops marked "HMCL - EXIT OFFER". A soft copy of the
Exit LOF along with Exit Offer Application Form can be downloaded fram
the website of the Company L.e., www.hmelmills.com or the website of
tha Manager Lo the Exil Offer Le_, www.skpsecurities.com

For the quarer ended September 30, 2023, follow-up communication fo
the Residual Public Shareholders has baan sent on Oclober 17, 2023 by
email / ordinary post in terms of Ragulation 27(1)(b) of SEBI Delisting
Regulations.

PAYMENT OF CONSIDERATION TO RESIDUAL PUBLIC
SHAREHOLDERS

Subject to fulfilmant of the terms and conditions mantionad in the Exit
LOF, the Acguirer intends to make paymeant on 8 monthly basis, within 10
wiorking davs at the end of the calendar month in which equity shares have
been validly tendarad ("Monthly Payment Cycla”). Paymenis will ba made
only to those Residual Public Shareholders who have validly tendered
their equity shares by following the instructions as set out in the Exit LOF
and Exit Offer Application Form. The Acquirer resarves the nghl to make
payment earlier. Settlement of payment has been completed successfully
to all the shareholders who have validly tendered their equity shares during
the periad from July 01, 2023 1o Seplambar 30, 2023,

If any Residual Public Shareholders have any query with regard to the Exit
Offer/Exit Period, they may contact the Manager 1o the Exit Offer ar
Reagistrar o the Exit Offer as per the details given below, All other terms
and condiions of the Exit Offer as set forth in the Exit Offer PA and Exit
LOF shall remain unchanged.

SKP

MAMNAGER TO THE EXIT OFFER :

SKP SECURITIES LIMITED

CIN: L74140WB1990FLC0O48032

SEBI REGN. NO.: INMDODOT 2670

Validity peried: Permanent

Contact Person: Anup Kumar Sharma / Alka Khatawat
Address: 1702-03, BioWonder, 783 Anandapur, E M Bypass,
Kolkata - 700 107

Tel No.: +31 33 6677 7000

Email: contacti@skpsecurities.com

Website: www skpsecurities.com

REGISTRAR TO THE EXIT OFFER:

MAHESHWARI DATAMATICS PRIVATE LIMITED
CIN: U20221WB19382FPTC034806

SEBI REGN NO: INROODOOD353

Validity Period : Permanent

Contact Person: Ravi Bahl

Address: 23, E.N. Mukherjee Road, Sth Floor,
Kolkata - 700 001

Tel No.: +51 33 2248 2248

Email: mdpldc@yahoo.com

Website: www.mdpl.in

For and on behalf of M/s Arun Properties LLP

Date: Octobear 17, 2023

E|1|'.

Lata Devi Bajoria
Designated Partner
DPIN: 00343829

Place: Kolkata

e R

= FINANCIAL EXPRESS

Tl =

Firpsweresfeaden o parea seir, £o0arry

. iR



WEDNESDAY, OCTOBER 18, 2023

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

DUNCAN ENGINEERING LIMITED

Reqd Office : F-33 Rajangaon MIDC, Karegaon, Tal, Shirur, Dist. Pune <412 220, CIM - L2B991PN1961PLC139151
Tel : + 91-2135-660066, YWebsite: www.duncanengg.com, Email 1D complianceofficerf@duncanengg.com

Extract of Unaudited Financial Results for the Quarter & Half Year Ended September 30, 2023
(Rs. in Lakh, except EPS)

Quarter Ended Half Year Ended For the
sl Particulars Saptm'nhar-" June September | September | September \'a:;:ﬂad
No. 30, 2023 30, 2023 30, 2022 30, 2023 30, 2022 31, 2023

(Unaudited) (Unaudited) | {Unaudited)| (Unaudited)| (Unaudited)| (Audited)

1 | Total Income fram Operations 1,649.13 | 162222 189692 | 327135 356688 | 7,158.13
2 | Met Profit / (Loss) for the period

ibefora Tax, Exceptional and'or

Extraordinary items) 216.15 27T1.22 454.51 487.37 726.15 1,282.72
3 | Met Profit / {Lozs) for the pericd

before tax (after Exceptional

andfor Extraordinary items) 216.15 271.22 454 51 4B7.37| T28.15 | 129272
4 | Met Profil § {Loss) for the penod

after tax (after Excaplional

andfor Extraordinary items) 160.84 201.70 332.58 362.54 234.56 29035
& | Total Comprehensive Income for

the period [Comprising Profit !

(Loss) far the period (after tax)

and Other Comprahansive

Income [after tax)] 160.61 201.47 334.88 362.08 539.16 a74.16
& | Paid-up Eguity Share Capital

(Face Value per share of

Fs. 10/- sach) 369,60 368960 36980 369.60 265960 36960
T | Reserves (excluding Revaluation

Fesarve) as shown in the

Audited Balance Sheet of the

Previcus year 4,271.44
8 | Earnings per share (EP3)

{Face value of Rs. 10/- each)

(for continuing and discontinued

operations)

1.Basic {Rs.) 4.35° 5.46* 8.00% 9.81* 14.46* 26.80

2.Diluted [Rs.) 4.35% 546" 8.00° 9.81* 14.46* 2680

("Moot Annualized)
Motes :

1. The above financial resulis are approved by the Board of Directors at their meeting held on 17th Cctober, 2023
after being reviewad and recommended by the audit committes, The statutory auditors have issued limited
review report with unmodified opinion on the above resulls .

2. The above is an extract of the detailad formal of quarter and half year ended Saplamber 30' 2023 financial
results filed with the Stock Exchange under Regulation 33 of the SEBI (Listing Obligationz and Dizclosure
Reguirements) Regulations, 2015, The full format of the financial results for the quarter and half year ended
Saptember 30, 2023 are available on the Slock Exchange website, www.bseindia.com and Company's

website www.duncanengg.com. :
By Order of the Board of Direciors

Akshat Goenka
Managing Director
DIMN: 07131982

Flace : Mew Delhi

JK AGRI GENETICS LTD.

Regd. Office | 7, Council House Street, Kolkata - T00 001

Admn. Office ; 1-10-177, 4th Floor, Yarun Towers, Begumpet, Hyderabad - 500 016
CIN ; L1 400WB2000PLCO91 286
Wabsite : www jkagri.com, E-mail ; info@jkagri.com, Ph. : 040-66316858, Fax : (40-27764943

Extract of Unaudited Financial Results for the

o

{ MUTUAL FUND |

+ TARAKKI KAREIN!
Registered Office: 12" Floor, Narain Manazil, 23, Barakhamba Road, New Delhi - 110 001.

Corporate Office: One BKC, 13" Floor, Bandro Kurla Complex, Mumbai - 400 051,
Tel: +91 22 2652 5000, Fax: +91 22 2652 8100, Website: www.icicipruame.com,

Email id: enquiry(@icicipruamec.com

ICICI Prudential Asset Management Company Limited
Corporate Identity Number: U99999DL1993PLC054135

Central Service Office: 2™ Floor, Block B-2, Nirlon Knowledge Park, Western Express
Highway, Goregaon (E), Mumbai - 400 063. Tel.: 022 2685 2000 Fax: 022 26868313

Motice to the Investors/Unit holders of ICICI Prudential Medium Term Bond Fund and
ICICI Prudential All Seasons Bond Fund (the Schemes)

Motice is hereby given that ICIC| Prudential Trust Limited, Trustee to ICIC| Prudential
Mutual Fund has approved the following distribution under Income Distribution cum
capital withdrowal option (IDCW option) of the Schemes. subject to ovailability of
distributable surplus on the record date i.e. on October 20, 2023™

| Name of the Schemes/Plans

Quantum of IDCW

(T per unit) (Face value

of ¥ 10/- each)s*
ICIC] Prudential Medium Term Bond Fund

MAV as on

October 16, 2023

(¥ Per unit)

. Quarterly IDCW

0.0958

10.6915

Direct Plan - Quartery IDCW
ICICI Prudential All Seasons Bond Fund

0.1172

| Quarterly IDCW
| Direct Plan - Quarterly IDCW

11.2669

0.1202
0.1420

11.6122
119010

S The distribution will be subject to the availability of distributable surplus and may

be lower depending upon the extent of distributable surplus available on the record
date under the IDCW option of the Schemes.

# Subject to deduction of applicable statutory levy, if any

* or the immediately following Business Day, if that day is a Non - Business Day.

The distribution with respect to IDCW will be done to all the unit holders/beneficial
owners whose names appear in the register of unit holders/Statement of beneficial
owners maintained by the Depositories, as applicable under the IDCW option of the
Schemes, at the close of business hours on the record date.

It should be noted that pursuant to payment of IDCW, the NAV of
the IDCW option of the Schemes would fall to the extent of payout
and statutory levy (if applicable).

Place: Mumbai
Date : October 17, 2023

No. 005/ I10/2023

Sd/-
Authorised Signatory

For ICICI Prudential Asset Management Company Limited

To know more, call 1800 222 993/1800 200 6666 or visit www.icicipruomc.com

Investors are requested to periodically review and update their KYC details along with

their mobile number and email id.

GLAND PHARMA LIMITED

Corporate [denificaton Mumbear [CN) - LIEFEETGHETEPLCOO2ITE

Raglsdered Office: Sy, Mo 143-148, 13 and 155, Mear Gasdimaisamsa "X Hoads, 0.8 Pally, Dundigad,
Dindiga HGandmaisarama W) MadchalMalpion Distict, Hydeeshed SO0 043, Telangans, e

Tek +31 34356 B0 E-mad 100 nveslors Gk phacma com. Wisberle. yaww gimd phavms com

NOTICE FOR ATTENTION OF MEMBERS OF GLAND PHARMA LIMITED

In order f0 send the nobces of Ganeral Meetings and / or Poslal Balod, Annual Repad and other

statutory communication $a the shareholders in elactanic form, we request the shareholders of the

Compary wh have not yet regisiered § updated ther e-mail address, bo registeriupdate the e-mail in

the manner as menfioned beliow:

a) Mambars holdng sharas in physical mode ard who hava nof reqistarad fupdated their e-mad
ackdrass wilh the Campany are raquasled o register | update with Link Infre India Private Limited,
Campany's Reqistrar and Transfer Agenl, by sending an e-mail &l mi helpdeskiinknlime ca.in
or by sending an e-mail fo the Compary at investorsi@giandpharma,com along with Folio Mo, and
valid e-mail address.

b} Membears halding shares in Dematerializad mode are requested o register | update their e-mal
addrass with the Dapesitary Pafcipant with whom the damat acoounbs) & mainkained.

Fer Gland Pharma Limited

LiL AN

-
Placa :Hydarabad Sampath Kumar Pallerlamudi
Dake A7.10:2023 Company Secrefary

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SHRI TRADCO DEESAN PRIVATE LIMITED OPERATING IN STARCH
MANUFACTURING AT DHULE, MAHARASHTRA
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

4 \r & \ - A‘— [ ] A g

. Name of the corporate debtor along
with PAN/ CIN/ LLP No.

2.| Address of the registered office

CIN: U15400MH2010PTC203313

26, Anantwadi, 4th Floor, Bhuleshwar,
Mumbai - 400 002

Not available

Gat No. 93-94, Deopur Biladi Phata,
Mumbai Agra Road, Dhule - 424 005

Details not available

3| URL of website

4| Details of place where majority of fixed
assets are located
5.| Installed capacity of main products/services

6. Quantity and value of main products/
services sold in last financial year

Turnover: Rs. 64,19,96,968
(As per latest available audited balance sheet
for the financial year 2019-20)

Details not available

7., Number of employees/ workmen

Can be sought by sending request to Interim
Resolution Professional at:
cirp.tradcodeesan@gmail.com

8. Further details including last available
financial statements (with schedules) of
two years, lists of creditors, relevant
dates for subsequent events of the
process are available at:

9. Eligibility for resolution applicants under | Can be sought by sending request to Interim

section 25(2)(h) of the Code is available at: Resolution Professional at:
cirp.fradcodeesan@gmail.com

10, Last date for receipt of expression of interest| 02/11/2023

11, Date of issue of provisional list of 12/11/2023
prospective resolution applicants

12| Last date for submission of objections to 17/11/2023
provisional list

13, Date of issue of final list of prospective 27/11/2023
resolution applicants

14| Date of issue of information memorandum, | 02/12/2023
evaluation matrix and request for resolution
plans to prospective resolution applicants

15, Last date for submission of resolution plans| 01/01/2024

16. Process email id to submit Expression of Interest| cirp.tradcodeesan@gmail.com

Sd/

CMA Harshad Deshpande

Interim Resolution Professional of Shri Tradco Deesan Private Limited
IBBI/IPA-001/1P-P-00166/2017-18/10334

AFA No.: AA1/10335/02/251223/105315

403, Kumar Millennium, Shivatirtha Nagar Kamar

Opp Krishna Hospital, Paud Road, Kothrud, Pune — 411 038

Email ID: cirp.tradcodeesan@gmail.con

Date and Place: Pune 18/10/2023

# - Exceptional and/ or Extraordinary items adjusted in the Statement of Profit and Loss in accordance with Ind AS
Rules/ AS Rules, whichever is applicable.

By order of the Board

{c) The Company inits Annual General Meeting held on July 19, 2023 has declared dividend towards financial
year ended March 31, 2023 of 7 2~ per equity share of face value of T 2/- which was recommended by the

board of directors onApnl 26, 2023 and paid subsequently.

For IIFL Samasta Finance Limited
(Erstwhile Samasta Microfinance Limited)
Sd/-
Venkatesh N
Date :OCtOber - 17' 2023 Managing Director

Place : Bengaluru DIN: 01018821

Note:  A). The above is an extract of the detailed format of quarterly financial results filed with the Stock
Exchange(s) under regulation 52 of the Listing Regulations. The full format of the quarterly financial results is
available on the websites of the Stock Exchange(s) and the listed entity www.iiflsamasta.com, (https://
www.bseindia.com) & (https://www.nseindia.com). B). For the other line items referred in regulation 52(4) of
the Listing Regulations, pertinent disclosures have been made to the Stock Exchange(s) (BSE & NSE) and can
be accessed on the URL (https://www.bseindia.com) & (https://www.nseindia.com).

C). The impact on net profit / loss, total comprehensive income or any other relevant financial item(s)

due to change(s) in accounting policies shall be disclosed by means of a footnote

Financi“.ep. An

(d)

For the other line items referred in regulation 52 (4) of the Listing Regulations, pertinent disclosures have been
made and available on the National Stock Exchange of India Ltd. website (URL:https:/fwww.nseindia.com),
BSE Limited website (URL:https://www.bseindia.com) and on the website of the Company
{URL:https./'www.canfinhomes.com)

There are no changes in the accounting policies for the quarter and half year ended September 30, 2023
and there is noimpact on net profitloss, total comprehensive income or any other relevant financial item.

Figures forthe previous peniod/year have been regrouped wherever necessary.

Place : Bengaluru
Date : October 17, 2023

For and on behalf of the Board of Directors

of Can Fin Homes Lid.,

Sd/-

SURESH S IYER
Managing Director & CEQ

Quarter and Half Year ended 30th September, 2023 ( in Lacs)
Quarter Ended Six Months Ended To increase awareness about Mutual Funds, we regularly conduct Investor Awareness
PARTICULARS (Unaudited) (Unaudited) Programs across the country. To know more about it, please visit https:fwwwicicipruame.com
30.04.2023 90.00.202% 50.09.2023 10.09.202% or visit AMFI's website https:iwww.amfiindio.com '
Total Income from Cperations (Net) 1,043.45 162212 212847 1532073 Mutual Fund investments are subject to market risks,
Profit before Interest, Depreciation & Taxes (PBIOT) {1,250.28) (1,937.30) (203.89) (25.08) reud u“ scheme re.luted documents ca re.fu“y‘
MNet Profit / (Loss) before tax from ordinary activities
and Exceptional ltems (1.538.61) (2,174.65) (T85.79) (496.65)
Met Profit | (Loss) for the period before fax . R
(aher Exceptional llems) (153861) | (217488  (res79)|  (406.5) Can Fin Homes %mltﬂd
Met Profit | (Loss) after tax from Qrdinary activities and Gl DﬁﬂéﬁE?TL g [gf?gg
Exceptional ltems (1009.55) | (1576:89)|  (657.33)|  (356.65) . SBgSAea Llies
5 iz T jace Dl : Can Fin Homes Ltd No.29/1, Ist Floor, Sir M N Krishna Rao Road,
Total Comprahensive Income for the period (Sponsor : CANARA IBANK) Basavanagudi, Bengaluru - 560004
[Comprising Profit | (Loss) for the period (after tax) Ph: 080-48536192, Fax: 080-26565746
and Other Comprehensive Income (after Lax)] {1,103.10) (1,587.52) (564.42) | (377.91) T o 3 E-mail: compsec@canfinhomes.com
: ; A e B, O Web: www.canfinhomes.com
Equity Share Capital (¥ 10/- per Share) 463.70 463.70 463.70 463.70
Other Equity (excluding Revaluation Reserve as Statement of Standalone Un-Audited Financial Results for the
shown in Balance sheet of Previous year) - : i " sSecond Quarter and Half Year Ended 30/09/2023
Eaming Per Share (of T 10/~ each) (% in Lakhs)
Notes : Sl Particulars ended Date ended year ended
1. The above is an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchange under No. {aumwzpzza IEI]J'U-EIE?IEEII !30!09@22] EEHH:‘-{EHEE]
Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of Un-Audited | Un-Audited | Un-Audited |  Audited
the Cluartery and Half year ended results are available on the Stock Exchange websile (www.bseindia.com) and 1 | Total Income from operations (net) 8710361 1.69512.71 65,755.28| 27431311
Company's website {www.jkagri.com) 2 | NetProfit/ (Loss) for the period
2. The Company's business is of seasonal nature, therefore results of the current Quarter are nol reprasentative of full (before Tax, Exceptional andlor 19,799.23 43 188.73 20,284 89 8240317
year's performance. Extraordinary items)
3 | NetProfit /(Loss) for the period before tax 19,799.23]  43,188.73 2028489 8240317
‘h VE {after Exceplional and/or Extraordinary items)
= 4 | Net Profit/ (Loss) for the period after tax 15,807 .44 34,152.93 1417117 62,121.23
'r“‘. ,1-:' ; J K se e d s For JK Agri Genetics Limited {after Exceptional .?ndn'l::r Extraordinary items)
-t _ ) ) & | Total Comprehensive Income for the period
Place : New Dethi Bharat Hari Singhania [Comprising Profit { {Loss) for the periad 1574223 3408767 14.09181|  62,060.56
Date : 17th October, 2023 Chairman (afler tax) and Other Comprehensive
Income (afer tax))
IIFL S.AMASTA F”\.IAN.C 2 LIMIT.ED 6 | Paid-up equity share capital 2 663.31 2 663.31 2 663,31 2.663.31
(Erstwhile Samasta Microfinance limited) (Face value of 2 2 per share)
CIN: U65191KA1995PLC057884 ' : :
Registered Office: No. 110/3, Lalbagh Main Road, Krishnappa Layout, Bengaluru - 560027 7 | Reserves (excluding Revaluation Reserves) 36206481 36206481\ 30099887  3,62.004.81
Website: www.iiflsamasta.com, Tel: 080 4291 3500 fudied) ___

Reg 52(8) Read With Reg 52(4) of SEBI (Listing Obligation and Disclosure Requirement ) Regulation 2015 B | Securilies Premium Account 2129754 2729754  J7.29754( 2729754
Statement of Unaudited Financial Results for the Period Ended September 30, 2023 (Amount in¥ Cr) 9 | Net Worth {Audited) 3,64,728.12| 3.64,72812| 30666218 36472812
SI. ST Quarter Ended Quarter Ended Year Ended 10 | Paid up Debt Capital / Qutstanding Debt 30,62.792 55| 306279255 26,74.020,43( 29,06 806.70

articulars
No. s«:’p 30d"zt0:3 S(:jp 30(;%032 Mal: 3;%;2323 11 | Outstanding Redeemable Preference Shares - - - -
naudite naudite udite
T [ Total Income from Operations 595.15 371.80 173623 12 | Debt Equity Ratio L e 9 197
2 |Net Profit / (Loss) for the period (before Tax, 13 | Earnings Per Share (of T 2/- each)
Exceptional and/or Extraordinary items) 185.06 17.83 158.51 {for continuing and discontinued operations)
3 | Net Profit / (Loss) for the period before tax (after {a) Basic 11.87 25 65 10,64 4665
Exceptional and/or Extraordinary items) 185.06 17.83 158.51 .
4 [Net Profit / (Loss) for the period after tax {5} Giluted ol EEI'EE' 1{}'54 4?'55
(after Exceptional and/or Extraordinary items) 141.39 14.15 128.17 NotAnnualised | Not Annualised | NotAnnualised | Annualised
5 |Total Comprehensive Income for the period 14 | Capital Redemption Reserve - - - -
[Comprising Profit / (Loss) for the period (after 1 - : | T :
tax) and Other Comprehensive Income (after tax)] 141.30 14.20 127.85 : Debenlurei Faderpiion REE_EWE Mok lceatien ol ppivabler Mot ipphicabie BotAppiicable
6 [Paid up Equity Share Capital 593.64 498.22 593.64 16 | Debt Servics Coverage Rallo 021 0.21 018 0.34
7 | Reserves (excluding Revaluation Reserve) 960.45 517.76 728.51 17 | Interest Service Coverage Ratio 1.40 1.40 1,56 1.48
8 |[Securities Premium Account 358.85 254.27 3958.85 Notes:
9 |Networth 1,474.43 977.22 1,272.86 . . . . .
o or : : 5 5 5 {a) The above is an extract of the detailed format of standalone un-audited financial results for the quarter and
10| Paid up Debt Capital / Outstanding Debt 11.48% 13.89% 11.86% : ; : ok
. - - - half year ended September 30, 2023 filed with National Stock Exchange of India Lid, and BSE Limited under
11 [ Outstanding Redeemable Preference Shares : . e ke , : _
12| Debt Equity Ratio 547 574 565 Requlation 33 and Regulation 52 of the SEBI (Listing Obligations and Disclosure Requirements) Requlations,
13| Eamings Per Share (of Rs. 10/- each) 2015. The full format of _ the standalone un-audited T?r‘:ancial res_.ui‘tls are available on _the Haﬁupal
(for continuing and discontinued operations) ) Stock Excha nge -::u_f India Ltd. website {LJIFEL:htips_hwww.nsemma.cum}, BSE Limited website
1. Basic: 3.92 0.42 250 {(URL:https:{fwww.bseindia.com) and on the website of the Company (URL:hitps:/fwww.canfinhomes.com)
2. Diluted: 3.92 0.42 2.50 {b) In compliance with Reg.33 and 52 of SEBI (LODR) Regulations, 2015, the above financial for the quarter
| 14| Capital Redemption Reserve - - - and half year ended September 30, 2023 have been reviewed and recommended by the Audit Committee
15|Debenture Redemption Reserve - - - of the Board and subsequently approved by the Board of Directors at their respective meetings held on
16| Debt Service Coverage Ratio _ NA NA NA October 17, 2023. The above results have been subjected to a Limited Review by the Joint Statutory
17 | Interest Service Coverage Ratio NA NA NA Auditors of the Company, interms of the said regulations.

EXIT OFFER PUBLIC AMNOUNMCEMENT FOR THE ATTENTION
OF EQUITY SHAREHOLDERS OF

THE HOOGHLY MILLS COMPANY LIMITED

CIN: L1T111WB1913PLCOD2403

Registerad Office: 76, Garden Reach Road, Kolkata - 700043
Corporate Office: 24M1M, Alipore Road, 3rd Floor, Kolkata - 700 027
Phone: +91 033 2450 0500; Fax: +91 033 2448 0047
Email: hmclmillsi@gmail.com; Website: www. hmclmills.com

This Exit Offer Pubilic Announcement dated October 17, 2023 ("Exit Offer
P& 1"} is being issuad by SKP Sacurbes Limitad {"Manager to the Exit Offer”)
for and on behalf of Arun Properiies LLP, parl of tha Promoter Group ["the
Acguirer”) of The Hooghiy Mills Company Limited ("THMCL""the Company™)
o the remaining Pubbc Shareholders ["Residual Public Shareholders®) of the
Company pursuant to Regulation 27(1)(a) of Securities and Exchange Board
of India (Delisting of Equity Shares) Regulations, 2021 ("SEBI Delisting
Regulations®) in accordancs with terms and conditions el oul in the Exil Letter
of Offer dated June 19, 2023 ("Exit LOF"},

This Exit Offer P& 1 is in continuation to and shoukd be read in conjunction with
the Exit LOF, Capitalized terms usad but nat defing in this Exit Offer P4 1 shall
have the same meaning assigned to them in the Exit LOF

1. DATE OF DELISTING

The Calcutta Stock Exchange Limited ("CSE™) vide its letter reference
no. CSE/LD/M 58442023 dated June 14, 2023 has informed that the
equily shares of the Company have bean delisted from CSE affactive from
June 15, 2023 ["Delisting Date").

2. INVITATION TO RESIDUAL PUBLIC SHAREHOLDERS TO AVAIL THE
EXIT OFFER

2.1 Asaparata Exit LOF along with Exit Offer Application Form conlaining the
terms and conditions for participation of the Residual Public Shareholders
during the perod of one year starting from the date of delisting i.e., from
Thursday, June 15, 2023 to Friday, June 14, 2024 (bath days inclusiva)
("Exit Period") has already been dispaiched on July, 1, 2023 by the
Acquirer o the Residual Public Shareholders whose names appears in
tha register of marmbers as on Friday, June 16, 2023. The Residual Public
Shareholders are requested to avail the Exit Offer by tendering their equity
shares at Rs. 60,04/~ per equity share ("Exit Price™) during the Exit Period,
by submitting the required documants 10 tha Ragisirar to the Exit Offer as
set out in Exit LOF,

22 In e event if the Residual Public Shareholders do nol receive or misplace
tha Exit LOF, they may obiain a copy by writing to the Registrar to the Exit
Dffer with the envelope marked "HMCL - EXIT OFFER", A soft copy of the
Exit LOF along with Exit Offer Application Foarm can be downloaded from
the website of the Company 2., www.hmclmills.com or the website of
the Manager to the Exit Offer i.e., www.skpsecurities.com

2.3 For the quarter ended Saptember 30, 2023, follow-up communication fo
the Residual Public Shareholders has been sent on October 17, 2023 by
email ! ardinary post in terms of Regulation 27(1)(b) of SEBI Delisting
Ragulations,

3. PAYMENT OF CONSIDERATION TO RESIDUAL PUBLIC
SHAREHOLDERS

Subject to fulfilment of the terms and conditions mentioned in the Exit
LOF, the Acqguirer intends to make paymeant an a manthly basks, within 10
working days at the end of the calendar manth in which equity sharas have
been validly tenderad ("Monthly Payment Cycle"). Paymenis will be made
only to those Residual Public Sharaholders who have validly tenderad
their equity shares by fallowing the instructions as set ouft in the Exit LOF
and Exit Offer Applicaticn Form. The Acquirer reserves the right to make
payment earlier. Sattlemant of paymant has bean completad succassully
to all the shareholders who have validly tendered their equity sharas during
the period from July 01, 2023 to September 30, 2023,

it ary Residual Public Sharesholders have any querny with regard fo the Exit
Dffer/Exit Period, they may contact the Manager to the Exit Offer or
Reagistrar o the Exit Offer as per the details given below. &l other terms
and condittons of the Exit Offer as set forth in the Exit Offer PA and Exit
LOF shall remain unchanged.

MANAGER TO THE EXIT OFFER :

SKP SECURITIES LIMITED

ClIN: L74140WB1290PLC049032

SEBI REGHN. NO.: INMOOOO1 2670

Validity period: Permanent

Contact Person: Anup Kumar Sharma / Alka Khatawat
Address: 1702403, BioWonder, 782 Anandapur, E M Bypass,
Holkala - 700 107

Tel Ho.: +31 33 B&77 7000

Email: conlactiskpsecurities. com

Website: www.skpsacurfies.com

SKP

REGISTRAR TO THE EXIT OFFER:

MAHESHWARI| DATAMATICS PRIVATE LIMITED
CIN: LZ0Z21WEB1982F TCD34 886

SEBI REGN NO: INROQII00253

Validity Period : Parmaneni

Contact Person: Ravi Bahl

Address: 23, R.N. Mukherjee Road, Sth Flaar,
Kolkata - 700 001

Tel Mo.: +31 33 2248 2248

Email: mdpldci@yahoo.com

Website: weaw.mdplin

For and on behalf of Mis Arun Properties LLP

Sdf-
Lata Devi Bajoria
Designated Partner

DPFIN: 00343829
Date; October 17, 2023

Place: Kolkata
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Extract of Unaudited Financial Results for the Quarter & Half Year Ended September 30, 2023

(Rs. in Lakh, except EPS)

Quarter Ended Half Year Ended For the
Sl Particulars September| June September| September | September TE::;E?.:ﬂEd
Na. 30,2023 | 30,2023 | 30,2022 | 30,2023 | 30,2022 | 131 2023
{Unaudited){Unaudited) | (Unaudited)| (Unaudited) (Unaudited)| (Audited)
1 | Total Income from Operations 164913 | 162222 1896592 3.271.35| 256688 | Y. 15813
2 | Met Profit / {Loss) for the pericd
ibefore Tax, Exceptional and/or
Extraordinary ilems) 216.15 271.22 454 51 4B7.37 72615 | 129272
3 [ Net Profit / {Loss) for the period
bafore tax (after Exceptional
and/or Extraordinary items) 216.15 271.22 454 .51 487.37 72615 | 1,202.72
4 | Met Profit / {Loss) for the pericd
after tax (after Exceplional
andfor Extraordinary items) 160.84 201.70 332 58 362.54 53456 Lae0.35
5 | Total Comprehensive Income for
the period [Comprising Profit /
(Loss) for the period {(after tax)
and Other Comprahansive
Income (aftar tax)] 160.61 201.47 334 BB 362.08 53916 ov4.16
6 | Paid-up Equity Share Capital
(Face Value per share of
Fs. 10/- each) 369.60 369.60 389,60 369.60 269.60 369.60
T | Resarves (excluding Revaluation
Reserva) as shown in the
Audited Balance Shaet of the
previous year 427144
8 | Earnings per share (EPS)
(Face value of Rs. 10/- each)
(for continuing and discontinued
opearations)
1.Basic {Rs.) 4.35" 546" .00° 9.81* 14.46* 2680
2.0iluted [Rs.) 4.35" 545" .00 9.81* 14.46* 26.80
(*Mot Annualized)
Notes :

1. The above financial results are approved by the Board of Directors at their meeting held on 17th October, 2023
after being reviewed and recommended by the audit committee. The statutory auditors have issued limited
review report with unmadified apinion on the above resulls |

2, The above is an extract of the detailed format of quarter and half year ended Seplember 30' 2023 financial
results filed with the Stock Exchange under Ragulation 33 of the SEBI (Listing Obligations and Disclosure
Requirements) Regulations, 2015, The full format of the financial results for the quarter and half year ended
september 30, 2023 are available on the Stock Exchange website, www.bseindia.com and Company's
website www.duncanengg.com. _

By Order of tha Board of Directors

Akshat Goenka
Managing Director
DIM: 07131982

Place : Mew Delhi

)“- JK Acri GENETICS LTD.

Admn. Office ; 1- 1[| 177, Jllh F!-mr Varun Towers, Eegumpet Hyderabad - 500 (16
CIN : L1 400WB2000PLCOG1 286
Website ; www.jkagr.com, E-mail ; info@jkagri.com, Ph. : 040-66316858, Fax - (40-27 764943

Extract of Unaudited Financial Results for the

2icici

MUTUAL FUND

ICICI Prudential Asset Management Company Limited

T TARAKK! KAREMNY

Registered Office: 12" Floor, Naragin Monzil, 23, Borokhambao Road, New Delhi - 110 001.
Corporate Office: One BKC, 13" Floor, Bandra Kurla Complex, Mumbai - 400 051,
Tel: +91 22 2652 5000, Fax: +91 22 2652 8100, Website: www.icicipruamec.com,

Email id: enguiry@icicipruamec.com

Central Service Office: 2™ Floor, Block B-2, Nirlon Knowledge Park, Western Express

Highway, Goregaon (E), Mumbai - 400 063. Tel.: 022 2685 2000 Fox: 022 26868313

Corporate Identity Number: U89999DL1993PLC054135

Notice to the Investors/Unit holders of ICICI Prudential Medium Term Bond Fund and
ICICI Prudential All Seasons Bond Fund (the Schemes)

Motice is hereby given that ICICI Prudential Trust Limited, Trustee to ICICI Prudential
Mutual Fund hos approved the following distribution under Income Distribution cum
capital withdrawal option {IDCW option) of the Schemes, subject to availability of
distributable surplus on the record date i.e. on October 20, 2023*;

Direct Plan -

MName of the Schemes/Plans

Quurterly IDCW

{Jur_‘:rterly |DCW

Quantum of IDCW

(¥ per unit) (Face value

of 7 1IJ.|"— E-::::hu:ﬁ”IE

ICIEi Prudential Medium Term E-!JT'IEI Funl;i

0.0958
01172

ICIC! Prudential All Seasons Bond Fund

MAY as on
October 16, 2023
F.' Per umt:l

10.6915
11.2669

{:Jutll'tt‘ﬂ],.f IDCW

0.1202

11.6122

Direct Plan -

Quarterly IDCW

0.1420

11.9010

% The distribution will be subject to the availability of distributable surplus and may
be lower depending upon the extent of distributable surplus available on the record
date under the IDCW option of the Schemes.

# Subject to deduction of applicable statutory levy, if any

* or the immediately following Business Day, if that day is a Non — Business Day.

The distribution with respect to IDCW will be done to all the unit holders/beneficial
owners whose nomes appear in the register of unit holders/Statement of beneficial
owners maintained by the Depositories, as applicable under the IDCW option of the
Schemes, at the close of business hours on the record date.

It should be noted that pursuant to payment of IDCW, the NAV of
the IDCW option of the Schemes would fall to the extent of payout
and statutory levy (if applicable).

For ICICI Prudential Asset Management Company Limited

Place: Mumbai
Date : October 17, 2023

Nﬂ D{l':'-:-{! 2023

Tn Imnw more, call 1800 222 999/1800 200 6666 or visit ww.mmpmnmc.mm

Sdj-

Authorised Signatory

their mobile number and email id.

Investors are requested to periodically review and update their KYC details along with

al

GLAMN

NOTICE FOR ATTENTION OF MEMBERS OF GLAND PHARMA LIMITED

in omder fo send ihe nodces of General Meedings and [ or Postal Balod, Anrwal Repor and other
statubory communication % the sharehalders in eleciranic form. we request the sharehokders of the
Comparry who have not vet registered § updated their e-mail address, to registerupdate the a-mail in
the manner a5 mendoned befow

For Gland Pharma Limited

-

Flace :Hyderabad Sampath Kumar Pallerlamudi
Date 171022023 Company Secrafary

GLAND PHARMA LIMITED

Corporaln [denkhication Numbar |[CN) - L3887 GRoTEPLCD0EETE
R-Hll-'hr#ﬂﬂ'lﬁ Sw. Mo 143-1468, 150 and 159, Near Gandimaizamea % Roads, DF Pally, Dundigal,
DendgakGandimasarsma (W)L MedcraHdakagn Do, Hydersbad S0 (43, Tangans, nda
Tk 451 BL568 204 E.mal 1D nvesiors figardpharma.com; Wetslle: s gland pharma com

Meambars holdng sharas in physical mode and who have not regiserad Jupdated their e-mal
acdnass with the Campany are raquasted fa register | update with Link Infme India Private Limited,
Company’s Regisirar and Transfer &gent, by sending an e-mail &l md hedpdeskiinkintime. co.in
or by zending an e-mail 1o the Company al invesiars@giancoharmea.com alorg with Folio Ko, and
valid e-mail addness.

Membars halding shares in Damaterialsed mode are raquasted b ragister | update their e-mal
address with the Depesitory Paricipant with whom the demal accountis) 5 maintained,

| with PAN/ CIN/ LLP No.

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SHRI TRADCO DEESAN PRIVATE LIMITED OPERATING IN STARCH
MANUFACTURING AT DHULE, MAHARASHTRA
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

T \YZAA N Ay T

yiy: .
r1'Tradco Deesan Private Limite
CIN: U15400MH2010PTC203313

ame Or the corporate aeptor along

Address of the registered office 26, Anantwadi, 4th Floor, Bhuleshwar,

Mumbai — 400 002

URL of website Not available

Details of place where majority of fixed
assets are located

Gat No. 93-94, Deopur Biladi Phata,
Mumbai Agra Road, Dhule — 424 005

Installed capacity of main products/services| Details not available

Quantity and value of main products/
services sold in last financial year

Turnover: Rs. 64,19,96,968
(As per latest available audited balance sheet
for the financial year 2019-20)

Number of employees/ workmen Details not available

Can be sought by sending request to Interim
Resolution Professional at;
cirp.tradcodeesan@gmail.com

Further details including last available
financial statements (with schedules) of
two years, lists of creditors, relevant
dates for subsequent events of the
process are available at:

Can be sought by sending request to Interim
Resolution Professional at:
cirp.tradcodeesan@gmail.com

Eligibility for resolution applicants under
section 25(2)(h) of the Code is available at;

10, Last date for receipt of expression of interest| 02/11/2023

11, Date of issue of provisional list of 12112023
prospective resolution applicants

12, Last date for submission of objections to 1711112023
provisional list

13, Date of issue of final list of prospective 2711112023
resolution applicants

14| Date of issue of information memorandum, | 02/12/2023
evaluation matrix and request for resolution
plans to prospective resolution applicants

15, Last date for submission of resolution plans | 01/01/2024

16. Process email id to submit Expression of Interest| cirp.tradcodeesan@gmail.com

Sd/
CMA Harshad Deshpande

Interim Resolution Professional of Shri Tradco Deesan Private Limiteg
IBBI/IPA-001/IP-P-00166/2017-18/10334

AFA No.: AA1/10335/02/251223/105315

403, Kumar Millennium, Shivatirtha Nagar Kamar

Opp Krishna Hospital, Paud Road, Kothrud, Pune — 411 038

Email ID: cirp.tradcodeesan@gmail.con

Date and Place: Pune 18/10/2023

# - Exceptional and/ or Extraordinary items adjusted in the Statement of Profit and Loss in accordance with Ind AS
Rules/ AS Rules, whichever is applicable.

By order of the Board
For IIFL Samasta Finance Limited
(Erstwhile Samasta Microfinance Limited)
Sd/-
Venkatesh N
Date :OCtOber - 17' 2023 Managing Director

Place : Bengaluru DIN: 01018821

Note:  A). The above is an extract of the detailed format of quarterly financial results filed with the Stock
Exchange(s) under regulation 52 of the Listing Regulations. The full format of the quarterly financial results is
available on the websites of the Stock Exchange(s) and the listed entity www.iiflsamasta.com, (https://
www.bseindia.com) & (https://www.nseindia.com). B). For the other line items referred in regulation 52(4) of
the Listing Regulations, pertinent disclosures have been made to the Stock Exchange(s) (BSE & NSE) and can
be accessed on the URL (https://www.bseindia.com) & (https://www.nseindia.com).

C). The impact on net profit / loss, total comprehensive income or any other relevant financial item(s)

1:"

dlrﬁat@@h@lﬁéﬁﬁb i_naqggqyntjljgvolicies shall be disclosed by means of a footnote

ﬂuarter and Hah‘ ‘l"eaf Ended 30th Eﬂptemher 2023 T in Lacs)
S  QuarterEnded SixMonths Ended | Ta increase awareness about Mutual Funds, we regularly conduct Investor Awareness
PARTICULARS (Unaudited) (Unaudited) Progroms across the country. To know more about it, please visit hitps:fwwhwicicipruomec.com
30.08.2023 30,09, 2022 30.09.2023 30,09 2022 ar visit AMFI's website https:fwww.amfiindio.com
Tatal Income fram Operations (MNet) 1,043.45 1,622.72 9.128.47 13,320.75 Mutual Fund investments are subject to market risks!
Profit before Interest, Depreciation & Taxes (PBIDT) {1.250.28) (1.937.30) (203.89) (25.08) read all scheme related documents cgrefu“yj
Net Profit/ (Loss) before tax from ordinary activities
and Exceptional ems (1,538.61) (2,174.65) (785.79) |  (496.65)
Net Profit/ {Loss) for the period before tax : T
{after Exceptional liems) (1.53861) |  (2,174.65) (785.79) (496.65) Can Fin Homes Limited
Net Profit/ (Loss) after tax from Ordinary activities and "W | CIN:LEST Dﬁhégg?;;gju[gfﬁgg
Total Comprehensive Income for the period {Sponsor ! CAMNATLA BN ) Basavanagudi, Bengaluru - 560004
[Comprsing Profit | {Loss) for the peniod (after tax) Ph: 080-48536192, Fax: 080-26565746
and Other Comprehensive Income (after tax)] (1,103.10) (1,587.52) (564.42) (377.91) :.';.-’..IE: E-mail: compsec@@canfinhomes.com
Eaﬁ“ o f“ﬁ Web: finh
Equity Share Capital (¥ 10/~ per Share) 463,70 463.70 463.70 483.70 okt i el sl
Other Equity {excluding Revaluation Reserve as Statement of Standalone Un-Audited Financial Results for the
shown in Balance sheet of Pravious year) - g : . Second Quarter and Half Year Ended 30/09/2023
Earning Per Share (of T 10/- each) (¥ in Lakhs)
- Basic & Diluted (T} (23.71) (34.01) (12.02) | (7.69) Quarter Year to Quarter Previous
Notes ; sl Bartic s ended Date ended year ended
1. The above is an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchange under No. {SW00L2023) [El]fEIrEl.l'El.lﬂj (20/0/2022) | ({31/03/2023)
Reguiation 33 of the SEBI (Listing Obligations and Disclosure Reguirements) Reguiations, 20135. The full format of Un-Audited | Un-Audited | Un-Audited Audited
the Quarterty and Half year ended results are available on the Stock Exchange website (www.bseindia.com) and 1 | Total Income from operations (net) 87.103.61] 1,68512.71 65,755.28| 27431311
Company’s website (www.jkagri.com) 2 | NetPraofit/ (Loss) for the period
2. The Company's business is of seasonal nature, therefore results of the current Quarter are not representative of full {before Tax, Exceptional and/or 19,799.23 43,188.73 20,284,589 8240317
year's performance, E:{tr;[:nrdlnarg,r |1ern51
3 | MetProfit /(Loss) FDrﬁ'le perm-d hefnre tax 19,799.23 4.3, 188. TE- EEI 284 84 82,403 1?
_._- {after Exceptional and/or Extracrdinary items)
i 4 | Net Profit/ (Loss) for the pericd after tax 15,807 44 34,152.93 1417147 62,121.23
5 J K seed s For JK Agri Genetics Limited {after Exceptional andfor Extracrdinary items)
e : 5 | Total Comprehensive Income for the period
Place : New Del Bharat Hari Singhania [Comprising Profit / (Loss| for the period 15742.23| 3406767 1409181|  62,060.56
Date : 17th October, 2023 Chairman (after tax) and Other Comprehensive
ITIFL SAMASTA FINANCE LIMITED sl fidotis]
. L . 6 | Paid-up equity share capital 266331 2,663.31 2.663.31 266331
(Erstwhile Samasta Microfinance limited) (Face value of T 2- per share)
CIN: U65191KA1995PLC057884 - ' - 2 oo VY 2 L = =
Registered Office: No. 110/3, Lalbagh Main Road, Krishnappa Layout, Bengaluru - 560027 Wiaﬂuﬂmﬁm uation Reserves) 36208481 3620648 0399887 3,62.06481
Website: www.iiflsamasta.com, Tel: 080 4291 3500 (A ”} .

Reg 52(8) Read With Reg 52(4) of SEBI (Listing Obligation and Disclosure Requirement) Regulation 2015 8 | Securities Premium Account a7.297.54) 2729754 21267.54| 2729754
Statement of Unaudited Financial Results for the Period Ended September 30, 2023 (Amount inCr) 9 | NetWorth [Audited) 3,64,728.12) 36472812 3,06.66218( 36472812
SI. SN QuarterEnded | Quarter Ended Year Ended 10 | Paid up Debt Capital / Qutstanding Debt 30,62,792.55| 3062,792.55( 26,74.020.43| 29,06,58086.70
No. articutars S‘LP 3“(;_2t°:3 S‘LP 304%032 Ma; 3;:;2:23 11 | Quistanding Redeemable Preference Shares - - -

naudite naudite udite : :
1 |[Total Income from Operations 695.15 371.80 1,746.23 12 Debt.Equrt',' Ratio 713 1.73 793 7.97
"2 [Net Profit / (Loss) for the period (before Tax, ' 13 | Earnings Per Share (of ¥ 2/-each)
Exceptional and/or Extraordinary items) 185.06 17.83 158.51 {for continuing and discontinued operations)
3 | Net Profit / (Loss) for the period before tax (after {a) Basic 11.87 95 65 10.64 46.65
Exceptional and/or Extraordinary items) 185.06 17.83 158.51 .
4 | Net Profit / (Loss) for the period after tax {b) Diluted 11.87 25..55 1{2.}.64 4.5.[55
(after Exceptional and/or Extraordinary items) 141.39 14.15 128.17 MotAnnuabsed | Mot Annualised | NotAnnualised | Annualised
5 |Total Comprehensive Income for the period 14 | Capital Redemption Reserve 4 - -
[Comprising Profit / (Loss) fo_r the period (after 15 | Debenture Redemplion Reserve Not Applicable| Not Applicable | Not Applicable | Not Applicable
tax) and Other Comprehensive Income (after tax)] 141.30 14.20 127.85 ,
6 Paid up Equity Share Capital ~ 593.64 498.22 5y3.64 | |19 |Debiservios Coverage Ratio 021 0.21 018 09
7 |Reserves (excluding Revaluation Reserve) 960.45 517.76 728.51 17 | Interest Service Coverage Ratio 1.40 1.40 1.56 148
| 8 [Securities Premium Account 358.85 254.27 358.85 Notes:
| |Networth . . = 1’474'430 : 977'220 : 1’272'860 {a) The above is an extract of the detailed format of standalone un-audited financial results for the quarter and
10| Paid up Debt Capital / Outstanding Debt 11.48% 13.89% 11.86% : : : i
. : 5 - half year ended September 30, 2023 filed with National Stock Exchange of India Ltd. and BSE Limited under
11 [Outstanding Redeemable Preference Shares . 2 i R ; : ;
12| Debt Equity Ratio = 547 574 565 Regulation 33 and Regulaton 52 of the SEBI {Listing Obligations and Disclosure Requirements) Regulations,
13| Eamings Per Share (of Rs. 10/~ each) 2015. The full format of the standalone un-audited financial resuts are available on the National
(for continuing and discontinued operations) ) Stock Exchange of India Litd. website (URL:https:/iwww.nseindia.com), BSE Limited websile
1. Basic: 3.92 0.42 250 (URL:https:/fwww.bseindia.com)and on the website of the Company (URL:hitps:/fwww.canfinhomes.com)
| |2. Diluted: | 3.92 0.42 2.50 {b} In compliance with Reg.33 and 52 of SEBI (LODR) Regulations, 2015, the above financial for the quarter
14| Capital Redemption Reserve _ - | - _ - and half year ended September 30, 2023 have been reviewed and recommended by the Audit Committee
15| Debenture Redemption Reserve - - - of the Board and subsequently approved by the Board of Directors at their respective meetings held on
16| Debt Service Coverage Ratio NA NA NA October 17, 2023. The above results have been subjected to a Limited Review by the Joint Statutory
17 | Interest Service Coverage Ratio NA NA NA Auditors of the Company, in terms of the said regulations.

The Company in its Annual General Meating held on July 19, 2023 has declared dividend towards financial
year ended March 31, 2023 of ¥ 2/- per equily share of face value of ¥ 2/- which was recommended by the
board of directors on April 26, 2023 and paid subsequently.
Forthe other line items referred in requiation 52 (4) of the Listing Regulations, pertinent disclosures have been
made and available on the National Stock Exchange of India Ltd. website (URL:hitps:/fwww nseindia.com),
BSE Limited website (URL:https://'www.bseindia.com) and on the website of the Company
{URL:https:/f'www.canfinhomes.com)
Thare are no changes in the accounting policies for the quarter and half year ended September 30, 2023
and there is naimpact on net profitioss, lotal comprehensive income or any other relevant financial item,

Figures for the previous penod/year have been regrouped wherever necessary.
For and on behalf of the Board of Directors
of Can Fin Homes Lid.,

Place : Bengaluru
Date : October 17, 2023

Sd/-

SURESH S IYER
Managing Director & CEO

Thiz Exit Offer Public Announcemant dated Oclober 17, 2023 ("Exit Offer
PA 1"} is being issuad by SKP Securities Limited {"Manager to the Exit Offer”)
for and on behalf of Arun Properties LLP, part of the Promoter Group ("the
Acquirer”) of The Hooghly Mills Company Limited ("THMGL""the Company®)
b the remainirng Public Shareholders ["Residual Public Shareholders™) of the
Company pursuant to Regulation 27(1)(a) of Securities and Exchange Boand
of India {Delisting of Equily Shares) Regulations, 2021 [("SEBI Delisting
Regulations”) in accordanca with ierms and conditions set out in the Exi Lefter
of Offer dated June 19, 2023 ("Exit LOF"}.

This Exit Offer PA 1 is in continuation fo and should be read in conjunctian with
the Exit LOF. Capitalized terms used but not defing in this Exit Offer PA 1 shall
have the same meaning azsigned to them in the Exit LOF.

1.

21

2.2

2.3

EXIT OFFER PUBLIC ANNOUNCEMENT FOR THE ATTENTION
OF EQUITY SHAREHOLDERS OF

THE HOOGHLY MILLS COMPANY LIMITED

CIN: L1T111WEB1913PLC002403

Registered Office: 76, Garden Reach Road, Kolkata - 700043
Corporate Office: 24171, Alipore Road, 3rd Floar, Kolkata - 700 027
Phone: +91 033 2450 0500; Fax: +91 033 2448 0047

Email: hmelmills@gmail.com; Website: www.hmelmills.com

DATE OF DELISTING

Tha Calcutta Stock Exchange Limited ("GSE") vide its letter refarence
no. CEELDM 5442023 dated June 14, 2023 has informed that the
equity shares of the Company have been delisted from CSE effective from
Juna 15, 2023 "Delisting Date").

INVITATION TO RESIDUAL PUBLIC SHAREHOLDERS TO AVAIL THE
EXIT OFFER

A separate Exit LOF along with Exit Offer Application Form containing the
termsa and conditions for participation of the Residual Public Shareholders
during the perod of ona yvear starling from the date of delisting i.a., fram
Thursday, June 15, 2023 to Friday, June 14, 2024 (both days inclusive)
("Exit Perlod") has already been dispaiched on July, 1, 2023 by the
Acquirer 1o the Residual Public Shareholders whose namas appears in
the register of members as on Friday, June 16, 2023, The Residual Public
Sharehodders are requested o avail the Exit Offer by tendering their equity
shares at Rs. 680.04/- per equity share ("Exit Price™) during the Exit Period,
by submitting the required documents to the Registrar to the Exit Offer as
set out in Exit LOF.

In the event if the Residual Public Shareholders do not receive or misplace
the Exit LOF, they may cbiain a copy by writing to the Eegistrar to the Exit
Offar with the envelops marked "HMCL - EXIT OFFER". A soft copy of the
Exit LOF along with Exit Offer Application Form can be downloaded fram
the website of the Company L.e., www.hmelmills.com or the website of
tha Manager Lo the Exil Offer Le_, www.skpsecurities.com

For the quarer ended September 30, 2023, follow-up communication fo
the Residual Public Shareholders has baan sent on Oclober 17, 2023 by
email / ordinary post in terms of Ragulation 27(1)(b) of SEBI Delisting
Regulations.

PAYMENT OF CONSIDERATION TO RESIDUAL PUBLIC
SHAREHOLDERS

Subject to fulfilmant of the terms and conditions mantionad in the Exit
LOF, the Acguirer intends to make paymeant on 8 monthly basis, within 10
wiorking davs at the end of the calendar month in which equity shares have
been validly tendarad ("Monthly Payment Cycla”). Paymenis will ba made
only to those Residual Public Shareholders who have validly tendered
their equity shares by following the instructions as set out in the Exit LOF
and Exit Offer Application Form. The Acquirer resarves the nghl to make
payment earlier. Settlement of payment has been completed successfully
to all the shareholders who have validly tendered their equity shares during
the periad from July 01, 2023 1o Seplambar 30, 2023,

If any Residual Public Shareholders have any query with regard to the Exit
Offer/Exit Period, they may contact the Manager 1o the Exit Offer ar
Reagistrar o the Exit Offer as per the details given below, All other terms
and condiions of the Exit Offer as set forth in the Exit Offer PA and Exit
LOF shall remain unchanged.

SKP

MAMNAGER TO THE EXIT OFFER :

SKP SECURITIES LIMITED

CIN: L74140WB1990FLC0O48032

SEBI REGN. NO.: INMDODOT 2670

Validity peried: Permanent

Contact Person: Anup Kumar Sharma / Alka Khatawat
Address: 1702-03, BioWonder, 783 Anandapur, E M Bypass,
Kolkata - 700 107

Tel No.: +31 33 6677 7000

Email: contacti@skpsecurities.com

Website: www skpsecurities.com

REGISTRAR TO THE EXIT OFFER:

MAHESHWARI DATAMATICS PRIVATE LIMITED
CIN: U20221WB19382FPTC034806

SEBI REGN NO: INROODOOD353

Validity Period : Permanent

Contact Person: Ravi Bahl

Address: 23, E.N. Mukherjee Road, Sth Floor,
Kolkata - 700 001

Tel No.: +51 33 2248 2248

Email: mdpldc@yahoo.com

Website: www.mdpl.in

For and on behalf of M/s Arun Properties LLP

Date: Octobear 17, 2023

E|1|'.

Lata Devi Bajoria
Designated Partner
DPIN: 00343829

Place: Kolkata

e R

= FINANCIAL EXPRESS

Tl =

Firpsweresfeaden o parea seir, £o0arry

_CHENNAI/KOCH

. iR



WEDNESDAY, OCTOBER 18, 2023

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

DILNC_.~N

DUNCAN ENGINEERING LIMITED

Reqd.Office : F-33.Rajangaon MIDC, Karegaon, Tal, Shirur, Dist. Pune 412 220, CIN - L2B991PN1961PLC139151
Tal - + 91-2138-660066, Weabsite: www.duncanangg.com, Email 1D: compliancaoflicerf@duncanengg.com

Extract of Unaudited Financial Results for the Quarter & Half Year Ended September 30, 2023

{Hs. in Lakh, except EPS)

Quarter Ended Half Year Ended " For l‘h: |
Sl Particulars  September|  June September| September | September E::;E?.:he
No. 30,2023 | 30,2023 | 30,2022 | 30,2023 | 30,2022 | 31 2023
1Un&u|:lite:l}|'1unauﬂi‘ta~|:l:l iUnaudited) [Unau:lited:lj{t.lnaudiled] (Audited)
1 | Total Income from Operations 164913 | 162222 189692 | 327135 | 3.566.88 715813
2 | Met Profit / {Loss) for the period
(before Tax, Exceptional andior
Extraordinary ilems) 216.15 271.22 454 .51 4B7.37 72615 | 129272
3 [ Net Profit / (Loss) for the period
before tax (after Exceptional
andfor Extraordinary items) 216.15 2T1.22 454,51 487.37 726.15 | 1.292.72
4 | Met Profit f {Loss) for the pericd
after tax (after Exceptional
andfar Extraordinary itlams) 160.84 201.70 33258 362.54 534 .56 L9035
R | Tatal Comprehensive Income for
the period [Comprising Praofit /
(Loss) for the period (after tax)
and Other Comprehensive
Incorme (aftar tax)] 160.61 20147 334 88 362.08 53916 87416
6 | Paid-up Equity Share Capital
(Face Value per share of
Fs. 10/- each) 369.60 369.60 369.60 369.60 269.60 369.60
7 | Reserves (excluding Revaluation
Feserve) as shown in the
Audited Balance Sheet of the
previous year 4.271.44
& | Earnings per share (EPS)
(Face value of Rs. 10/- each)
(for continuing and discontinued
operations)
1.Basic {Rs.) 435" 546" .00" &.81" 14.46* 2680
Z.Diluted [Rs.) 4.35" 5.46" 2.00" 8.81" 14.46* 26.80
(*Mot Annualized) |
Notes :

1. The above financial resulis are approved by the Board of Directors at thedr meeting held on- 17th October, 2023
after being reviewed and recommended by the audit committes. The statutory auditors have issued limited
review repart with unmadified opinion on the above rasulls |,

2, The above is an extract of the detailed format of quarter and half year ended Seplember 30' 2023 financial
results filed with the Stock Exchange under Regulation 33 of the SEBI (Listing Obligations and Disclosure
Reqguirements} Regulations, 2015, The full format of the financial results for the quarter and half year ended
Seplember 30, 2023 are available on the Stock Exchange website, www.bseindia.com and Company's
wabsite www.duncaneangg.com.

By Order of the Board of Directors

Akshat Goenka
hManaging Director
DM 07131982

Place : Mew Delhi
Date : Uctober 17, 2023

)( JK AGrI GENETICS LTD.

Admn. Office ; 110177, 4th Fioar, Varun Towers, Bequmpet, Hyderabad - 500 016
CIN : L01400WB2000PLCOE1 286
Website ; www jkagr.com, E-mail ; info@jkagri.com, Ph. : 040-66316858, Fax - (40-27 764943

Extract of Unaudited Financial Results for the
ﬂuarter and Hallr ‘l"ear ended 30th Septemher 2023

ficici
PRLDENTIAL
MUTUAL FUND
T TARAKKS KARENT

ICICI Prudential Asset Management Company Limited
Corporate Identity Number: US9993DL1993PLC0OE4135

Registered Office: 12" Floor, Narain Manzil, 23, Barokhomba Road, New Delhi - 110 001.
Corporate Office: One BKC, 13" Floor, Bandra Kurla Complex, Mumbai - 400 051.
Tel; +91 22 2652 5000, Fax: +91 22 2652 8100, Website: www.icicipruamc.com,

Email id: enquiry(@icicipruamc.com
Central Service Office: 2™ Floor, Block B-2, Nirlon Knowledge Park, Western Express
Highway, Goregaon (E), Mumbai - 400 063. Tel.: 022 2685 2000 Fax: 022 26868313

Notice to the Investors/Unit holders of ICICI Prudential Medium Term Bond Fund and
ICICI Prudential All Seasons Bond Fund (the Schemes)

Motice is hereby given that ICICI Prudential Trust Limited, Trustee to ICICI Prudential
Mutual Fund has aopproved the following distribution under Income Distribution cum
capital withdrawal option {(IDCW option) of the Schemes, subject to availability of
distributable surplus on the record date i.e. on October 20, 2023*

| Name of the Schemes/Plans

Quantum of IDCW

(¥ per unit) (Foce value

of T 10/- each)>*

MAV as on
October 16, 2023
(¥ Per unit)

ICICI Prudential Medium Term Bond Fund

Quarterly IDCW
| Direct Plan — Quarterly IDCW

0.0958
0.1172

10.6815
11.2669

ICIC] Prudential All Seasons Bond Fund

Quarterly IDCW

0.1202

11.6122

Direct Plan — Quarterly IDCW

0.1420

11,9010

5 The distribution will be subject to the availability of distributable surplus and may
be lower depending upon the extent of distributable surplus available on the record
date under the IDCW option of the Schemes.

ft Subject to deduction of applicable statutory levy, if any

* or the immediately following Business Day, if that day is a Non — Business Day.

The distribution with respect to IDCW will be done to all the unit halders/beneficial
owners whose nomes appear in the register of unit holders/Statement of beneficial
owners maintained by the Depositories, as applicable under the IDCW option of the
Schemes, at the close of business hours on the record date.

It should be noted that pursuant to payment of IDCW, the NAV of
the IDCW option of the Schemes would fall to the extent of payout
and statutory levy (if applicable).

For ICICI Prudential Asset Monagement Company Limited

Place: Mumbai
Date : October 17, 2023

No. 005/10/2023

5 ':Il'l_

Authorised Signatory

To know more, call 1800 222 999/1800 200 6666 or visit www.icicipruame.com

Investors are requested to periodically review and update their KYC details along with
their mobile number and email id.

GLAND PHARMA LIMITED

Corporaln Idenlilicaton Mumar |[CM) - L3387 GEETEPLCD0EETS
H-qnguﬁ'lqrqd' DM Sy Mo 143-148 150 and 154, Mesr Gandimasimss 8 Roads, OF Pally, Dundigal,
DendmbGandimasarma (Wi MedcraHa s Do, Myderabad S0 043, T=langana, nda
Tk +3 B4455 U205 £-mall 10 nveskrsRgandphaa.cem: Wossie wae gandpharma.com

NOTICE FOR ATTENTION OF MEMBERS OF GLAND PHARMA LIMITED

In order fo send fhe nofices of General Meedings and | or Postal Balkiod, Anrual Repar and ofher

stafubory commumication % the shareholders in eleciranic form, we request the shareholders of the

Comparry who have not yet registared | updated their e-mail address, to registerupdate the a-mail in

the manner as mentoned befow

a) Members holdng shares in physical mode and who have nol regisierad fupdated their e-mal
acdrass with the Company are requeasied fo register | update wiih Link Infme India Private Limited,
Company's Regisirar and Transfer Agent, by sending an e-mail al md helpdeskiinkintime co.in
or by zending an e-mail o the Company at invesiorsi@aiancph arme.com along with Falio Ko, and
valid e-mai addresz.

bl Membears halding shares in Demalerialsad mode are raquested b register | update their e-mal
address with the Depository Paricipant with whom the demal account{s) s maintained

GLAN

For Gland Pharma Limited
o
Placs :Hyderabad Sampath Kumar Pallerlamudi
Data 17102023 Company Secralary
I FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
SHRI TRADCO DEESAN PRIVATE LIMITED OPERATING IN STARCH
MANUFACTURING AT DHULE, MAHARASHTRA
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

T \J D \ Ay T

gy .

ame or the corporate aeptor along

| with PAN/ CIN/ LLP No. CIN: U15400MH2010PTC203313

2.| Address of the registered office 26, Anantwadi, 4th Floor, Bhuleshwar,

Mumbai — 400 002

3| URL of website Not available

4 Details of place where majority of fixed
assets are located

Gat No. 93-94, Deopur Biladi Phata,
Mumbai Agra Road, Dhule — 424 005

5.| Installed capacity of main products/services| Details not available

6. Quantity and value of main products/
services sold in last financial year

Turnover: Rs. 64,19,96,968
(As per latest available audited balance sheet
for the financial year 2019-20)

7.1 Number of employees/ workmen Details not available

Can be sought by sending request to Interim
Resolution Professional at:
cirp.fradcodeesan@gmail.com

8. Further details including last available
financial statements (with schedules) of
two years, lists of creditors, relevant
dates for subsequent events of the
process are available at:

Can be sought by sending request to Interim
Resolution Professional at:
cirp.fradcodeesan@gmail.com

9.| Eligibility for resolution applicants under
section 25(2)(h) of the Code is available at;

10, Last date for receipt of expression of interest| 02/11/2023

11, Date of issue of provisional list of 12/11/2023
prospective resolution applicants

12| Last date for submission of objections to 17/11/2023
provisional list

13, Date of issue of final list of prospective 27/11/2023
resolution applicants

14| Date of issue of information memorandum, | 02/12/2023
evaluation matrix and request for resolution
plans to prospective resolution applicants

15, Last date for submission of resolution plans | 01/01/2024

16, Process email id to submit Expression of Interest| cirp.tradcodeesan@gmail.com

Sd/
CMA Harshad Deshpande

Interim Resolution Professional of Shri Tradco Deesan Private Limiteg
IBBI/IPA-001/1P-P-00166/2017-18/10334

AFA No.: AA1/10335/02/251223/105315

403, Kumar Millennium, Shivatirtha Nagar Kamar

Opp Krishna Hospital, Paud Road, Kothrud, Pune — 411 038

Email ID: cirp.tradcodeesan@gmail.con

Date and Place: Pune 18/10/2023

4- Exceptional and/ or Extraordinary items adjusted in the Statement of Profit and Loss in accordance with Ind AS
Rules/ AS Rules, whichever is applicable.

By order of the Board
For IIFL Samasta Finance Limited
(Erstwhile Samasta Microfinance Limited)
Sd/-
Venkatesh N
Date :OCtOber - 17' 2023 Managing Director

Place : Bengaluru DIN: 01018821

Note:  A). The above is an extract of the detailed format of quarterly financial results filed with the Stock
Exchange(s) under regulation 52 of the Listing Regulations. The full format of the quarterly financial results is
available on the websites of the Stock Exchange(s) and the listed entity www.iiflsamasta.com, (https://
www.bseindia.com) & (https://www.nseindia.com). B). For the other line items referred in regulation 52(4) of
the Listing Regulations, pertinent disclosures have been made to the Stock Exchange(s) (BSE & NSE) and can
be accessed on the URL (https://www.bseindia.com) & (https://www.nseindia.com).

C). The impact on net profit / loss, total comprehensive income or any other relevant financial item(s)

% in Lacs)
Quarter Ended Six Months Ended To increase awareness about Mutual Funds, we regularly conduct Investor Awareness
PARTICULARS (Unaudited) {Unaudited) Programs across the country. To know more about it, please visit https:fiwwwiicicipruame.com |
30.00.2023 30.09,2022 30.09.2023 10.09,.2022 or visit AMFI's website https./fwww.omfiindio.com
Total Income from Operations (Met) 1,043.45 1622.72 812847 13,320.75 Mutual Fund investments are subject to market risks'
Profit before Inferest, Depreciation & Taxes (PBIDT) (1.250.28) |  (1,937.30) (203.89) (25.08) read all scheme related documents carefully.
Met Profit/ (Loss) before tax from ordinary activities
and Excaptional ltams {1.538.61) (2174.65) [755.79) 1456.65)
Net Profit / {Loss) for the period before tax . o
tafter Exceptional ltems) (153881) | (217455 (785.74) (496 65) Can Fin Homes Limited
Met Profit /| (Loss) after tax from Ordinary activibes and E 25 ] CARELAT Dﬁﬂéigrﬁi‘;g‘?[gfﬁgz
Total Comprehensive Income for the period (Sponsor | CAMNARA BaA N | Basavanagudi, Bengaluru - 560004
[Comprising Profit / (Loss) for the period (after tax) _ Ph: 080-48536192, Fax: 0B0-26565746
and Other Comprehensive Income (after tax)] {1.103.10) (1,587.52) (564.42) (377.91) E%EF L Batar © E-mail: Eﬁn;psec@m n:n:ﬂ Mes.com
Equity Share Capital (¥ 10/- per Share) 463.70 463.70 463,70 483.70 2 HE SO LR ]
Other Equity {excluding Revaluation Reserve as Statement of Standalone Un-Audited Financial Results for the
shawn in Balance sheet of Previous year) - - - - Second Quarter and Half Year Ended 30/09/2023
Earning Per Share [of T 10V- 2ach) (T in Lakhs)
= Basic & Diluted IT'I- I:EE.T"“I [34.[”1'! “E.DE] (7.69) ﬂuaﬂer Yearto Quarter Previous
Motes sl gty ended Date ended year ended
1. The above is an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchange under No. (30/09/2023) [EIZIJ'EIE‘E‘.I'EIFIEE-:I 131]”]91’21:.112] :31!03{2023]
Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of Un-Audited | Un-Audited | Un-Audited Audited
the Quarterty and Half year ended resulis are available on the Stock Exchange website (www.bseindia.com) and 1 | Total Income from operations (net) 87.103.61( 1869512.71 65,755.28| 2743131
Company’s website (www.jkagri.com) 2 | NetProfit/ (Loss) for the period
2. The Company's business i of seasonal nature, therefore results of the curent Quarter are not representative of full {before Tax, Exceptional andlor 19,799,23 43,188.73 20,284 .89 8240317
year's performance, | Extracrdinary items} o ) - I
3 | Net Profit / [I:.DES‘.IfDFhE pem}d before tax 149,799.23 43,188.73 20,284 89 82 403.17
» A {after Exceptional andlor Extracrdinary iftems)
"'“*._l ‘L-: ' 4 | Net Profit/ (Loss) for the period after tax 15,807 44 34 152 .93 41717 6212123
':L c'” - j K sEEd £ For JK Agri Genetics Limited {after Exceptional gndmr Extraordinary i’fems}
ey ’ 5 | Tetal Comprehensive Incame for the period
Place : New Delhi Bharat Hari Singhania [Comprising Profit  {Loss) for the periad 15742.23| 3406767 1400181 6206056
Date : 17th October, 2023 Chairman {after tax) and Other Comprehensive
e — Income (after tax)]
IIFL S.AMASTA FINAN.C E LIMIT.ED 6 | Paid-up equity share capital 2,663.31 2,663.31 2,663.31 2,663.31
(Erstwhile Samasta Microfinance limited) (Face valug of % 2i-per share)
CIN: U65191KA1995PLC057884 - P : s o e
Registered Office: No. 110/3, Lalbagh Main Road, Krishnappa Layout, Bengaluru - 560027 7 Rﬂsl?ﬁfesie:ﬂ:iujmgﬂeualuahm Reserves) 362064.81| 36206481 30399887 36206481
Website: www.iifsamasta.com, Tel: 080 4291 3500 i
Reg 52(8) Read With Reg 52(4) of SEBI (Listing Obligation and Disclosure Requirement ) Regulation 2015 8 | Securities Premium Account 27297.54| 27297.54| 27.297.54) 27,2974
Statement of Unaudited Financial Results for the Period Ended September 30, 2023 (Amount inf|Cr) § | NetWorth {Audited) 364, 728.12| 38472812 13,0666218( 36472812
SI. T QuarterEnded | Quarter Ended Year Ended 10 | Paid up Debt Capital / Qutstanding Debt 30,62,792.55| 30,62, 79255 26,74,02043| 29,06,6806.70
No. S‘LP 3“(;Zt°:3 S‘LP 30(1’%0:2 Ma:\ 3; !;2323 11 | Qutstanding Redeemable Preference Shares -
naudite naudite udite - : -
T [Total Income from Operations 695.15 371.80 174623 12 Debt.Equrt!,' Ratio _ r.13 .13 793 r.9f
2 | Net Profit / (Loss) for the period (before Tax, 13 | Earnings Per Share (of T 2(-each)
Exceptional and/or Extraordinary items) 185.06 17.83 158.51 {for continuing and discontinued operations)
| 3 |Net Profit / (Loss) for the period before tax (after {a) Basic 11.87 95.65 10.64 46.65

Exceptional and/or Extraordinary items) 185.06 17.83 158.51 :

"4 | Net Profit / (Loss) for the period after tax {b) Diluted 11.87 2{'.:.55 1{}.64 4?-.55

(after Exceptional and/or Extraordinary items) 141.39 14.15 128.17 L MotAnnuaised | Not Annualised | NotAnnualised | Annualised
5 |Total Comprehensive Income for the period 14 | Capital Redemption Reserve = -

[Comprising Profit / (Loss) for the period (after 15 | Debenture Redemplion Reserve Not Applicable | Not Applicable | Mot Applicable | Not Applicable

tax) and Other Comprehensive Income (after tax)] 141.30 14.20 127.85 - 2 , &l App P PP
& [Paid up Equity Share Capital 593.64 498.22 593.64 16 | Debt Service Coverage Ratio 0.21 0.21 0.18 0.34
7 |Reserves (excluding Revaluation Reserve) 960.45 517.76 728.51 17 | Interest Service Coverage Ratio 1.40 1.40 1.56 148
8 |[Securities Premium Account 358.85 254.27 358.85 Notes:

9 |Networth 1,474.43 977.22 1,272.86 : : :
kol . . T s B {a) The above is an extract of the detailed format of standalone un-audited financial results for the quarter and
10| Paid up Debt Capital / Outstanding Debt 11.48% 13.89% 11.86% . ) : 3
- . = = half year ended September 30, 2023 filed with National Stock Exchange of India Ltd. and BSE Limited under
11 | Outstanding Redeemable Preference Shares fa . e s . : taf
12| Debt Equity Ratio 547 574 565 Regulation 33 and Regulation 52 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations,
13| Eamings Per Share (of Rs. 10/- each) 2015. The full format of the standalone un-a u{linad I?:‘lanmat results are available on the Nabional

1. Basic: 3.92 0.42 2.50 {URL:hitps./iwww.bseindia.com) and on the websile of the Company (URL:https.iwww.canfinhomes.com)

2. Diluted: 3.92 0.42 2.50 (b} In compliance with Reg.33 and 52 of SEB| (LODR) Regulations, 2015, the above financial for the quarter
14| Capital Redemption Reserve - - - and half year ended September 30, 2023 have been reviewed and recommended by the Audit Committee
15| Debenture Redemption Reserve . . - | of the Board and subsequently approved by the Board of Directors at their respective meetings held on

| 16| Debt Service Coverage Ratio NA NA NA October 17, 2023. The above results have been subjected to a Limited Review by the Joint Statutory
17 | Interest Service Coverage Ratio NA NA NA Auditors of the Company, in terms of the said regulations.

The Company in its Annual General Meeting held on July 19, 2023 has declared dividend towards financial
year ended March 31, 2023 of ¥ 2I- per equily share of face value of ¥ 2i- which was recommended by the
board of directors on April 26, 2023 and paid subsequently,
Forthe other line items referred in requiation 52 (4) of the Listing Regulations, pertinent disclosures have been
made and available on the National Stock Exchange of India Lid. website (URL:https:/fwww.nseindia.com),

BSE Limited website (URL:https:/'www.bseindia.com) and on the website of the Company

(URL:https:/iwww.canfinhomes.com]

There are no changes in the accounting policies for the quarter and half year ended September 30, 2023
and there is noimpact on net profitioss, total comprehensive income or any other relevant financial item,

Figures forthe previous penod/year have been regrouped wherever necessary.
For and on behalf of the Board of Directors
of Can Fin Homes Lid.,

Place : Bengaluru
Date : October 17, 2023

Sd/-

SURESH 5 IYER

Managing Director & CEQ

EXIT OFFER PUBLIC ANNOUNCEMENT FOR THE ATTENTION
OF EQUITY SHAREHOLDERS OF

THE HOOGHLY MILLS COMPANY LIMITED
CIN: L17111WB1913PLC002403

Registered Office: 76, Garden Reach Road, Kolkata - 700043
Corporate Office: 241171, Alipore Road, 3rd Floor, Kolkata - 700 027

Phone: +91 033 2450 0500; Fax: +91 033 2448 0047
Email: hmcimills@gmail.com; Website: www.hmcimills.com

This Exit Offer Public Announcement dated October 17, 2023 ("Exit Offar
P& 1"} is being issuad by SKP Securties Limited {"Manager to the Exit Offer”)
for and on behalf of Arun Properties LLP, part of the Promoter Group ("the
Acquirer®) of The Hooghly Mills Company Limited ("THMCL" "the Company”)
to the remainirg Fublic Shareholders ["Residual Public Shareholders™) of the
Company pursuant to Regulation 27(1)1(a) of Securities and Exchange Board
of India {Delisting of Equity Shares) Regulations, 2021 ("SEBI Delisting
Regulations”) in accordance with terms and conditions set out in the Exil Letter
of Offer dated June 19, 2023 ("Exit LOF"}.

This Exit Offer PA 1 is in cantinuation o and should be read in canjunction with
the Exit LOF. Capitalized terms used but not define in this Exit Offer PA 1 shall
have the same meaning assignad to them in the Exit LOF.

1. DATE OF DELISTING

The Calcutta Stock Exchange Limited ("CGSE") vide its letter relarence
no. CSE/LDM 54472023 datad June 14, 2023 has infarmed that the
equity =hares of the Company have been delisted from CSE effective from
June 15, 2023 ("Delisting Date").

2. INVITATION TO RESIDUAL PUBLIC SHAREHOLDERS TO AVAIL THE
EXIT OFFER

A separate Exit LOF along with Exit Offer Application Form containing the
terms and conditions for participation of the Residual Public Shareholders
during the penod of cna year starling from the date of delisting t.a., from
Thursday, June 15, 2023 to Friday, June 14, 2024 (both days inclusive)
("Exit Peried") has already been dispatched on July, 1, 2023 by the
Acquirar fo the Residual Public Shareholders whose namas appears in
the register of members as on Friday, June 16, 2023, The Residual Public
Shareholders are requested to avail the Exit Offer by tendering their eguity
shares al Hs. 60.04/- par equity share ("Exit Price”) during tha Exd Panod,
by submitting the required documeants to the Regisirar to the Exit Offer as
set out in Exit LOF.

In the event if the Residual Public Shareholders do not receive or misplace
the Exit LOF, they may obiain a copy by writing to the Registrar to the Exit
Offer with the envelope marked "HMCL - EXIT OFFER". A sofl copy of the
Exit LOF along with Exit Offer Application Form can be downloaded from
the website of the Company i.e., www.hmelmills.com or the website of
the Manager o the Exit Offer L.a_, www.skpsecurities.com

For the quarter ended September 30, 2023, follow-up communication o
the Residual Public Sharehalders has baan sent on October 17, 2023 by
email / ordinary post in terms of Regulaticn 27(1)(b) of SEBI Delisting
Regulaticns,

3. PAYMENT OF CONSIDERATION TO RESIDUAL PUBLIC
SHAREHOLDERS

Subjact to fullilmant of tha terms and conditions mantionad in the Exit
LOF, the Acguirer intends to make paymeant an a monthly basis, within 10
warking days at the end of the calendar month in which equity shares have
baen validly tendarad ("Monthly Payment Cycle”). Paymenis will ba made
only to those Residual Public Shareholders who have validly fendered
their equity shares by following the instructions as set out in the Exit LOF
and Exit Offer Application Farm. The Acquirer rasarves the right to make
payment earlier. Sattlemeant of payment has bean completad successfully
to all the sharehobders who have validly tendered their equity shares during
the periad from July 01, 2023 1o Seplamber 30, 2023,

if-any Residual Public Sharehalders have any query with regard to the Exit
Offer/Exit Period, they may contacl the Manager to the Exit Offer or
Registrar o the Exit Offer as per the details given below. All other terms
and condiions of the Exit Offer a3 set forth in the Exit Offer PA and Exit
LOF shall ramain unchanged.

MANAGER TO THE EXIT OFFER :

SKP SECURITIES LINITED

CIN: L74140WB1990PLC049032

SEBI REGHN. NO.: INMDDOOT 2670

Validity period: Permansnt

Contact Person: Anup Kumar Sharma [ Alka Kheatawat
Address: 1702-03, BioWeonder, 782 Anandapur, E M Bypass,
Kolkata - 700 107

Tel Me.: +81 33 8677 7000

Email: contactfiskpsecurifies.com

Website: www. skpsecurifies.com

2.1

2.2

2.3

SKP

REGISTRAR TO THE EXIT OFFER;

MAHESHWAR| DATAMATICS PRIVATE LIMITED
CIN: UZ022TWB1982PTCO34886

SEBI REGN NO: INROOODID35S

Validity Period : Permaneant

Contact Person: Ravi Bahl

Address: 23, R.N. Mukherjes Road, Sth Floar,
Kolkata - 700 001

Tel No.; +91 33 2248 2248

Email: mdpldci@vahoo.com

Website: weaw.mdpl.in

For and on behalf of Mis Arun Properties LLP
Sdi-
Lata Devi Bajoria

Designated Partner
DPIN: 00343829

Date: Octobear 17, 2023

Place: Kolkata

due to change(s) in accounting policies shall be disclosed by means of a footnote

financi“. ep. .in
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DUNCAN ENGINEERING LIMITED

Regd.Office : F-33,Rajangaon MIDC, Karegaon, Tal, Shirur, Dist. Pune 412 220, CIN - LZB991PN1261PLC139151
Tal : + 91-2138-660068, Wabsite: www.duncanangg.com, Email ID: complianceoificerf@duncanangg.com

Extract of Unaudited Financial Results for the Quarter & Half Year Ended September 30, 2023

(Rs. in Lakh, except EPS)

Quarter Ended Half Year Ended For the
Sl Particulars September| June September| September | September TE::;E?.:ﬂEd
Na. 30,2023 | 30,2023 | 30,2022 | 30,2023 | 30,2022 | 131 2023
{Unaudited){Unaudited) | (Unaudited)| (Unaudited) (Unaudited)| (Audited)
1 | Total Income from Operations 164913 | 162222 1896592 3.271.35| 256688 | Y. 15813
2 | Met Profit / {Loss) for the pericd
ibefore Tax, Exceptional and/or
Extraordinary ilems) 216.15 271.22 454 51 4B7.37 72615 | 129272
3 [ Net Profit / {Loss) for the period
bafore tax (after Exceptional
and/or Extraordinary items) 216.15 271.22 454 .51 487.37 72615 | 1,202.72
4 | Met Profit / {Loss) for the pericd
after tax (after Exceplional
andfor Extraordinary items) 160.84 201.70 332 58 362.54 53456 Lae0.35
5 | Total Comprehensive Income for
the period [Comprising Profit /
(Loss) for the period {(after tax)
and Other Comprahansive
Income (aftar tax)] 160.61 201.47 334 BB 362.08 53916 ov4.16
6 | Paid-up Equity Share Capital
(Face Value per share of
Fs. 10/- each) 369.60 369.60 389,60 369.60 269.60 369.60
T | Resarves (excluding Revaluation
Reserva) as shown in the
Audited Balance Shaet of the
previous year 427144
8 | Earnings per share (EPS)
(Face value of Rs. 10/- each)
(for continuing and discontinued
opearations)
1.Basic {Rs.) 4.35" 546" .00° 9.81* 14.46* 2680
2.0iluted [Rs.) 4.35" 545" .00 9.81* 14.46* 26.80
(*Mot Annualized)
Notes :

1. The above financial results are approved by the Board of Directors at their meeting held on 17th October, 2023
after being reviewed and recommended by the audit committee. The statutory auditors have issued limited
review report with unmadified apinion on the above resulls |

2, The above is an extract of the detailed format of quarter and half year ended Seplember 30' 2023 financial
results filed with the Stock Exchange under Ragulation 33 of the SEBI (Listing Obligations and Disclosure
Requirements) Regulations, 2015, The full format of the financial results for the quarter and half year ended
september 30, 2023 are available on the Stock Exchange website, www.bseindia.com and Company's
website www.duncanengg.com. _

By Order of tha Board of Directors

Akshat Goenka
Managing Director
DIM: 07131982

Place : Mew Delhi

)“- JK Acri GENETICS LTD.

Admn. Office ; 1- 1[| 177, Jllh F!-mr Varun Towers, Eegumpet Hyderabad - 500 (16
CIN : L1 400WB2000PLCOG1 286
Website ; www.jkagr.com, E-mail ; info@jkagri.com, Ph. : 040-66316858, Fax - (40-27 764943

Extract of Unaudited Financial Results for the

2icici

MUTUAL FUND

ICICI Prudential Asset Management Company Limited

T TARAKK! KAREMNY

Registered Office: 12" Floor, Naragin Monzil, 23, Borokhambao Road, New Delhi - 110 001.
Corporate Office: One BKC, 13" Floor, Bandra Kurla Complex, Mumbai - 400 051,
Tel: +91 22 2652 5000, Fax: +91 22 2652 8100, Website: www.icicipruamec.com,

Email id: enguiry@icicipruamec.com

Central Service Office: 2™ Floor, Block B-2, Nirlon Knowledge Park, Western Express

Highway, Goregaon (E), Mumbai - 400 063. Tel.: 022 2685 2000 Fox: 022 26868313

Corporate Identity Number: U89999DL1993PLC054135

Notice to the Investors/Unit holders of ICICI Prudential Medium Term Bond Fund and
ICICI Prudential All Seasons Bond Fund (the Schemes)

Motice is hereby given that ICICI Prudential Trust Limited, Trustee to ICICI Prudential
Mutual Fund hos approved the following distribution under Income Distribution cum
capital withdrawal option {IDCW option) of the Schemes, subject to availability of
distributable surplus on the record date i.e. on October 20, 2023*;

Direct Plan -

MName of the Schemes/Plans

Quurterly IDCW

{Jur_‘:rterly |DCW

Quantum of IDCW

(¥ per unit) (Face value

of 7 1IJ.|"— E-::::hu:ﬁ”IE

ICIEi Prudential Medium Term E-!JT'IEI Funl;i

0.0958
01172

ICIC! Prudential All Seasons Bond Fund

MAY as on
October 16, 2023
F.' Per umt:l

10.6915
11.2669

{:Jutll'tt‘ﬂ],.f IDCW

0.1202

11.6122

Direct Plan -

Quarterly IDCW

0.1420

11.9010

% The distribution will be subject to the availability of distributable surplus and may
be lower depending upon the extent of distributable surplus available on the record
date under the IDCW option of the Schemes.

# Subject to deduction of applicable statutory levy, if any

* or the immediately following Business Day, if that day is a Non — Business Day.

The distribution with respect to IDCW will be done to all the unit holders/beneficial
owners whose nomes appear in the register of unit holders/Statement of beneficial
owners maintained by the Depositories, as applicable under the IDCW option of the
Schemes, at the close of business hours on the record date.

It should be noted that pursuant to payment of IDCW, the NAV of
the IDCW option of the Schemes would fall to the extent of payout
and statutory levy (if applicable).

For ICICI Prudential Asset Management Company Limited

Place: Mumbai
Date : October 17, 2023

Nﬂ D{l':'-:-{! 2023

Tn Imnw more, call 1800 222 999/1800 200 6666 or visit ww.mmpmnmc.mm

Sdj-

Authorised Signatory

their mobile number and email id.

Investors are requested to periodically review and update their KYC details along with

al

GLAMN

NOTICE FOR ATTENTION OF MEMBERS OF GLAND PHARMA LIMITED

in omder fo send ihe nodces of General Meedings and [ or Postal Balod, Anrwal Repor and other
statubory communication % the sharehalders in eleciranic form. we request the sharehokders of the
Comparry who have not vet registered § updated their e-mail address, to registerupdate the a-mail in
the manner a5 mendoned befow

For Gland Pharma Limited

-

Flace :Hyderabad Sampath Kumar Pallerlamudi
Date 171022023 Company Secrafary

GLAND PHARMA LIMITED

Corporaln [denkhication Numbar |[CN) - L3887 GRoTEPLCD0EETE
R-Hll-'hr#ﬂﬂ'lﬁ Sw. Mo 143-1468, 150 and 159, Near Gandimaizamea % Roads, DF Pally, Dundigal,
DendgakGandimasarsma (W)L MedcraHdakagn Do, Hydersbad S0 (43, Tangans, nda
Tk 451 BL568 204 E.mal 1D nvesiors figardpharma.com; Wetslle: s gland pharma com

Meambars holdng sharas in physical mode and who have not regiserad Jupdated their e-mal
acdnass with the Campany are raquasted fa register | update with Link Infme India Private Limited,
Company’s Regisirar and Transfer &gent, by sending an e-mail &l md hedpdeskiinkintime. co.in
or by zending an e-mail 1o the Company al invesiars@giancoharmea.com alorg with Folio Ko, and
valid e-mail addness.

Membars halding shares in Damaterialsed mode are raquasted b ragister | update their e-mal
address with the Depesitory Paricipant with whom the demal accountis) 5 maintained,

| with PAN/ CIN/ LLP No.

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SHRI TRADCO DEESAN PRIVATE LIMITED OPERATING IN STARCH
MANUFACTURING AT DHULE, MAHARASHTRA
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

T \YZAA N Ay T

yiy: .
r1'Tradco Deesan Private Limite
CIN: U15400MH2010PTC203313

ame Or the corporate aeptor along

Address of the registered office 26, Anantwadi, 4th Floor, Bhuleshwar,

Mumbai — 400 002

URL of website Not available

Details of place where majority of fixed
assets are located

Gat No. 93-94, Deopur Biladi Phata,
Mumbai Agra Road, Dhule — 424 005

Installed capacity of main products/services| Details not available

Quantity and value of main products/
services sold in last financial year

Turnover: Rs. 64,19,96,968
(As per latest available audited balance sheet
for the financial year 2019-20)

Number of employees/ workmen Details not available

Can be sought by sending request to Interim
Resolution Professional at;
cirp.tradcodeesan@gmail.com

Further details including last available
financial statements (with schedules) of
two years, lists of creditors, relevant
dates for subsequent events of the
process are available at:

Can be sought by sending request to Interim
Resolution Professional at:
cirp.tradcodeesan@gmail.com

Eligibility for resolution applicants under
section 25(2)(h) of the Code is available at;

10, Last date for receipt of expression of interest| 02/11/2023

11, Date of issue of provisional list of 12112023
prospective resolution applicants

12, Last date for submission of objections to 1711112023
provisional list

13, Date of issue of final list of prospective 2711112023
resolution applicants

14| Date of issue of information memorandum, | 02/12/2023
evaluation matrix and request for resolution
plans to prospective resolution applicants

15, Last date for submission of resolution plans | 01/01/2024

16. Process email id to submit Expression of Interest| cirp.tradcodeesan@gmail.com

Sd/
CMA Harshad Deshpande

Interim Resolution Professional of Shri Tradco Deesan Private Limiteg
IBBI/IPA-001/IP-P-00166/2017-18/10334

AFA No.: AA1/10335/02/251223/105315

403, Kumar Millennium, Shivatirtha Nagar Kamar

Opp Krishna Hospital, Paud Road, Kothrud, Pune — 411 038

Email ID: cirp.tradcodeesan@gmail.con

Date and Place: Pune 18/10/2023

# - Exceptional and/ or Extraordinary items adjusted in the Statement of Profit and Loss in accordance with Ind AS
Rules/ AS Rules, whichever is applicable.

By order of the Board
For IIFL Samasta Finance Limited
(Erstwhile Samasta Microfinance Limited)
Sd/-
Venkatesh N
Date :OCtOber - 17' 2023 Managing Director

Place : Bengaluru DIN: 01018821

Note:  A). The above is an extract of the detailed format of quarterly financial results filed with the Stock
Exchange(s) under regulation 52 of the Listing Regulations. The full format of the quarterly financial results is
available on the websites of the Stock Exchange(s) and the listed entity www.iiflsamasta.com, (https://
www.bseindia.com) & (https://www.nseindia.com). B). For the other line items referred in regulation 52(4) of
the Listing Regulations, pertinent disclosures have been made to the Stock Exchange(s) (BSE & NSE) and can
be accessed on the URL (https://www.bseindia.com) & (https://www.nseindia.com).

C). The impact on net profit / loss, total comprehensive income or any other relevant financial item(s)

1:"

dlrﬁat@@h@lﬁéﬁﬁb i_naqggqyntjljgvolicies shall be disclosed by means of a footnote

ﬂuarter and Hah‘ ‘l"eaf Ended 30th Eﬂptemher 2023 T in Lacs)
S  QuarterEnded SixMonths Ended | Ta increase awareness about Mutual Funds, we regularly conduct Investor Awareness
PARTICULARS (Unaudited) (Unaudited) Progroms across the country. To know more about it, please visit hitps:fwwhwicicipruomec.com
30.08.2023 30,09, 2022 30.09.2023 30,09 2022 ar visit AMFI's website https:fwww.amfiindio.com
Tatal Income fram Operations (MNet) 1,043.45 1,622.72 9.128.47 13,320.75 Mutual Fund investments are subject to market risks!
Profit before Interest, Depreciation & Taxes (PBIDT) {1.250.28) (1.937.30) (203.89) (25.08) read all scheme related documents cgrefu“yj
Net Profit/ (Loss) before tax from ordinary activities
and Exceptional ems (1,538.61) (2,174.65) (785.79) |  (496.65)
Net Profit/ {Loss) for the period before tax : T
{after Exceptional liems) (1.53861) |  (2,174.65) (785.79) (496.65) Can Fin Homes Limited
Net Profit/ (Loss) after tax from Ordinary activities and "W | CIN:LEST Dﬁhégg?;;gju[gfﬁgg
Total Comprehensive Income for the period {Sponsor ! CAMNATLA BN ) Basavanagudi, Bengaluru - 560004
[Comprsing Profit | {Loss) for the peniod (after tax) Ph: 080-48536192, Fax: 080-26565746
and Other Comprehensive Income (after tax)] (1,103.10) (1,587.52) (564.42) (377.91) :.';.-’..IE: E-mail: compsec@@canfinhomes.com
Eaﬁ“ o f“ﬁ Web: finh
Equity Share Capital (¥ 10/~ per Share) 463,70 463.70 463.70 483.70 okt i el sl
Other Equity {excluding Revaluation Reserve as Statement of Standalone Un-Audited Financial Results for the
shown in Balance sheet of Pravious year) - g : . Second Quarter and Half Year Ended 30/09/2023
Earning Per Share (of T 10/- each) (¥ in Lakhs)
- Basic & Diluted (T} (23.71) (34.01) (12.02) | (7.69) Quarter Year to Quarter Previous
Notes ; sl Bartic s ended Date ended year ended
1. The above is an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchange under No. {SW00L2023) [El]fEIrEl.l'El.lﬂj (20/0/2022) | ({31/03/2023)
Reguiation 33 of the SEBI (Listing Obligations and Disclosure Reguirements) Reguiations, 20135. The full format of Un-Audited | Un-Audited | Un-Audited Audited
the Quarterty and Half year ended results are available on the Stock Exchange website (www.bseindia.com) and 1 | Total Income from operations (net) 87.103.61] 1,68512.71 65,755.28| 27431311
Company’s website (www.jkagri.com) 2 | NetPraofit/ (Loss) for the period
2. The Company's business is of seasonal nature, therefore results of the current Quarter are not representative of full {before Tax, Exceptional and/or 19,799.23 43,188.73 20,284,589 8240317
year's performance, E:{tr;[:nrdlnarg,r |1ern51
3 | MetProfit /(Loss) FDrﬁ'le perm-d hefnre tax 19,799.23 4.3, 188. TE- EEI 284 84 82,403 1?
_._- {after Exceptional and/or Extracrdinary items)
i 4 | Net Profit/ (Loss) for the pericd after tax 15,807 44 34,152.93 1417147 62,121.23
5 J K seed s For JK Agri Genetics Limited {after Exceptional andfor Extracrdinary items)
e : 5 | Total Comprehensive Income for the period
Place : New Del Bharat Hari Singhania [Comprising Profit / (Loss| for the period 15742.23| 3406767 1409181|  62,060.56
Date : 17th October, 2023 Chairman (after tax) and Other Comprehensive
ITIFL SAMASTA FINANCE LIMITED sl fidotis]
. L . 6 | Paid-up equity share capital 266331 2,663.31 2.663.31 266331
(Erstwhile Samasta Microfinance limited) (Face value of T 2- per share)
CIN: U65191KA1995PLC057884 - ' - 2 oo VY 2 L = =
Registered Office: No. 110/3, Lalbagh Main Road, Krishnappa Layout, Bengaluru - 560027 Wiaﬂuﬂmﬁm uation Reserves) 36208481 3620648 0399887 3,62.06481
Website: www.iiflsamasta.com, Tel: 080 4291 3500 (A ”} .

Reg 52(8) Read With Reg 52(4) of SEBI (Listing Obligation and Disclosure Requirement) Regulation 2015 8 | Securities Premium Account a7.297.54) 2729754 21267.54| 2729754
Statement of Unaudited Financial Results for the Period Ended September 30, 2023 (Amount inCr) 9 | NetWorth [Audited) 3,64,728.12) 36472812 3,06.66218( 36472812
SI. SN QuarterEnded | Quarter Ended Year Ended 10 | Paid up Debt Capital / Qutstanding Debt 30,62,792.55| 3062,792.55( 26,74.020.43| 29,06,58086.70
No. articutars S‘LP 3“(;_2t°:3 S‘LP 304%032 Ma; 3;:;2:23 11 | Quistanding Redeemable Preference Shares - - -

naudite naudite udite : :
1 |[Total Income from Operations 695.15 371.80 1,746.23 12 Debt.Equrt',' Ratio 713 1.73 793 7.97
"2 [Net Profit / (Loss) for the period (before Tax, ' 13 | Earnings Per Share (of ¥ 2/-each)
Exceptional and/or Extraordinary items) 185.06 17.83 158.51 {for continuing and discontinued operations)
3 | Net Profit / (Loss) for the period before tax (after {a) Basic 11.87 95 65 10.64 46.65
Exceptional and/or Extraordinary items) 185.06 17.83 158.51 .
4 | Net Profit / (Loss) for the period after tax {b) Diluted 11.87 25..55 1{2.}.64 4.5.[55
(after Exceptional and/or Extraordinary items) 141.39 14.15 128.17 MotAnnuabsed | Mot Annualised | NotAnnualised | Annualised
5 |Total Comprehensive Income for the period 14 | Capital Redemption Reserve 4 - -
[Comprising Profit / (Loss) fo_r the period (after 15 | Debenture Redemplion Reserve Not Applicable| Not Applicable | Not Applicable | Not Applicable
tax) and Other Comprehensive Income (after tax)] 141.30 14.20 127.85 ,
6 Paid up Equity Share Capital ~ 593.64 498.22 5y3.64 | |19 |Debiservios Coverage Ratio 021 0.21 018 09
7 |Reserves (excluding Revaluation Reserve) 960.45 517.76 728.51 17 | Interest Service Coverage Ratio 1.40 1.40 1.56 148
| 8 [Securities Premium Account 358.85 254.27 358.85 Notes:
| |Networth . . = 1’474'430 : 977'220 : 1’272'860 {a) The above is an extract of the detailed format of standalone un-audited financial results for the quarter and
10| Paid up Debt Capital / Outstanding Debt 11.48% 13.89% 11.86% : : : i
. : 5 - half year ended September 30, 2023 filed with National Stock Exchange of India Ltd. and BSE Limited under
11 [Outstanding Redeemable Preference Shares . 2 i R ; : ;
12| Debt Equity Ratio = 547 574 565 Regulation 33 and Regulaton 52 of the SEBI {Listing Obligations and Disclosure Requirements) Regulations,
13| Eamings Per Share (of Rs. 10/~ each) 2015. The full format of the standalone un-audited financial resuts are available on the National
(for continuing and discontinued operations) ) Stock Exchange of India Litd. website (URL:https:/iwww.nseindia.com), BSE Limited websile
1. Basic: 3.92 0.42 250 (URL:https:/fwww.bseindia.com)and on the website of the Company (URL:hitps:/fwww.canfinhomes.com)
| |2. Diluted: | 3.92 0.42 2.50 {b} In compliance with Reg.33 and 52 of SEBI (LODR) Regulations, 2015, the above financial for the quarter
14| Capital Redemption Reserve _ - | - _ - and half year ended September 30, 2023 have been reviewed and recommended by the Audit Committee
15| Debenture Redemption Reserve - - - of the Board and subsequently approved by the Board of Directors at their respective meetings held on
16| Debt Service Coverage Ratio NA NA NA October 17, 2023. The above results have been subjected to a Limited Review by the Joint Statutory
17 | Interest Service Coverage Ratio NA NA NA Auditors of the Company, in terms of the said regulations.

The Company in its Annual General Meating held on July 19, 2023 has declared dividend towards financial
year ended March 31, 2023 of ¥ 2/- per equily share of face value of ¥ 2/- which was recommended by the
board of directors on April 26, 2023 and paid subsequently.
Forthe other line items referred in requiation 52 (4) of the Listing Regulations, pertinent disclosures have been
made and available on the National Stock Exchange of India Ltd. website (URL:hitps:/fwww nseindia.com),
BSE Limited website (URL:https://'www.bseindia.com) and on the website of the Company
{URL:https:/f'www.canfinhomes.com)
Thare are no changes in the accounting policies for the quarter and half year ended September 30, 2023
and there is naimpact on net profitioss, lotal comprehensive income or any other relevant financial item,

Figures for the previous penod/year have been regrouped wherever necessary.
For and on behalf of the Board of Directors
of Can Fin Homes Lid.,

Place : Bengaluru
Date : October 17, 2023

Sd/-

SURESH S IYER
Managing Director & CEO

Thiz Exit Offer Public Announcemant dated Oclober 17, 2023 ("Exit Offer
PA 1"} is being issuad by SKP Securities Limited {"Manager to the Exit Offer”)
for and on behalf of Arun Properties LLP, part of the Promoter Group ("the
Acquirer”) of The Hooghly Mills Company Limited ("THMGL""the Company®)
b the remainirng Public Shareholders ["Residual Public Shareholders™) of the
Company pursuant to Regulation 27(1)(a) of Securities and Exchange Boand
of India {Delisting of Equily Shares) Regulations, 2021 [("SEBI Delisting
Regulations”) in accordanca with ierms and conditions set out in the Exi Lefter
of Offer dated June 19, 2023 ("Exit LOF"}.

This Exit Offer PA 1 is in continuation fo and should be read in conjunctian with
the Exit LOF. Capitalized terms used but not defing in this Exit Offer PA 1 shall
have the same meaning azsigned to them in the Exit LOF.

1.

21

2.2

2.3

EXIT OFFER PUBLIC ANNOUNCEMENT FOR THE ATTENTION
OF EQUITY SHAREHOLDERS OF

THE HOOGHLY MILLS COMPANY LIMITED

CIN: L1T111WEB1913PLC002403

Registered Office: 76, Garden Reach Road, Kolkata - 700043
Corporate Office: 24171, Alipore Road, 3rd Floar, Kolkata - 700 027
Phone: +91 033 2450 0500; Fax: +91 033 2448 0047

Email: hmelmills@gmail.com; Website: www.hmelmills.com

DATE OF DELISTING

Tha Calcutta Stock Exchange Limited ("GSE") vide its letter refarence
no. CEELDM 5442023 dated June 14, 2023 has informed that the
equity shares of the Company have been delisted from CSE effective from
Juna 15, 2023 "Delisting Date").

INVITATION TO RESIDUAL PUBLIC SHAREHOLDERS TO AVAIL THE
EXIT OFFER

A separate Exit LOF along with Exit Offer Application Form containing the
termsa and conditions for participation of the Residual Public Shareholders
during the perod of ona yvear starling from the date of delisting i.a., fram
Thursday, June 15, 2023 to Friday, June 14, 2024 (both days inclusive)
("Exit Perlod") has already been dispaiched on July, 1, 2023 by the
Acquirer 1o the Residual Public Shareholders whose namas appears in
the register of members as on Friday, June 16, 2023, The Residual Public
Sharehodders are requested o avail the Exit Offer by tendering their equity
shares at Rs. 680.04/- per equity share ("Exit Price™) during the Exit Period,
by submitting the required documents to the Registrar to the Exit Offer as
set out in Exit LOF.

In the event if the Residual Public Shareholders do not receive or misplace
the Exit LOF, they may cbiain a copy by writing to the Eegistrar to the Exit
Offar with the envelops marked "HMCL - EXIT OFFER". A soft copy of the
Exit LOF along with Exit Offer Application Form can be downloaded fram
the website of the Company L.e., www.hmelmills.com or the website of
tha Manager Lo the Exil Offer Le_, www.skpsecurities.com

For the quarer ended September 30, 2023, follow-up communication fo
the Residual Public Shareholders has baan sent on Oclober 17, 2023 by
email / ordinary post in terms of Ragulation 27(1)(b) of SEBI Delisting
Regulations.

PAYMENT OF CONSIDERATION TO RESIDUAL PUBLIC
SHAREHOLDERS

Subject to fulfilmant of the terms and conditions mantionad in the Exit
LOF, the Acguirer intends to make paymeant on 8 monthly basis, within 10
wiorking davs at the end of the calendar month in which equity shares have
been validly tendarad ("Monthly Payment Cycla”). Paymenis will ba made
only to those Residual Public Shareholders who have validly tendered
their equity shares by following the instructions as set out in the Exit LOF
and Exit Offer Application Form. The Acquirer resarves the nghl to make
payment earlier. Settlement of payment has been completed successfully
to all the shareholders who have validly tendered their equity shares during
the periad from July 01, 2023 1o Seplambar 30, 2023,

If any Residual Public Shareholders have any query with regard to the Exit
Offer/Exit Period, they may contact the Manager 1o the Exit Offer ar
Reagistrar o the Exit Offer as per the details given below, All other terms
and condiions of the Exit Offer as set forth in the Exit Offer PA and Exit
LOF shall remain unchanged.

SKP

MAMNAGER TO THE EXIT OFFER :

SKP SECURITIES LIMITED

CIN: L74140WB1990FLC0O48032

SEBI REGN. NO.: INMDODOT 2670

Validity peried: Permanent

Contact Person: Anup Kumar Sharma / Alka Khatawat
Address: 1702-03, BioWonder, 783 Anandapur, E M Bypass,
Kolkata - 700 107

Tel No.: +31 33 6677 7000

Email: contacti@skpsecurities.com

Website: www skpsecurities.com

REGISTRAR TO THE EXIT OFFER:

MAHESHWARI DATAMATICS PRIVATE LIMITED
CIN: U20221WB19382FPTC034806

SEBI REGN NO: INROODOOD353

Validity Period : Permanent

Contact Person: Ravi Bahl

Address: 23, E.N. Mukherjee Road, Sth Floor,
Kolkata - 700 001

Tel No.: +51 33 2248 2248

Email: mdpldc@yahoo.com

Website: www.mdpl.in

For and on behalf of M/s Arun Properties LLP

Date: Octobear 17, 2023

E|1|'.

Lata Devi Bajoria
Designated Partner
DPIN: 00343829

Place: Kolkata
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DUNCAN ENGINEERING LIMITED

Regd.Office : F-33,Rajangaon MIDC, Karegaon, Tal, Shirur, Dist. Pune 412 220, CIN - LZB991PN1261PLC139151
Tal : + 91-2138-660068, Wabsite: www.duncanangg.com, Email ID: complianceoificerf@duncanangg.com

Extract of Unaudited Financial Results for the Quarter & Half Year Ended September 30, 2023

(Rs. in Lakh, except EPS)

Quarter Ended Half Year Ended For the
Sl Particulars September| June September| September | September TE::;E?.:ﬂEd
Na. 30,2023 | 30,2023 | 30,2022 | 30,2023 | 30,2022 | 131 2023
{Unaudited){Unaudited) | (Unaudited)| (Unaudited) (Unaudited)| (Audited)
1 | Total Income from Operations 164913 | 162222 1896592 3.271.35| 256688 | Y. 15813
2 | Met Profit / {Loss) for the pericd
ibefore Tax, Exceptional and/or
Extraordinary ilems) 216.15 271.22 454 51 4B7.37 72615 | 129272
3 [ Net Profit / {Loss) for the period
bafore tax (after Exceptional
and/or Extraordinary items) 216.15 271.22 454 .51 487.37 72615 | 1,202.72
4 | Met Profit / {Loss) for the pericd
after tax (after Exceplional
andfor Extraordinary items) 160.84 201.70 332 58 362.54 53456 Lae0.35
5 | Total Comprehensive Income for
the period [Comprising Profit /
(Loss) for the period {(after tax)
and Other Comprahansive
Income (aftar tax)] 160.61 201.47 334 BB 362.08 53916 ov4.16
6 | Paid-up Equity Share Capital
(Face Value per share of
Fs. 10/- each) 369.60 369.60 389,60 369.60 269.60 369.60
T | Resarves (excluding Revaluation
Reserva) as shown in the
Audited Balance Shaet of the
previous year 427144
8 | Earnings per share (EPS)
(Face value of Rs. 10/- each)
(for continuing and discontinued
opearations)
1.Basic {Rs.) 4.35" 546" .00° 9.81* 14.46* 2680
2.0iluted [Rs.) 4.35" 545" .00 9.81* 14.46* 26.80
(*Mot Annualized)
Notes :

1. The above financial results are approved by the Board of Directors at their meeting held on 17th October, 2023
after being reviewed and recommended by the audit committee. The statutory auditors have issued limited
review report with unmadified apinion on the above resulls |

2, The above is an extract of the detailed format of quarter and half year ended Seplember 30' 2023 financial
results filed with the Stock Exchange under Ragulation 33 of the SEBI (Listing Obligations and Disclosure
Requirements) Regulations, 2015, The full format of the financial results for the quarter and half year ended
september 30, 2023 are available on the Stock Exchange website, www.bseindia.com and Company's
website www.duncanengg.com. _

By Order of tha Board of Directors

Akshat Goenka
Managing Director
DIM: 07131982

Place : Mew Delhi

)“- JK Acri GENETICS LTD.

Admn. Office ; 1- 1[| 177, Jllh F!-mr Varun Towers, Eegumpet Hyderabad - 500 (16
CIN : L1 400WB2000PLCOG1 286
Website ; www.jkagr.com, E-mail ; info@jkagri.com, Ph. : 040-66316858, Fax - (40-27 764943

Extract of Unaudited Financial Results for the

2icici

MUTUAL FUND

ICICI Prudential Asset Management Company Limited

T TARAKK! KAREMNY

Registered Office: 12" Floor, Naragin Monzil, 23, Borokhambao Road, New Delhi - 110 001.
Corporate Office: One BKC, 13" Floor, Bandra Kurla Complex, Mumbai - 400 051,
Tel: +91 22 2652 5000, Fax: +91 22 2652 8100, Website: www.icicipruamec.com,

Email id: enguiry@icicipruamec.com

Central Service Office: 2™ Floor, Block B-2, Nirlon Knowledge Park, Western Express

Highway, Goregaon (E), Mumbai - 400 063. Tel.: 022 2685 2000 Fox: 022 26868313

Corporate Identity Number: U89999DL1993PLC054135

Notice to the Investors/Unit holders of ICICI Prudential Medium Term Bond Fund and
ICICI Prudential All Seasons Bond Fund (the Schemes)

Motice is hereby given that ICICI Prudential Trust Limited, Trustee to ICICI Prudential
Mutual Fund hos approved the following distribution under Income Distribution cum
capital withdrawal option {IDCW option) of the Schemes, subject to availability of
distributable surplus on the record date i.e. on October 20, 2023*;

Direct Plan -

MName of the Schemes/Plans

Quurterly IDCW

{Jur_‘:rterly |DCW

Quantum of IDCW

(¥ per unit) (Face value

of 7 1IJ.|"— E-::::hu:ﬁ”IE

ICIEi Prudential Medium Term E-!JT'IEI Funl;i

0.0958
01172

ICIC! Prudential All Seasons Bond Fund

MAY as on
October 16, 2023
F.' Per umt:l

10.6915
11.2669

{:Jutll'tt‘ﬂ],.f IDCW

0.1202

11.6122

Direct Plan -

Quarterly IDCW

0.1420

11.9010

% The distribution will be subject to the availability of distributable surplus and may
be lower depending upon the extent of distributable surplus available on the record
date under the IDCW option of the Schemes.

# Subject to deduction of applicable statutory levy, if any

* or the immediately following Business Day, if that day is a Non — Business Day.

The distribution with respect to IDCW will be done to all the unit holders/beneficial
owners whose nomes appear in the register of unit holders/Statement of beneficial
owners maintained by the Depositories, as applicable under the IDCW option of the
Schemes, at the close of business hours on the record date.

It should be noted that pursuant to payment of IDCW, the NAV of
the IDCW option of the Schemes would fall to the extent of payout
and statutory levy (if applicable).

For ICICI Prudential Asset Management Company Limited

Place: Mumbai
Date : October 17, 2023

Nﬂ D{l':'-:-{! 2023

Tn Imnw more, call 1800 222 999/1800 200 6666 or visit ww.mmpmnmc.mm

Sdj-

Authorised Signatory

their mobile number and email id.

Investors are requested to periodically review and update their KYC details along with

al

GLAMN

NOTICE FOR ATTENTION OF MEMBERS OF GLAND PHARMA LIMITED

in omder fo send ihe nodces of General Meedings and [ or Postal Balod, Anrwal Repor and other
statubory communication % the sharehalders in eleciranic form. we request the sharehokders of the
Comparry who have not vet registered § updated their e-mail address, to registerupdate the a-mail in
the manner a5 mendoned befow

For Gland Pharma Limited

-

Flace :Hyderabad Sampath Kumar Pallerlamudi
Date 171022023 Company Secrafary

GLAND PHARMA LIMITED

Corporaln [denkhication Numbar |[CN) - L3887 GRoTEPLCD0EETE
R-Hll-'hr#ﬂﬂ'lﬁ Sw. Mo 143-1468, 150 and 159, Near Gandimaizamea % Roads, DF Pally, Dundigal,
DendgakGandimasarsma (W)L MedcraHdakagn Do, Hydersbad S0 (43, Tangans, nda
Tk 451 BL568 204 E.mal 1D nvesiors figardpharma.com; Wetslle: s gland pharma com

Meambars holdng sharas in physical mode and who have not regiserad Jupdated their e-mal
acdnass with the Campany are raquasted fa register | update with Link Infme India Private Limited,
Company’s Regisirar and Transfer &gent, by sending an e-mail &l md hedpdeskiinkintime. co.in
or by zending an e-mail 1o the Company al invesiars@giancoharmea.com alorg with Folio Ko, and
valid e-mail addness.

Membars halding shares in Damaterialsed mode are raquasted b ragister | update their e-mal
address with the Depesitory Paricipant with whom the demal accountis) 5 maintained,

| with PAN/ CIN/ LLP No.

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SHRI TRADCO DEESAN PRIVATE LIMITED OPERATING IN STARCH
MANUFACTURING AT DHULE, MAHARASHTRA
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

T \YZAA N Ay T

yiy: .
r1'Tradco Deesan Private Limite
CIN: U15400MH2010PTC203313

ame Or the corporate aeptor along

Address of the registered office 26, Anantwadi, 4th Floor, Bhuleshwar,

Mumbai — 400 002

URL of website Not available

Details of place where majority of fixed
assets are located

Gat No. 93-94, Deopur Biladi Phata,
Mumbai Agra Road, Dhule — 424 005

Installed capacity of main products/services| Details not available

Quantity and value of main products/
services sold in last financial year

Turnover: Rs. 64,19,96,968
(As per latest available audited balance sheet
for the financial year 2019-20)

Number of employees/ workmen Details not available

Can be sought by sending request to Interim
Resolution Professional at;
cirp.tradcodeesan@gmail.com

Further details including last available
financial statements (with schedules) of
two years, lists of creditors, relevant
dates for subsequent events of the
process are available at:

Can be sought by sending request to Interim
Resolution Professional at:
cirp.tradcodeesan@gmail.com

Eligibility for resolution applicants under
section 25(2)(h) of the Code is available at;

10, Last date for receipt of expression of interest| 02/11/2023

11, Date of issue of provisional list of 12112023
prospective resolution applicants

12, Last date for submission of objections to 1711112023
provisional list

13, Date of issue of final list of prospective 2711112023
resolution applicants

14| Date of issue of information memorandum, | 02/12/2023
evaluation matrix and request for resolution
plans to prospective resolution applicants

15, Last date for submission of resolution plans | 01/01/2024

16. Process email id to submit Expression of Interest| cirp.tradcodeesan@gmail.com

Sd/
CMA Harshad Deshpande

Interim Resolution Professional of Shri Tradco Deesan Private Limiteg
IBBI/IPA-001/IP-P-00166/2017-18/10334

AFA No.: AA1/10335/02/251223/105315

403, Kumar Millennium, Shivatirtha Nagar Kamar

Opp Krishna Hospital, Paud Road, Kothrud, Pune — 411 038

Email ID: cirp.tradcodeesan@gmail.con

Date and Place: Pune 18/10/2023

# - Exceptional and/ or Extraordinary items adjusted in the Statement of Profit and Loss in accordance with Ind AS
Rules/ AS Rules, whichever is applicable.

By order of the Board
For IIFL Samasta Finance Limited
(Erstwhile Samasta Microfinance Limited)
Sd/-
Venkatesh N
Date :OCtOber - 17' 2023 Managing Director

Place : Bengaluru DIN: 01018821

Note:  A). The above is an extract of the detailed format of quarterly financial results filed with the Stock
Exchange(s) under regulation 52 of the Listing Regulations. The full format of the quarterly financial results is
available on the websites of the Stock Exchange(s) and the listed entity www.iiflsamasta.com, (https://
www.bseindia.com) & (https://www.nseindia.com). B). For the other line items referred in regulation 52(4) of
the Listing Regulations, pertinent disclosures have been made to the Stock Exchange(s) (BSE & NSE) and can
be accessed on the URL (https://www.bseindia.com) & (https://www.nseindia.com).

C). The impact on net profit / loss, total comprehensive income or any other relevant financial item(s)

1:"

dlrﬁat@@h@lﬁéﬁﬁb i_naqggqyntjljgvolicies shall be disclosed by means of a footnote

ﬂuarter and Hah‘ ‘l"eaf Ended 30th Eﬂptemher 2023 T in Lacs)
S  QuarterEnded SixMonths Ended | Ta increase awareness about Mutual Funds, we regularly conduct Investor Awareness
PARTICULARS (Unaudited) (Unaudited) Progroms across the country. To know more about it, please visit hitps:fwwhwicicipruomec.com
30.08.2023 30,09, 2022 30.09.2023 30,09 2022 ar visit AMFI's website https:fwww.amfiindio.com
Tatal Income fram Operations (MNet) 1,043.45 1,622.72 9.128.47 13,320.75 Mutual Fund investments are subject to market risks!
Profit before Interest, Depreciation & Taxes (PBIDT) {1.250.28) (1.937.30) (203.89) (25.08) read all scheme related documents cgrefu“yj
Net Profit/ (Loss) before tax from ordinary activities
and Exceptional ems (1,538.61) (2,174.65) (785.79) |  (496.65)
Net Profit/ {Loss) for the period before tax : T
{after Exceptional liems) (1.53861) |  (2,174.65) (785.79) (496.65) Can Fin Homes Limited
Net Profit/ (Loss) after tax from Ordinary activities and "W | CIN:LEST Dﬁhégg?;;gju[gfﬁgg
Total Comprehensive Income for the period {Sponsor ! CAMNATLA BN ) Basavanagudi, Bengaluru - 560004
[Comprsing Profit | {Loss) for the peniod (after tax) Ph: 080-48536192, Fax: 080-26565746
and Other Comprehensive Income (after tax)] (1,103.10) (1,587.52) (564.42) (377.91) :.';.-’..IE: E-mail: compsec@@canfinhomes.com
Eaﬁ“ o f“ﬁ Web: finh
Equity Share Capital (¥ 10/~ per Share) 463,70 463.70 463.70 483.70 okt i el sl
Other Equity {excluding Revaluation Reserve as Statement of Standalone Un-Audited Financial Results for the
shown in Balance sheet of Pravious year) - g : . Second Quarter and Half Year Ended 30/09/2023
Earning Per Share (of T 10/- each) (¥ in Lakhs)
- Basic & Diluted (T} (23.71) (34.01) (12.02) | (7.69) Quarter Year to Quarter Previous
Notes ; sl Bartic s ended Date ended year ended
1. The above is an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchange under No. {SW00L2023) [El]fEIrEl.l'El.lﬂj (20/0/2022) | ({31/03/2023)
Reguiation 33 of the SEBI (Listing Obligations and Disclosure Reguirements) Reguiations, 20135. The full format of Un-Audited | Un-Audited | Un-Audited Audited
the Quarterty and Half year ended results are available on the Stock Exchange website (www.bseindia.com) and 1 | Total Income from operations (net) 87.103.61] 1,68512.71 65,755.28| 27431311
Company’s website (www.jkagri.com) 2 | NetPraofit/ (Loss) for the period
2. The Company's business is of seasonal nature, therefore results of the current Quarter are not representative of full {before Tax, Exceptional and/or 19,799.23 43,188.73 20,284,589 8240317
year's performance, E:{tr;[:nrdlnarg,r |1ern51
3 | MetProfit /(Loss) FDrﬁ'le perm-d hefnre tax 19,799.23 4.3, 188. TE- EEI 284 84 82,403 1?
_._- {after Exceptional and/or Extracrdinary items)
i 4 | Net Profit/ (Loss) for the pericd after tax 15,807 44 34,152.93 1417147 62,121.23
5 J K seed s For JK Agri Genetics Limited {after Exceptional andfor Extracrdinary items)
e : 5 | Total Comprehensive Income for the period
Place : New Del Bharat Hari Singhania [Comprising Profit / (Loss| for the period 15742.23| 3406767 1409181|  62,060.56
Date : 17th October, 2023 Chairman (after tax) and Other Comprehensive
ITIFL SAMASTA FINANCE LIMITED sl fidotis]
. L . 6 | Paid-up equity share capital 266331 2,663.31 2.663.31 266331
(Erstwhile Samasta Microfinance limited) (Face value of T 2- per share)
CIN: U65191KA1995PLC057884 - ' - 2 oo VY 2 L = =
Registered Office: No. 110/3, Lalbagh Main Road, Krishnappa Layout, Bengaluru - 560027 Wiaﬂuﬂmﬁm uation Reserves) 36208481 3620648 0399887 3,62.06481
Website: www.iiflsamasta.com, Tel: 080 4291 3500 (A ”} .

Reg 52(8) Read With Reg 52(4) of SEBI (Listing Obligation and Disclosure Requirement) Regulation 2015 8 | Securities Premium Account a7.297.54) 2729754 21267.54| 2729754
Statement of Unaudited Financial Results for the Period Ended September 30, 2023 (Amount inCr) 9 | NetWorth [Audited) 3,64,728.12) 36472812 3,06.66218( 36472812
SI. SN QuarterEnded | Quarter Ended Year Ended 10 | Paid up Debt Capital / Qutstanding Debt 30,62,792.55| 3062,792.55( 26,74.020.43| 29,06,58086.70
No. articutars S‘LP 3“(;_2t°:3 S‘LP 304%032 Ma; 3;:;2:23 11 | Quistanding Redeemable Preference Shares - - -

naudite naudite udite : :
1 |[Total Income from Operations 695.15 371.80 1,746.23 12 Debt.Equrt',' Ratio 713 1.73 793 7.97
"2 [Net Profit / (Loss) for the period (before Tax, ' 13 | Earnings Per Share (of ¥ 2/-each)
Exceptional and/or Extraordinary items) 185.06 17.83 158.51 {for continuing and discontinued operations)
3 | Net Profit / (Loss) for the period before tax (after {a) Basic 11.87 95 65 10.64 46.65
Exceptional and/or Extraordinary items) 185.06 17.83 158.51 .
4 | Net Profit / (Loss) for the period after tax {b) Diluted 11.87 25..55 1{2.}.64 4.5.[55
(after Exceptional and/or Extraordinary items) 141.39 14.15 128.17 MotAnnuabsed | Mot Annualised | NotAnnualised | Annualised
5 |Total Comprehensive Income for the period 14 | Capital Redemption Reserve 4 - -
[Comprising Profit / (Loss) fo_r the period (after 15 | Debenture Redemplion Reserve Not Applicable| Not Applicable | Not Applicable | Not Applicable
tax) and Other Comprehensive Income (after tax)] 141.30 14.20 127.85 ,
6 Paid up Equity Share Capital ~ 593.64 498.22 5y3.64 | |19 |Debiservios Coverage Ratio 021 0.21 018 09
7 |Reserves (excluding Revaluation Reserve) 960.45 517.76 728.51 17 | Interest Service Coverage Ratio 1.40 1.40 1.56 148
| 8 [Securities Premium Account 358.85 254.27 358.85 Notes:
| |Networth . . = 1’474'430 : 977'220 : 1’272'860 {a) The above is an extract of the detailed format of standalone un-audited financial results for the quarter and
10| Paid up Debt Capital / Outstanding Debt 11.48% 13.89% 11.86% : : : i
. : 5 - half year ended September 30, 2023 filed with National Stock Exchange of India Ltd. and BSE Limited under
11 [Outstanding Redeemable Preference Shares . 2 i R ; : ;
12| Debt Equity Ratio = 547 574 565 Regulation 33 and Regulaton 52 of the SEBI {Listing Obligations and Disclosure Requirements) Regulations,
13| Eamings Per Share (of Rs. 10/~ each) 2015. The full format of the standalone un-audited financial resuts are available on the National
(for continuing and discontinued operations) ) Stock Exchange of India Litd. website (URL:https:/iwww.nseindia.com), BSE Limited websile
1. Basic: 3.92 0.42 250 (URL:https:/fwww.bseindia.com)and on the website of the Company (URL:hitps:/fwww.canfinhomes.com)
| |2. Diluted: | 3.92 0.42 2.50 {b} In compliance with Reg.33 and 52 of SEBI (LODR) Regulations, 2015, the above financial for the quarter
14| Capital Redemption Reserve _ - | - _ - and half year ended September 30, 2023 have been reviewed and recommended by the Audit Committee
15| Debenture Redemption Reserve - - - of the Board and subsequently approved by the Board of Directors at their respective meetings held on
16| Debt Service Coverage Ratio NA NA NA October 17, 2023. The above results have been subjected to a Limited Review by the Joint Statutory
17 | Interest Service Coverage Ratio NA NA NA Auditors of the Company, in terms of the said regulations.

The Company in its Annual General Meating held on July 19, 2023 has declared dividend towards financial
year ended March 31, 2023 of ¥ 2/- per equily share of face value of ¥ 2/- which was recommended by the
board of directors on April 26, 2023 and paid subsequently.
Forthe other line items referred in requiation 52 (4) of the Listing Regulations, pertinent disclosures have been
made and available on the National Stock Exchange of India Ltd. website (URL:hitps:/fwww nseindia.com),
BSE Limited website (URL:https://'www.bseindia.com) and on the website of the Company
{URL:https:/f'www.canfinhomes.com)
Thare are no changes in the accounting policies for the quarter and half year ended September 30, 2023
and there is naimpact on net profitioss, lotal comprehensive income or any other relevant financial item,

Figures for the previous penod/year have been regrouped wherever necessary.
For and on behalf of the Board of Directors
of Can Fin Homes Lid.,

Place : Bengaluru
Date : October 17, 2023

Sd/-

SURESH S IYER
Managing Director & CEO

Thiz Exit Offer Public Announcemant dated Oclober 17, 2023 ("Exit Offer
PA 1"} is being issuad by SKP Securities Limited {"Manager to the Exit Offer”)
for and on behalf of Arun Properties LLP, part of the Promoter Group ("the
Acquirer”) of The Hooghly Mills Company Limited ("THMGL""the Company®)
b the remainirng Public Shareholders ["Residual Public Shareholders™) of the
Company pursuant to Regulation 27(1)(a) of Securities and Exchange Boand
of India {Delisting of Equily Shares) Regulations, 2021 [("SEBI Delisting
Regulations”) in accordanca with ierms and conditions set out in the Exi Lefter
of Offer dated June 19, 2023 ("Exit LOF"}.

This Exit Offer PA 1 is in continuation fo and should be read in conjunctian with
the Exit LOF. Capitalized terms used but not defing in this Exit Offer PA 1 shall
have the same meaning azsigned to them in the Exit LOF.

1.

21

2.2

2.3

EXIT OFFER PUBLIC ANNOUNCEMENT FOR THE ATTENTION
OF EQUITY SHAREHOLDERS OF

THE HOOGHLY MILLS COMPANY LIMITED

CIN: L1T111WEB1913PLC002403

Registered Office: 76, Garden Reach Road, Kolkata - 700043
Corporate Office: 24171, Alipore Road, 3rd Floar, Kolkata - 700 027
Phone: +91 033 2450 0500; Fax: +91 033 2448 0047

Email: hmelmills@gmail.com; Website: www.hmelmills.com

DATE OF DELISTING

Tha Calcutta Stock Exchange Limited ("GSE") vide its letter refarence
no. CEELDM 5442023 dated June 14, 2023 has informed that the
equity shares of the Company have been delisted from CSE effective from
Juna 15, 2023 "Delisting Date").

INVITATION TO RESIDUAL PUBLIC SHAREHOLDERS TO AVAIL THE
EXIT OFFER

A separate Exit LOF along with Exit Offer Application Form containing the
termsa and conditions for participation of the Residual Public Shareholders
during the perod of ona yvear starling from the date of delisting i.a., fram
Thursday, June 15, 2023 to Friday, June 14, 2024 (both days inclusive)
("Exit Perlod") has already been dispaiched on July, 1, 2023 by the
Acquirer 1o the Residual Public Shareholders whose namas appears in
the register of members as on Friday, June 16, 2023, The Residual Public
Sharehodders are requested o avail the Exit Offer by tendering their equity
shares at Rs. 680.04/- per equity share ("Exit Price™) during the Exit Period,
by submitting the required documents to the Registrar to the Exit Offer as
set out in Exit LOF.

In the event if the Residual Public Shareholders do not receive or misplace
the Exit LOF, they may cbiain a copy by writing to the Eegistrar to the Exit
Offar with the envelops marked "HMCL - EXIT OFFER". A soft copy of the
Exit LOF along with Exit Offer Application Form can be downloaded fram
the website of the Company L.e., www.hmelmills.com or the website of
tha Manager Lo the Exil Offer Le_, www.skpsecurities.com

For the quarer ended September 30, 2023, follow-up communication fo
the Residual Public Shareholders has baan sent on Oclober 17, 2023 by
email / ordinary post in terms of Ragulation 27(1)(b) of SEBI Delisting
Regulations.

PAYMENT OF CONSIDERATION TO RESIDUAL PUBLIC
SHAREHOLDERS

Subject to fulfilmant of the terms and conditions mantionad in the Exit
LOF, the Acguirer intends to make paymeant on 8 monthly basis, within 10
wiorking davs at the end of the calendar month in which equity shares have
been validly tendarad ("Monthly Payment Cycla”). Paymenis will ba made
only to those Residual Public Shareholders who have validly tendered
their equity shares by following the instructions as set out in the Exit LOF
and Exit Offer Application Form. The Acquirer resarves the nghl to make
payment earlier. Settlement of payment has been completed successfully
to all the shareholders who have validly tendered their equity shares during
the periad from July 01, 2023 1o Seplambar 30, 2023,

If any Residual Public Shareholders have any query with regard to the Exit
Offer/Exit Period, they may contact the Manager 1o the Exit Offer ar
Reagistrar o the Exit Offer as per the details given below, All other terms
and condiions of the Exit Offer as set forth in the Exit Offer PA and Exit
LOF shall remain unchanged.

SKP

MAMNAGER TO THE EXIT OFFER :

SKP SECURITIES LIMITED

CIN: L74140WB1990FLC0O48032

SEBI REGN. NO.: INMDODOT 2670

Validity peried: Permanent

Contact Person: Anup Kumar Sharma / Alka Khatawat
Address: 1702-03, BioWonder, 783 Anandapur, E M Bypass,
Kolkata - 700 107

Tel No.: +31 33 6677 7000

Email: contacti@skpsecurities.com

Website: www skpsecurities.com

REGISTRAR TO THE EXIT OFFER:

MAHESHWARI DATAMATICS PRIVATE LIMITED
CIN: U20221WB19382FPTC034806

SEBI REGN NO: INROODOOD353

Validity Period : Permanent

Contact Person: Ravi Bahl

Address: 23, E.N. Mukherjee Road, Sth Floor,
Kolkata - 700 001

Tel No.: +51 33 2248 2248

Email: mdpldc@yahoo.com

Website: www.mdpl.in

For and on behalf of M/s Arun Properties LLP

Date: Octobear 17, 2023

E|1|'.

Lata Devi Bajoria
Designated Partner
DPIN: 00343829

Place: Kolkata
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DUNCAN ENGINEERING LIMITED

Reqd Office : F-33 Rajangaon MIDC, Karegaon, Tal, Shirur, Dist. Pune <412 220, CIM - L2B991PN1961PLC139151
Tel : + 91-2135-660066, YWebsite: www.duncanengg.com, Email 1D complianceofficerf@duncanengg.com

Extract of Unaudited Financial Results for the Quarter & Half Year Ended September 30, 2023
(Rs. in Lakh, except EPS)

Quarter Ended Half Year Ended For the
sl Particulars Saptm'nhar-" June September | September | September \'a:;:ﬂad
No. 30, 2023 30, 2023 30, 2022 30, 2023 30, 2022 31, 2023

(Unaudited) (Unaudited) | {Unaudited)| (Unaudited)| (Unaudited)| (Audited)

1 | Total Income fram Operations 1,649.13 | 162222 189692 | 327135 356688 | 7,158.13
2 | Met Profit / (Loss) for the period

ibefora Tax, Exceptional and'or

Extraordinary items) 216.15 27T1.22 454.51 487.37 726.15 1,282.72
3 | Met Profit / {Lozs) for the pericd

before tax (after Exceptional

andfor Extraordinary items) 216.15 271.22 454 51 4B7.37| T28.15 | 129272
4 | Met Profil § {Loss) for the penod

after tax (after Excaplional

andfor Extraordinary items) 160.84 201.70 332.58 362.54 234.56 29035
& | Total Comprehensive Income for

the period [Comprising Profit !

(Loss) far the period (after tax)

and Other Comprahansive

Income [after tax)] 160.61 201.47 334.88 362.08 539.16 a74.16
& | Paid-up Eguity Share Capital

(Face Value per share of

Fs. 10/- sach) 369,60 368960 36980 369.60 265960 36960
T | Reserves (excluding Revaluation

Fesarve) as shown in the

Audited Balance Sheet of the

Previcus year 4,271.44
8 | Earnings per share (EP3)

{Face value of Rs. 10/- each)

(for continuing and discontinued

operations)

1.Basic {Rs.) 4.35° 5.46* 8.00% 9.81* 14.46* 26.80

2.Diluted [Rs.) 4.35% 546" 8.00° 9.81* 14.46* 2680

("Moot Annualized)
Motes :

1. The above financial resulis are approved by the Board of Directors at their meeting held on 17th Cctober, 2023
after being reviewad and recommended by the audit committes, The statutory auditors have issued limited
review report with unmodified opinion on the above resulls .

2. The above is an extract of the detailad formal of quarter and half year ended Saplamber 30' 2023 financial
results filed with the Stock Exchange under Regulation 33 of the SEBI (Listing Obligationz and Dizclosure
Reguirements) Regulations, 2015, The full format of the financial results for the quarter and half year ended
Saptember 30, 2023 are available on the Slock Exchange website, www.bseindia.com and Company's

website www.duncanengg.com. :
By Order of the Board of Direciors

Akshat Goenka
Managing Director
DIMN: 07131982

Flace : Mew Delhi

JK AGRI GENETICS LTD.

Regd. Office | 7, Council House Street, Kolkata - T00 001

Admn. Office ; 1-10-177, 4th Floor, Yarun Towers, Begumpet, Hyderabad - 500 016
CIN ; L1 400WB2000PLCO91 286
Wabsite : www jkagri.com, E-mail ; info@jkagri.com, Ph. : 040-66316858, Fax : (40-27764943

Extract of Unaudited Financial Results for the

o

{ MUTUAL FUND |

+ TARAKKI KAREIN!
Registered Office: 12" Floor, Narain Manazil, 23, Barakhamba Road, New Delhi - 110 001.

Corporate Office: One BKC, 13" Floor, Bandro Kurla Complex, Mumbai - 400 051,
Tel: +91 22 2652 5000, Fax: +91 22 2652 8100, Website: www.icicipruame.com,

Email id: enquiry(@icicipruamec.com

ICICI Prudential Asset Management Company Limited
Corporate Identity Number: U99999DL1993PLC054135

Central Service Office: 2™ Floor, Block B-2, Nirlon Knowledge Park, Western Express
Highway, Goregaon (E), Mumbai - 400 063. Tel.: 022 2685 2000 Fax: 022 26868313

Motice to the Investors/Unit holders of ICICI Prudential Medium Term Bond Fund and
ICICI Prudential All Seasons Bond Fund (the Schemes)

Motice is hereby given that ICIC| Prudential Trust Limited, Trustee to ICIC| Prudential
Mutual Fund has approved the following distribution under Income Distribution cum
capital withdrowal option (IDCW option) of the Schemes. subject to ovailability of
distributable surplus on the record date i.e. on October 20, 2023™

| Name of the Schemes/Plans

Quantum of IDCW

(T per unit) (Face value

of ¥ 10/- each)s*
ICIC] Prudential Medium Term Bond Fund

MAV as on

October 16, 2023

(¥ Per unit)

. Quarterly IDCW

0.0958

10.6915

Direct Plan - Quartery IDCW
ICICI Prudential All Seasons Bond Fund

0.1172

| Quarterly IDCW
| Direct Plan - Quarterly IDCW

11.2669

0.1202
0.1420

11.6122
119010

S The distribution will be subject to the availability of distributable surplus and may

be lower depending upon the extent of distributable surplus available on the record
date under the IDCW option of the Schemes.

# Subject to deduction of applicable statutory levy, if any

* or the immediately following Business Day, if that day is a Non - Business Day.

The distribution with respect to IDCW will be done to all the unit holders/beneficial
owners whose names appear in the register of unit holders/Statement of beneficial
owners maintained by the Depositories, as applicable under the IDCW option of the
Schemes, at the close of business hours on the record date.

It should be noted that pursuant to payment of IDCW, the NAV of
the IDCW option of the Schemes would fall to the extent of payout
and statutory levy (if applicable).

Place: Mumbai
Date : October 17, 2023

No. 005/ I10/2023

Sd/-
Authorised Signatory

For ICICI Prudential Asset Management Company Limited

To know more, call 1800 222 993/1800 200 6666 or visit www.icicipruomc.com

Investors are requested to periodically review and update their KYC details along with

their mobile number and email id.

GLAND PHARMA LIMITED

Corporate [denificaton Mumbear [CN) - LIEFEETGHETEPLCOO2ITE

Raglsdered Office: Sy, Mo 143-148, 13 and 155, Mear Gasdimaisamsa "X Hoads, 0.8 Pally, Dundigad,
Dindiga HGandmaisarama W) MadchalMalpion Distict, Hydeeshed SO0 043, Telangans, e

Tek +31 34356 B0 E-mad 100 nveslors Gk phacma com. Wisberle. yaww gimd phavms com

NOTICE FOR ATTENTION OF MEMBERS OF GLAND PHARMA LIMITED

In order f0 send the nobces of Ganeral Meetings and / or Poslal Balod, Annual Repad and other

statutory communication $a the shareholders in elactanic form, we request the shareholders of the

Compary wh have not yet regisiered § updated ther e-mail address, bo registeriupdate the e-mail in

the manner as menfioned beliow:

a) Mambars holdng sharas in physical mode ard who hava nof reqistarad fupdated their e-mad
ackdrass wilh the Campany are raquasled o register | update with Link Infre India Private Limited,
Campany's Reqistrar and Transfer Agenl, by sending an e-mail &l mi helpdeskiinknlime ca.in
or by sending an e-mail fo the Compary at investorsi@giandpharma,com along with Folio Mo, and
valid e-mail address.

b} Membears halding shares in Dematerializad mode are requested o register | update their e-mal
addrass with the Dapesitary Pafcipant with whom the damat acoounbs) & mainkained.

Fer Gland Pharma Limited

LiL AN

-
Placa :Hydarabad Sampath Kumar Pallerlamudi
Dake A7.10:2023 Company Secrefary

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SHRI TRADCO DEESAN PRIVATE LIMITED OPERATING IN STARCH
MANUFACTURING AT DHULE, MAHARASHTRA
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

4 \r & \ - A‘— [ ] A g

. Name of the corporate debtor along
with PAN/ CIN/ LLP No.

2.| Address of the registered office

CIN: U15400MH2010PTC203313

26, Anantwadi, 4th Floor, Bhuleshwar,
Mumbai - 400 002

Not available

Gat No. 93-94, Deopur Biladi Phata,
Mumbai Agra Road, Dhule - 424 005

Details not available

3| URL of website

4| Details of place where majority of fixed
assets are located
5.| Installed capacity of main products/services

6. Quantity and value of main products/
services sold in last financial year

Turnover: Rs. 64,19,96,968
(As per latest available audited balance sheet
for the financial year 2019-20)

Details not available

7., Number of employees/ workmen

Can be sought by sending request to Interim
Resolution Professional at:
cirp.tradcodeesan@gmail.com

8. Further details including last available
financial statements (with schedules) of
two years, lists of creditors, relevant
dates for subsequent events of the
process are available at:

9. Eligibility for resolution applicants under | Can be sought by sending request to Interim

section 25(2)(h) of the Code is available at: Resolution Professional at:
cirp.fradcodeesan@gmail.com

10, Last date for receipt of expression of interest| 02/11/2023

11, Date of issue of provisional list of 12/11/2023
prospective resolution applicants

12| Last date for submission of objections to 17/11/2023
provisional list

13, Date of issue of final list of prospective 27/11/2023
resolution applicants

14| Date of issue of information memorandum, | 02/12/2023
evaluation matrix and request for resolution
plans to prospective resolution applicants

15, Last date for submission of resolution plans| 01/01/2024

16. Process email id to submit Expression of Interest| cirp.tradcodeesan@gmail.com

Sd/

CMA Harshad Deshpande

Interim Resolution Professional of Shri Tradco Deesan Private Limited
IBBI/IPA-001/1P-P-00166/2017-18/10334

AFA No.: AA1/10335/02/251223/105315

403, Kumar Millennium, Shivatirtha Nagar Kamar

Opp Krishna Hospital, Paud Road, Kothrud, Pune — 411 038

Email ID: cirp.tradcodeesan@gmail.con

Date and Place: Pune 18/10/2023

# - Exceptional and/ or Extraordinary items adjusted in the Statement of Profit and Loss in accordance with Ind AS
Rules/ AS Rules, whichever is applicable.

By order of the Board

{c) The Company inits Annual General Meeting held on July 19, 2023 has declared dividend towards financial
year ended March 31, 2023 of 7 2~ per equity share of face value of T 2/- which was recommended by the

board of directors onApnl 26, 2023 and paid subsequently.

For IIFL Samasta Finance Limited
(Erstwhile Samasta Microfinance Limited)
Sd/-
Venkatesh N
Date :OCtOber - 17' 2023 Managing Director

Place : Bengaluru DIN: 01018821

Note:  A). The above is an extract of the detailed format of quarterly financial results filed with the Stock
Exchange(s) under regulation 52 of the Listing Regulations. The full format of the quarterly financial results is
available on the websites of the Stock Exchange(s) and the listed entity www.iiflsamasta.com, (https://
www.bseindia.com) & (https://www.nseindia.com). B). For the other line items referred in regulation 52(4) of
the Listing Regulations, pertinent disclosures have been made to the Stock Exchange(s) (BSE & NSE) and can
be accessed on the URL (https://www.bseindia.com) & (https://www.nseindia.com).

C). The impact on net profit / loss, total comprehensive income or any other relevant financial item(s)

due to change(s) in accounting policies shall be disclosed by means of a footnote

Financi“.ep. An

(d)

For the other line items referred in regulation 52 (4) of the Listing Regulations, pertinent disclosures have been
made and available on the National Stock Exchange of India Ltd. website (URL:https:/fwww.nseindia.com),
BSE Limited website (URL:https://www.bseindia.com) and on the website of the Company
{URL:https./'www.canfinhomes.com)

There are no changes in the accounting policies for the quarter and half year ended September 30, 2023
and there is noimpact on net profitloss, total comprehensive income or any other relevant financial item.

Figures forthe previous peniod/year have been regrouped wherever necessary.

Place : Bengaluru
Date : October 17, 2023

For and on behalf of the Board of Directors

of Can Fin Homes Lid.,

Sd/-

SURESH S IYER
Managing Director & CEQ

Quarter and Half Year ended 30th September, 2023 ( in Lacs)
Quarter Ended Six Months Ended To increase awareness about Mutual Funds, we regularly conduct Investor Awareness
PARTICULARS (Unaudited) (Unaudited) Programs across the country. To know more about it, please visit https:fwwwicicipruame.com
30.04.2023 90.00.202% 50.09.2023 10.09.202% or visit AMFI's website https:iwww.amfiindio.com '
Total Income from Cperations (Net) 1,043.45 162212 212847 1532073 Mutual Fund investments are subject to market risks,
Profit before Interest, Depreciation & Taxes (PBIOT) {1,250.28) (1,937.30) (203.89) (25.08) reud u“ scheme re.luted documents ca re.fu“y‘
MNet Profit / (Loss) before tax from ordinary activities
and Exceptional ltems (1.538.61) (2,174.65) (T85.79) (496.65)
Met Profit | (Loss) for the period before fax . R
(aher Exceptional llems) (153861) | (217488  (res79)|  (406.5) Can Fin Homes %mltﬂd
Met Profit | (Loss) after tax from Qrdinary activities and Gl DﬁﬂéﬁE?TL g [gf?gg
Exceptional ltems (1009.55) | (1576:89)|  (657.33)|  (356.65) . SBgSAea Llies
5 iz T jace Dl : Can Fin Homes Ltd No.29/1, Ist Floor, Sir M N Krishna Rao Road,
Total Comprahensive Income for the period (Sponsor : CANARA IBANK) Basavanagudi, Bengaluru - 560004
[Comprising Profit | (Loss) for the period (after tax) Ph: 080-48536192, Fax: 080-26565746
and Other Comprehensive Income (after Lax)] {1,103.10) (1,587.52) (564.42) | (377.91) T o 3 E-mail: compsec@canfinhomes.com
: ; A e B, O Web: www.canfinhomes.com
Equity Share Capital (¥ 10/- per Share) 463.70 463.70 463.70 463.70
Other Equity (excluding Revaluation Reserve as Statement of Standalone Un-Audited Financial Results for the
shown in Balance sheet of Previous year) - : i " sSecond Quarter and Half Year Ended 30/09/2023
Eaming Per Share (of T 10/~ each) (% in Lakhs)
Notes : Sl Particulars ended Date ended year ended
1. The above is an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchange under No. {aumwzpzza IEI]J'U-EIE?IEEII !30!09@22] EEHH:‘-{EHEE]
Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of Un-Audited | Un-Audited | Un-Audited |  Audited
the Cluartery and Half year ended results are available on the Stock Exchange websile (www.bseindia.com) and 1 | Total Income from operations (net) 8710361 1.69512.71 65,755.28| 27431311
Company's website {www.jkagri.com) 2 | NetProfit/ (Loss) for the period
2. The Company's business is of seasonal nature, therefore results of the current Quarter are nol reprasentative of full (before Tax, Exceptional andlor 19,799.23 43 188.73 20,284 89 8240317
year's performance. Extraordinary items)
3 | NetProfit /(Loss) for the period before tax 19,799.23]  43,188.73 2028489 8240317
‘h VE {after Exceplional and/or Extraordinary items)
= 4 | Net Profit/ (Loss) for the period after tax 15,807 .44 34,152.93 1417117 62,121.23
'r“‘. ,1-:' ; J K se e d s For JK Agri Genetics Limited {after Exceptional .?ndn'l::r Extraordinary items)
-t _ ) ) & | Total Comprehensive Income for the period
Place : New Dethi Bharat Hari Singhania [Comprising Profit { {Loss) for the periad 1574223 3408767 14.09181|  62,060.56
Date : 17th October, 2023 Chairman (afler tax) and Other Comprehensive
Income (afer tax))
IIFL S.AMASTA F”\.IAN.C 2 LIMIT.ED 6 | Paid-up equity share capital 2 663.31 2 663.31 2 663,31 2.663.31
(Erstwhile Samasta Microfinance limited) (Face value of 2 2 per share)
CIN: U65191KA1995PLC057884 ' : :
Registered Office: No. 110/3, Lalbagh Main Road, Krishnappa Layout, Bengaluru - 560027 7 | Reserves (excluding Revaluation Reserves) 36206481 36206481\ 30099887  3,62.004.81
Website: www.iiflsamasta.com, Tel: 080 4291 3500 fudied) ___

Reg 52(8) Read With Reg 52(4) of SEBI (Listing Obligation and Disclosure Requirement ) Regulation 2015 B | Securilies Premium Account 2129754 2729754  J7.29754( 2729754
Statement of Unaudited Financial Results for the Period Ended September 30, 2023 (Amount in¥ Cr) 9 | Net Worth {Audited) 3,64,728.12| 3.64,72812| 30666218 36472812
SI. ST Quarter Ended Quarter Ended Year Ended 10 | Paid up Debt Capital / Qutstanding Debt 30,62.792 55| 306279255 26,74.020,43( 29,06 806.70

articulars
No. s«:’p 30d"zt0:3 S(:jp 30(;%032 Mal: 3;%;2323 11 | Outstanding Redeemable Preference Shares - - - -
naudite naudite udite
T [ Total Income from Operations 595.15 371.80 173623 12 | Debt Equity Ratio L e 9 197
2 |Net Profit / (Loss) for the period (before Tax, 13 | Earnings Per Share (of T 2/- each)
Exceptional and/or Extraordinary items) 185.06 17.83 158.51 {for continuing and discontinued operations)
3 | Net Profit / (Loss) for the period before tax (after {a) Basic 11.87 25 65 10,64 4665
Exceptional and/or Extraordinary items) 185.06 17.83 158.51 .
4 [Net Profit / (Loss) for the period after tax {5} Giluted ol EEI'EE' 1{}'54 4?'55
(after Exceptional and/or Extraordinary items) 141.39 14.15 128.17 NotAnnualised | Not Annualised | NotAnnualised | Annualised
5 |Total Comprehensive Income for the period 14 | Capital Redemption Reserve - - - -
[Comprising Profit / (Loss) for the period (after 1 - : | T :
tax) and Other Comprehensive Income (after tax)] 141.30 14.20 127.85 : Debenlurei Faderpiion REE_EWE Mok lceatien ol ppivabler Mot ipphicabie BotAppiicable
6 [Paid up Equity Share Capital 593.64 498.22 593.64 16 | Debt Servics Coverage Rallo 021 0.21 018 0.34
7 | Reserves (excluding Revaluation Reserve) 960.45 517.76 728.51 17 | Interest Service Coverage Ratio 1.40 1.40 1,56 1.48
8 |[Securities Premium Account 358.85 254.27 3958.85 Notes:
9 |Networth 1,474.43 977.22 1,272.86 . . . . .
o or : : 5 5 5 {a) The above is an extract of the detailed format of standalone un-audited financial results for the quarter and
10| Paid up Debt Capital / Outstanding Debt 11.48% 13.89% 11.86% : ; : ok
. - - - half year ended September 30, 2023 filed with National Stock Exchange of India Lid, and BSE Limited under
11 [ Outstanding Redeemable Preference Shares : . e ke , : _
12| Debt Equity Ratio 547 574 565 Requlation 33 and Regulation 52 of the SEBI (Listing Obligations and Disclosure Requirements) Requlations,
13| Eamings Per Share (of Rs. 10/- each) 2015. The full format of _ the standalone un-audited T?r‘:ancial res_.ui‘tls are available on _the Haﬁupal
(for continuing and discontinued operations) ) Stock Excha nge -::u_f India Ltd. website {LJIFEL:htips_hwww.nsemma.cum}, BSE Limited website
1. Basic: 3.92 0.42 250 {(URL:https:{fwww.bseindia.com) and on the website of the Company (URL:hitps:/fwww.canfinhomes.com)
2. Diluted: 3.92 0.42 2.50 {b) In compliance with Reg.33 and 52 of SEBI (LODR) Regulations, 2015, the above financial for the quarter
| 14| Capital Redemption Reserve - - - and half year ended September 30, 2023 have been reviewed and recommended by the Audit Committee
15|Debenture Redemption Reserve - - - of the Board and subsequently approved by the Board of Directors at their respective meetings held on
16| Debt Service Coverage Ratio _ NA NA NA October 17, 2023. The above results have been subjected to a Limited Review by the Joint Statutory
17 | Interest Service Coverage Ratio NA NA NA Auditors of the Company, interms of the said regulations.

EXIT OFFER PUBLIC AMNOUNMCEMENT FOR THE ATTENTION
OF EQUITY SHAREHOLDERS OF

THE HOOGHLY MILLS COMPANY LIMITED

CIN: L1T111WB1913PLCOD2403

Registerad Office: 76, Garden Reach Road, Kolkata - 700043
Corporate Office: 24M1M, Alipore Road, 3rd Floor, Kolkata - 700 027
Phone: +91 033 2450 0500; Fax: +91 033 2448 0047
Email: hmclmillsi@gmail.com; Website: www. hmclmills.com

This Exit Offer Pubilic Announcement dated October 17, 2023 ("Exit Offer
P& 1"} is being issuad by SKP Sacurbes Limitad {"Manager to the Exit Offer”)
for and on behalf of Arun Properiies LLP, parl of tha Promoter Group ["the
Acguirer”) of The Hooghiy Mills Company Limited ("THMCL""the Company™)
o the remaining Pubbc Shareholders ["Residual Public Shareholders®) of the
Company pursuant to Regulation 27(1)(a) of Securities and Exchange Board
of India (Delisting of Equity Shares) Regulations, 2021 ("SEBI Delisting
Regulations®) in accordancs with terms and conditions el oul in the Exil Letter
of Offer dated June 19, 2023 ("Exit LOF"},

This Exit Offer P& 1 is in continuation to and shoukd be read in conjunction with
the Exit LOF, Capitalized terms usad but nat defing in this Exit Offer P4 1 shall
have the same meaning assigned to them in the Exit LOF

1. DATE OF DELISTING

The Calcutta Stock Exchange Limited ("CSE™) vide its letter reference
no. CSE/LD/M 58442023 dated June 14, 2023 has informed that the
equily shares of the Company have bean delisted from CSE affactive from
June 15, 2023 ["Delisting Date").

2. INVITATION TO RESIDUAL PUBLIC SHAREHOLDERS TO AVAIL THE
EXIT OFFER

2.1 Asaparata Exit LOF along with Exit Offer Application Form conlaining the
terms and conditions for participation of the Residual Public Shareholders
during the perod of one year starting from the date of delisting i.e., from
Thursday, June 15, 2023 to Friday, June 14, 2024 (bath days inclusiva)
("Exit Period") has already been dispaiched on July, 1, 2023 by the
Acquirer o the Residual Public Shareholders whose names appears in
tha register of marmbers as on Friday, June 16, 2023. The Residual Public
Shareholders are requested to avail the Exit Offer by tendering their equity
shares at Rs. 60,04/~ per equity share ("Exit Price™) during the Exit Period,
by submitting the required documants 10 tha Ragisirar to the Exit Offer as
set out in Exit LOF,

22 In e event if the Residual Public Shareholders do nol receive or misplace
tha Exit LOF, they may obiain a copy by writing to the Registrar to the Exit
Dffer with the envelope marked "HMCL - EXIT OFFER", A soft copy of the
Exit LOF along with Exit Offer Application Foarm can be downloaded from
the website of the Company 2., www.hmclmills.com or the website of
the Manager to the Exit Offer i.e., www.skpsecurities.com

2.3 For the quarter ended Saptember 30, 2023, follow-up communication fo
the Residual Public Shareholders has been sent on October 17, 2023 by
email ! ardinary post in terms of Regulation 27(1)(b) of SEBI Delisting
Ragulations,

3. PAYMENT OF CONSIDERATION TO RESIDUAL PUBLIC
SHAREHOLDERS

Subject to fulfilment of the terms and conditions mentioned in the Exit
LOF, the Acqguirer intends to make paymeant an a manthly basks, within 10
working days at the end of the calendar manth in which equity sharas have
been validly tenderad ("Monthly Payment Cycle"). Paymenis will be made
only to those Residual Public Sharaholders who have validly tenderad
their equity shares by fallowing the instructions as set ouft in the Exit LOF
and Exit Offer Applicaticn Form. The Acquirer reserves the right to make
payment earlier. Sattlemant of paymant has bean completad succassully
to all the shareholders who have validly tendered their equity sharas during
the period from July 01, 2023 to September 30, 2023,

it ary Residual Public Sharesholders have any querny with regard fo the Exit
Dffer/Exit Period, they may contact the Manager to the Exit Offer or
Reagistrar o the Exit Offer as per the details given below. &l other terms
and condittons of the Exit Offer as set forth in the Exit Offer PA and Exit
LOF shall remain unchanged.

MANAGER TO THE EXIT OFFER :

SKP SECURITIES LIMITED

ClIN: L74140WB1290PLC049032

SEBI REGHN. NO.: INMOOOO1 2670

Validity period: Permanent

Contact Person: Anup Kumar Sharma / Alka Khatawat
Address: 1702403, BioWonder, 782 Anandapur, E M Bypass,
Holkala - 700 107

Tel Ho.: +31 33 B&77 7000

Email: conlactiskpsecurities. com

Website: www.skpsacurfies.com

SKP

REGISTRAR TO THE EXIT OFFER:

MAHESHWARI| DATAMATICS PRIVATE LIMITED
CIN: LZ0Z21WEB1982F TCD34 886

SEBI REGN NO: INROQII00253

Validity Period : Parmaneni

Contact Person: Ravi Bahl

Address: 23, R.N. Mukherjee Road, Sth Flaar,
Kolkata - 700 001

Tel Mo.: +31 33 2248 2248

Email: mdpldci@yahoo.com

Website: weaw.mdplin

For and on behalf of Mis Arun Properties LLP

Sdf-
Lata Devi Bajoria
Designated Partner

DPFIN: 00343829
Date; October 17, 2023

Place: Kolkata
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Extract of Unaudited Financial Results for the Quarter & Half Year Ended September 30, 2023
(Rs. in Lakh, except EPS3)

Quarter Ended Half Year Ended For the
si. Particulars Eaptm'nbar" June September | September | September "I"ﬂ:;:_:ﬁad
No. 30, 2023 30, 2023 30, 2022 30, 2023 30, 2022 31, 2023

(Unaudited) (Unaudited) | {Unaudited)| (Unaudited)| {(Unaudited)| (Audited)

1 | Total Income fram Operations 1,649.13 | 1622221 189692 | 327135 356688 | 7158.13
2 | Met Profit / (Loss) for the period

ibefora Tax, Exceptional and'or

Extraordinary items) 216.15 2T1.22 454 51 487.37 726.15 1,282.72
3 | Met Profit / {Lozs) for the pericd

before tax (after Exceptional

andfor Extraordinary items) 216,15 271,22 454 51 487.37 | T26.15 1,292.72
4 | Met Profit § {Loss) for the penod

after tax (after Excaplional

andfor Extraordinary items) 160.84 201.70 33258 362.54 234.56 990.35
& | Total Comprehensive Income for

the period [Comprising Profit !

(Loss) for the period (after tax)

and Other Comprahansive

Income [after tax)] 160.61 201.47 334.88 362.08 539.16 a74.16
& | Paid-up Eguity Share Capital

(Face Value per share of

Fs. 10/- sach) 369,60 35960 369,60 369.60 369 60 aB9.B0
T | Reserves (excluding Revaluation

Fesarve) as shown in the

Audited Balance Sheet of the

Previous year 4.271.44
8 | Earnings per share (EPS)

{Face value of Rs. 10/- each)

(for continuing and discontinued

operations}

1.Basic {Rs.) 4.35° o.46* 8.00* 9.81* 14.46" 26.80

2.Diluted [Rs.) 4.35% 546" 9.00° 9.81* 14.46* 2680

("Moot Annualized)
Motes :

1. The above financial resulis are approved by the Board of Directors at their meeting held on 17th Cctober, 2023
after being reviewad and recommended by the audit committea, The statutory auditors have issued limited
review report with unmodified opinion on the above resulls .

2. The above s an extract of the detailad formal of quarter and half year ended Saptamber 30' 2023 financial
results filed with the Stock Exchange under Begulation 33 of the SEBI (Listing Obligationz and Dizclosure
Requirements) Regulations, 2015, The full farmat of the financial results for the quarter and half year ended
Saptember 30, 2023 are available on the Slock Exchange website, www.bseindia.com and Company's

website www.duncanengg.com. :
By Order of the Board of Direciors

Akshat Goenka
Managing Director
DIN: 07131982

Flace : Mew Delhi
Date : October 17, 2023

)2 JK AcrI GENETICS LID.

Regd. Office ; 7, Council House Street, Kolkata - 700 001
Admn. Office : 1-10-177, 4th Floor, Varun Towers, Begumpet, Hyderabad - 500 016
CIN : L 400WB2000PLCO912886
Wabsite : www jkagri.com, E-mail ; info@jlkagri.com, Ph. : 040-66316858, Fax : (40-277645941

Extract of Unaudited Financial Results for the

PRLDENTIALY ™/
[ MUTUAL FUND
- TARAKKT KARENY

o

ICICI Prudential Asset Management Company Limited
Corporate Identity Number: U99939DL 1993PLC054135

Registered Office: 12" Floor, Narain Manzil, 23, Barakhamba Road, New Delhi- 110 001.
Corporate Office: One BKC, 13" Floor, Bandra Kurla Complex, Mumbai - 400 051,
Tel.: +91 22 2652 5000, Fax: +31 22 2652 8100, Website: www.icicipruame.com,

Email id: enquiry@icicipruamec.com
Central Service Office: 2™ Floor, Block B-2, Nirlon Knowledge Park, Western Express
Highway, Goregaon (E), Mumbai - 400 063. Tel.: 022 2685 2000 Fax: 022 26868313

Motice to the Investors/Unit holders of ICICI Prudential Medium Term Bond Fund and
ICICI Prudential All Seasons Bond Fund (the Schemes)

Motice is hereby given thot ICICI Prudential Trust Limited, Trustee to ICICI Prudential
Mutual Fund has approved the following distribution under Income Distribution cum
capital withdraowal option (IDCW option) of the Schemes. subject to ovailability of
distributable surplus on the record date i.e. on October 20, 2023

| Name of the Schemes/Plans

Quantum of IDCW

(T per unit) (Face value

of ¥ 10/- each)s*
ICIC] Prudential Medium Term Bond Fund

MAV as on
October 16, 2023
(¥ Per unit)

. Quarterly 1IDCW

0.0958

10.6915

Direct Plan - Quartery IDCW

0.1172

ICIC] Prudential All Seasons Bond Fund

: Quarterly IDCW
Direct Plan - Quarterly IDCW

0.1202

11.2669

0.1420

11.6122
119010

S The distribution will be subject to the availability of distributable surplus and may

be lower depending upon the extent of distributable surplus available on the record
date under the IDCW option of the Schemes,

# Subject to deduction of applicable statutory levy, if any

* or the immediately following Business Day, if that day is a Non - Business Day.

The distribution with respect to IDCW will be done to all the unit holders/beneficial
owners whose names appear in the register of unit holders/Statement of beneficial
owners maintained by the Depositories, as applicable under the IDCW option of the
Schemes, at the close of business hours on the record date.

It should be noted that pursuant to payment of IDCW, the NAV of
the IDCW option of the Schemes would fall to the extent of payout
and statutory levy (if applicable).

For ICICI Prudential Asset Management Company Limited
Sd/-
Authorised Signatory

Place: Mumbai
Date : October 17, 2023
No. 00802023

To know more, call 1800 222 993/1800 200 6666 or visit www.iciciprugmc.com

Investors are requested to periodically review and update their KYC details along with
their mobile number and email id.

GLAND PHARMA LIMITED

Corporate [denificaton Mumbar [CN) - LIEETGHETEPLCO02ETE
Reglsiered Office: Sy. Mo 143148, 130 and 155, Mear Gasdimalsamsa "% Hoads, 0.8 Pally, Dundigad,
DendigabGandmaisarema (W], Maocha HMelipjgin Dikicd, Bydeesbad 500 043, Slangana, da

=i Tyl e oo by

Tk 31 L5585 B0ty E-mad 1D nwsk . Wisbedle, weww gined phivreg com

NOTICE FOR ATTENTION OF MEMBERS OF GLAND PHARMA LIMITED

In order 4 send the nobces of Ganeral Meetings and / or Poslal Balod, Annual Repad and other

statubory communication §a the shareholders in elactranic form, we request the sharehalders of the

Compary who have not yet regisiered [ updated ther e-mail address, o ragisteriupdate the e-mail in

the manner as menfioned beliow:

a) Mambars holdng sharas in physical mode and who have nol reqissarad fupdated their e-mad
ackdrass wilh the Campany are raquasted o register | update with Link neme India Private Limited,
Company's Reqisirar and Transfer Agenl, by sending an e-mail &l mi helpdeski@inkntime ca.in
or by sending an e-mail fo the Compary at investorsi@giandpharma,com along with Folio Mo, and
valid e=mail address.

b} Membears halding shares in Dematerializad mode are requested fo register | update their e-mal
addrass with the Dapesitary Pafcipant with whom the damat acoounbs) & mainkained.

Fer Gland Pharma Limited

Si-
Placa :Hydarabad Sampath Kumar Pallerlamudi
Date AT.10:2023 Company Secrefary

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SHRI TRADCO DEESAN PRIVATE LIMITED OPERATING IN STARCH
MANUFACTURING AT DHULE, MAHARASHTRA
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

4 \ry & \ - A‘— [ ] A -

ame of the corporate debtor along
with PAN/ CIN/ LLP No.

2.| Address of the registered office

CIN: U15400MH2010PTC203313

26, Anantwadi, 4th Floor, Bhuleshwar,
Mumbai - 400 002

Not available

Gat No. 93-94, Deopur Biladi Phata,
Mumbai Agra Road, Dhule - 424 005

Details not available

3.| URL of website

4 Details of place where majority of fixed
assets are located
5.| Installed capacity of main products/services

6. Quantity and value of main products/
services sold in last financial year

Turnover: Rs. 64,19,96,968
(As per latest available audited balance sheet
for the financial year 2019-20)

Details not available

7. Number of employees/ workmen

Can be sought by sending request to Interim
Resolution Professional at:
cirp.tradcodeesan@gmail.com

8. Further details including last available
financial statements (with schedules) of
two years, lists of creditors, relevant
dates for subsequent events of the
process are available at:

Can be sought by sending request to Interim
Resolution Professional at:
cirp.fradcodeesan@gmail.com

9.| Eligibility for resolution applicants under
section 25(2)(h) of the Code is available at;

10, Last date for receipt of expression of interest| 02/11/2023

11. Date of issue of provisional list of 12/11/2023
prospective resolution applicants

12| Last date for submission of objections to 17/11/2023
provisional list

13, Date of issue of final list of prospective 27/11/2023
resolution applicants

14| Date of issue of information memorandum, | 02/12/2023
evaluation matrix and request for resolution
plans to prospective resolution applicants

15, Last date for submission of resolution plans| 01/01/2024

16, Process email id to submit Expression of Interest| cirp.tradcodeesan@gmail.com

Sd/

CMA Harshad Deshpande

Interim Resolution Professional of Shri Tradco Deesan Private Limited
IBBI/IPA-001/1P-P-00166/2017-18/10334

AFA No.: AA1/10335/02/251223/105315

403, Kumar Millennium, Shivatirtha Nagar Kamar

Opp Krishna Hospital, Paud Road, Kothrud, Pune — 411 038

Email ID: cirp.tradcodeesan@gmail.con

Date and Place: Pune 18/10/2023

# - Exceptional and/ or Extraordinary items adjusted in the Statement of Profit and Loss in accordance with Ind AS
Rules/ AS Rules, whichever is applicable.

By order of the Board
For IIFL Samasta Finance Limited
(Erstwhile Samasta Microfinance Limited)
Sd/-
Venkatesh N
Date :OCtOber - 17' 2023 Managing Director

Place : Bengaluru DIN: 01018821

Note:  A). The above is an extract of the detailed format of quarterly financial results filed with the Stock
Exchange(s) under regulation 52 of the Listing Regulations. The full format of the quarterly financial results is
available on the websites of the Stock Exchange(s) and the listed entity www.iiflsamasta.com, (https://
www.bseindia.com) & (https://www.nseindia.com). B). For the other line items referred in regulation 52(4) of
the Listing Regulations, pertinent disclosures have been made to the Stock Exchange(s) (BSE & NSE) and can
be accessed on the URL (https://www.bseindia.com) & (https://www.nseindia.com).

C). The impact on net profit / loss, total comprehensive income or any other relevant financial item(s)

due to change(s) in accounting policies shall be disclosed by means of a footnote

Financi“.ep. An

c)

(d)

Quarter and Half Year ended 30th September, 2023  in Lacs)
Quarter Ended Six Months Ended To increase awareness about Mutual Funds, we regularly conduct Investor Awareness
PARTICULARS (Unaudited) (Unaudited) Programs across the country. To know more about it, please visit https:fwwwicicipruame.com
30.00.2023 30.00.202% 50.09.2023 10.09.202% or visit AMFI's website https:iwww.amfiindio.com :
Profit before Interest, Depreciation & Taxes (PBIOT) {1,250.28) (1,937.30) (203.89) (25.08) reud u“ scheme reluted documents ca refu"y'
MNet Profit / (Loss) before tax from ordinary activities
and Exceptional ltems (1.538.61) (2,174.65) (T85.79) | (496.65)
Met Profit | (Loss) for the period before fax . TR
(aher Exceplional llems) (153861) | (217488  (res79)|  (406.5) Can Fin Homes Limited
Met Profit | (Loss) after tax from Qrdinary activities and ik il DEAAQE?TLES ?:?,?99
Exceptional ltems (1.009.55) | (157689)|  (557.33) |  (356.68) . e L
55 i T asei gl ' Can Fin Homes Ltd No.29/1, Ist Floor, Sir M N Krishna Rao Road,
Total Comprahensive Incorme for the period (Sponsor : CANARA IBANK) Basavanagudi, Bengaluru - 560004
[Comprising Profit | (Loss) for the period (after ta) Ph: 080-48536192, Fax: 080-26565746
and Other Comprehensive Income (after tax)] {1,103.10) (1,587.52) (564.42) | (377.91) T = E-mail: compsec@canfinhomes.com
. : R SE AT, O Web: www.canfinhomes.com
Equity Share Capital (¥ 10/- per Share) 463.70 463.70 463.70 463.70
Other Equity (excluding Revaluation Reserve as Statement of Standalone Un-Audited Financial Results for the
shawn in Balance sheet of Previous year) - - ] . second Quarter and Half Year Ended 30/09/2023
Eaming Per Share (of T 10/~ each) (% in Lakhs)
Maotes Sl Particulars ended Date ended year ended
1. The above is an extract of the detailed format of Cluarterly Financial Results filed with the Stock Exchange under No. {3&."]91'21323& HWHEFM !30!09@22] 53"03{2023]
Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of Un-Audited | Un-Audited | Un-Audited | Audited
the Cluarterly and Half year ended resulls are available on the Stock Exchange websile (www.bseindia.com) and 1 | Total Income from operations (net) 87.103.61] 1.69512.71 65,755.28| 274,313.11
Company's website {www.jkagri.com) 2 | NetProfit/ (Loss) for the period
2. The Company's business is of seasonal nature, therefore results of the current Quarter are not reprasentative of full (before Tax, Exceptional andlor 19,798.23 43 188.73 20,284 89 82 40317
year's performance. Extraordinary items)
3 | NetProfit /(Loss) for the period before tax 19,799.23]  43,188.73 2028489 8240317
‘h ..u":i {after Exceplional and/or Extraordinary items)
V= 4 | Net Profit/ (Loss) for the period after tax 1580744 3415293 1447117  62,121.23
"h; \t__:'r ; J K seed s For JK Agri Genetics Limited {after Exceptional .?ndn'nr Extraordinary items)
_ ) ) & | Total Comprehensive Income for the period
Place : New Dethi Bharat Hari Singhania [Comprising Profit { {Loss) for the periad 1574223 3408767 14.09181|  62,060.56
Date : 17th October, 2023 Chairman (after tax) and Other Comprehensive
Income (after tax))
TFL S.AMASTA FINAN.C a LIMIT.ED 6 | Paid-up equity share capital 2 663.31 2 663.31 2 663,31 2.663.31
(Erstwhile Samasta Microfinance limited) (Face value of 2 2~ per share)
CIN: U65191KA1995PLC057884 ' : :
Registered Office: No. 110/3, Lalbagh Main Road, Krishnappa Layout, Bengaluru - 560027 7 | Reserves (excluding Revaluation Reserves) 36206481 36206481\ 30399887 3,62.004.81
Website: www.iiflsamasta.com, Tel: 080 4291 3500 fudied),

Reg 52(8) Read With Reg 52(4) of SEBI (Listing Obligation and Disclosure Requirement) Regulation 2015 B | Securilies Premium Account 2729754 27207154  27.29754| 2729704
Statement of Unaudited Financial Results for the Period Ended September 30, 2023 (Amount in¥|Cr) 9 | Net Worth (Audited) 3,64,728.12| 36472812 30666218 36472812
SI. Particul Quarter Ended Quarter Ended Year Ended 10 | Paid up Debt Capital / Qutstanding Debt 3062792 55| 30,62 79255 26,74,02043( 2906 806,70

articulars :
No. s‘ijp 30d"zt0:3 S‘LP 30(;_?:2 Ma; 3;’ %42323 11 | Outstanding Redeemable Praference Shares - - - -
naudite naudite udite
T [ Total Income from Operations 595.15 371.80 173623 12 | Debt Equity Ratio L e 193 197
2 |[Net Profit / (Loss) for the period (before Tax, 13 | Earnings Per Share (of T 2/- each)
Exceptional and/or Extraordinary items) 185.06 17.83 158.51 {for continuing and discontinued operalions)
3 | Net Profit / (Loss) for the period before tax (after {a) Basic 11.87 25 65 10.64 4665
Exceptional and/or Extraordinary items) 185.06 17.83 158.51 .
4 [Net Profit / (Loss) for the period after tax (5} Ciluted ol EEI'EE' 1{}'54 4?'55
(after Exceptional and/or Extraordinary items) 141.39 14.15 128.17 MNotAnnualised | Not Annualised | NotAnnualised | Annualised
5 |Total Comprehensive Income for the period 14 | Capital Redemption Reserve - - - -
[Comprising Profit / (Loss) for the period (after | : ; I v -y
tax) and Other Comprehensive Income (after tax)] 141.30 14.20 127.85 - Demnmmi ladeypiion HEE_EWE Mok e ok g plicable: NetApphicable  BotAppilcable
6 |Paid up Equity Share Capital 593.64 498.22 593.64 16 | Debt Service Coverage Ratio 0.21 0.21 018 0.34
7 |Reserves (excluding Revaluation Reserve) 960.45 517.76 728.51 17 | Interest Service Coverage Ratio 1.40 1.40 1.56 1.48
8 |[Securities Premium Account 358.85 254.27 358.85 Notes:
9 |Networth 1,474.43 977.22 1,272.86 . . . . .
o or : : 5 5 5 (a) The above is an extract of the detailed format of standalone un-audited financial results for the quarter and
10| Paid up Debt Capital / Outstanding Debt 11.48% 13.89% 11.86% : ; : gk
: : - - half year ended September 30, 2023 filed with National Stock Exchange of India Ltd, and BSE Limited under
11 [ Outstanding Redeemable Preference Shares : - sl N , : _
12| Debt Equity Ratio 547 574 565 Requiation 33 and Regulation 52 of the SEBI (Listing Obligations and Disclosure Requirements) Requlations,
13| Eamings Per Share (of Rs. 10/~ each) 2015, The full format of _ the standalone un-amljiled T?r‘:ancial res_.ui‘tls are available on _the Haﬁnpal
(for continuing and discontinued operations) ) Stock Exchange of India Ltd. website (URL:htipsi/iwww.nseindia.com), BSE Limited website
1. Basic: 3.92 0.42 250 {URL:https:{fwww.bseindia.com) and on the website of the Company (URL:hitps:/fwww.canfinhomes.com)
2. Diluted: 3.92 0.42 2.50 {b) In compliance with Reg.33 and 52 of SEBI (LODR) Regulations, 2015, the above financial for the quarter
| 14| Capital Redemption Reserve - - - and half year ended September 30, 2023 have been reviewed and recommended by the Audit Committee
15|Debenture Redemption Reserve - - - of the Board and subsequently approved by the Board of Directors at their respective meetings held on
16| Debt Service Coverage Ratio NA NA NA October 17, 2023. The above results have been subjected to a Limited Review by the Joint Statutory
17 | Interest Service Coverage Ratio NA NA NA Auditors of the Company, in terms of the said regulations.

The Company in its Annual General Meeting held on July 19, 2023 has declared dividend towards financial
year ended March 31, 2023 of T 2~ per equity share of face value of T 2/- which was recommended by the
board of directors onApnl 26, 2023 and paid subsequently.

For the other line items referred in regulation 52 (4) of the Listing Regulations, pertinent disclosures have been
made and available on the National Stock Exchange of India Ltd. website (URL:https:/fwww.nseindia.com),
BSE Limited website (URL:https://www.bseindia.com) and on the website of the Company

{URL:https:/'www.canfinhomes.com)

There are no changes in the accounting policies for the quarter and half year ended September 30, 2023
and there is noimpact on net profitloss, total comprehensive income or any other relevant financial item.

Figures forthe previous period/year have been regrouped wherever necessary.
For and on behalf of the Board of Directors
of Can Fin Homes Lid.,

Place : Bengaluru
Date : October 17, 2023

Sd/-

SURESH S IYER

Managing Director & CEQ

EXIT OFFER PUBLIC AMNOUNMCEMENT FOR THE ATTENTION
OF EQUITY SHAREHOLDERS OF

THE HOOGHLY MILLS COMPANY LIMITED

CIN: L1T111WB1913PLCOD2403

Registerad Office: 76, Garden Reach Road, Kolkata - 700043
Corporate Office: 24111, Alipore Road, 3rd Floor, Kolkata - 700 027
Phone: +91 033 2450 0500; Fax: +91 033 2448 0047
Email: hmclmillsi@gmail.com; Website: www. hmclmills.com

This Exit Offer Pubilic Announcement dated October 17, 2023 ("Exit Offer
P& 1"} is being issuad by SKP Sacurities Limitad {"Manager to the Exit Offer”)
for and on behalf of Arun Properfies LLP, parl of tha Promoter Group ["the
Acguirer”) of The Hooghiy Mills Company Limited ("THMCL""the Company™)
o the remaining Public Shareholders ["Residual Public Shareholdars®) of the
Company pursuant to Regulation 27(1)(a) of Securities and Exchange Board
of India (Delisting of Equity Shares) Regulations, 2021 ("SEBI Delisting
Regulations”) in accordancs with lerms and conditions el oul in the Exil Latter
of Offer dated Junea 19, 2023 ("Exit LOF"},

This Exit Offer PA 1 iz in continuation to and shoukd be read in conjunction with
tha Exit LOF. Capitalized terms usad but not define in this Exit Offer P& 1 shall
have the same meaning assigned to them in the Exit LOF,

1. DATE OF DELISTING

The Calcutta Stock Exchange Limited ("CSE™) vide its letter reference
no. CSE/LD/M 584472023 dated June 14, 2023 has informed that the
equily shares of the Company have bean delisied from CSE affective from
June 15, 2023 ("Delisting Date").

2. INVITATION TO RESIDUAL PUBLIC SHAREHOLDERS TO AVAIL THE
EXIT OFFER

A saparate Exil LOF along with Exil Offer Application Farm conlaining the
terms and conditions for participation of the Residual Public Shareholders
during the period of cne year starting from the date of delisting i.e., from
Thursday, June 15, 2023 to Friday, June 14, 2024 (bath days inclusiva)
("Exit Period") has already been dispaiched on July, 1, 2023 by the
Acquirer o the Residual Public Shareholders whose names appeaars in
the register af mambers as on Friday, June 16, 2023, Tha Residual Public
Shareholders are requestied to avail the Exit Offer by tendening their equity
shares at Rs. 60,04/~ per equity share ("Exit Price™) during the Exit Period,
by submitting the required documants 1o tha Ragisirar (o the Exit Offer as
set out in Exit LOF,

In thiz event if the Residual Public Shareholders do nol recaive or misplace
the Exit LOF, they may obiain a copy by writing to the Registrar to the Exit
Dffer with the envelope marked "HMCL - EXIT OFFER", A soft copy of the
Exit LOF along with Exit Offer Application Farm can be downloaded from
the website of the Company i.2., www.hmclmills.com or the website of
the Manager to the Exit Offer i e., www.skpsecurities.com

Far the quarter ended Saptember 30, 2023, follow-up communication o
the Residual Public Shareholders has been sent on October 17, 2023 by
email ! ardinary post in terms of Regulation 27(1)(b) of SEBI Delisting
Ragulations,

3. PAYMENT OF CONSIDERATION TO RESIDUAL PUBLIC
SHAREHOLDERS

Subject to fulfilment of the terms and conditions mentioned in the Exit
LOF, the Acqguirer intends to make payment an a manthly basks, within 10
working days at the end of the calendar manth in which equity sharas have
been validly tendered "Monthly Payment Cycle"). Paymenis will be made
only to those Residual Public Sharaholders who have validly tenderad
their equity shares by fallowing the instructions as set ouft in the Exit LOF
and Exit Offer Applicaticn Form. The Acquirer reserves the right to make
payment earlier. Sattlemeant of paymant has bean completed succassTully
to all the shareholders who have validly tendered their equity sharas during
the period from July 01, 2023 to September 30, 2023,

if amy Residual Public Shareholders have any query with ragard fo the Exit
Dffer/Exit Period, they may contact the Manager to the Exit Offer or
Ragistrar 1o the Exit Offer as per the details given below. All othar terms
and condibons of the Exit Offer as set forth in the Exit Offer PA and Exit
LOF shall remain unchanged.

MAMNAGER TO THE EXIT OFFER :

SKP SECURITIES LIMITED

CIN: L74140WB1290PLC049032

SEBI REGHN. NO.: INMOOOO 2670

Validity period: Permanant

Contact Person: Anup Kumar Sharma / Alka Khatawat
Address: 1702403, BioWonder, 782 Anandapur, E M Bypass,
Holkala - 700 107

Tel Mo.: +51 33 B&77 7000

Email: conlactiskpsecurities.com

Website: www.skpsacurfies. com

2.1

22

2.3

SKP

REGISTRAR TO THE EXIT OFFER:

MAHESHWARI| DATAMATICS PRIVATE LIMITED
CIN: LZ0Z21WEB1382F TCO34 886

SEBI REGN NO: INROOIION25E]

Validity Period : Parmaneni

Contact Person: Ravi Bahl

Address: 23, R.N. Mukherjee Road, Sth Flaar,
Kolkata - 700 001

Tel Mo.: +31 33 2248 2248

Email: mdpidci@yahoo.com

Website: wwaw.mdplin

For and on behalf of Mis Arun Properties LLP
Sd/-

Lata Devi Bajoria
Designated Partner

DPIN: 00343829
Date; October 17, 2023

Place: Kolkata

Firparry ol oo e =S vy

Lucknow
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DUNCAN ENGINEERING LIMITED

Reqd.Office : F-33.Rajangaon MIDC, Karegacon, Tal, Shirur, Dist. Pune 412 220, GIN - L2ZB991PN1261PLEC1 39151
Tal @ + 81-2138-660065, Wabsite: www duncanangg.com, Emaill 1D: complianceafficenf@duncanengg.com

Extract of Unaudited Financial Results for the Quarter & Half Year Ended September 30, 2023
(Rs. in Lakh, except EPS)

Corporaln [denlilication Mumar |G - L3&aT GEaTERLCDOEETE

aicici

PRLDENTIALY
L MUTUAL FUND

ST TARANN KARENT

Ragistersd OfMes: Sy Mo 143-146 150 and 151, Nasr Gasdimatiamea X Roads, OF Fally, Dundigal,
DendgabGandimasarma (WL MedctaHMa g Do, Myderabad S0 043, Telangans, nda
Tot +31 3£558 92959; E.mal D nveskrsfigand pharra.com, Websie: s gland pharma.com

NOTICE FOR ATTENTION OF MEMBERS OF GLAND PHARMA LIMITED

In orer fo send fhe nofices of General Meedings and | or Postal Bakiod, Anrual Repor and ofher
statubory communication % the shareholders in eleciranic form, we request the shareholders of the
Comparry who have not yet registared | updated ther e-mail address, to registerupdate the a-mail in

E GLAND PHARMA LIMITED

ICICI Prudential Asset Management Company Limited
Corporate Identity Number; US9993DL1993PLC0E4135

Registered Office: 12" Floor, Narain Manzil, 23, Barakhomba Road, New Delhi - 110 001.
Corporate Office: One BKC, 13" Floor, Bandra Kurla Complex, Mumbai - 400 051.

L Quarter Ended Half Year Ended Al Tel. +91 22 2652 5000, Fax: +91 22 2652 8100, Website: www.icicipruamc.com, the manner as menaned below
=l Particulars September| Juna | September| September | September ‘n’e:;;_:ged Email id: enquiry@icicipruamc.com a) Members holding shares in physical made and who have nat registerad Jupdated their &-mai
No. 30,2023 | 30,2023 | 30,2022 | 30,2023 | 30,2022 | aq 2023 . s ENQUILATICIOP ) sl g Py e i e et
e} : : _ = Central Service Office: 2 Floor, Block B-2, Nirlon Knowledge Park, Western Express acdness wilh the Lampany are requesied ia reqister | update wilh Link Infme India Prvate Limited,
(Unaudited)|{Unaudited) | (Unaudited)|{Unaudited) (Unaudited)| (Audited) Highway, Goregaon (E), Mumbai - 400 063. Tel: 022 2685 2000 Fax: 022 26868313 Campany's Regisirar and Transfer Agent, by sending an e-mail at mi.helpdesk@lnkrtime.co.in
1 | Total Income from Operations 164013 | 162222| 180892| 3271.35| 358688 7,158.13 ' : o : ilﬁiﬁ:"aﬂ dmﬂ'””* Company at invesiorsoiancoharma.com along win Falio No. and
- & " - r L
2 F&beetfgr;c:’r;; -; '[LED:?;? ;ﬁ.; :: ;:f{lnﬁ Motice to the Jnvestnrstnlt holders of ICICI Prudential Medium Term Bond Fund and b Membars holding sheres In Demaeriaised mode e requested to regiser | pdate hei &l
Extraordinary lfams) 216.15 57193 454 51 48737 72615 | 129272 ICICI Prudential All Seasons Bond Fund {the Schemes) adrass with the Depesitony Parfcipant with whom the damal a:;:::ér:g.lsﬂ] :ﬂm:l:;a;::t; -
3 | Met Profit / (Loss) for the period Motice is hereby given that ICICI Prudential Trust Limited, Trustee to ICICI Prudential Sl
before tax (after Exceptional : gl g g f Fiaca : Hyderabad Sampath Kumar Pallerlamudi
Siithin: i asidiaey i) 216.15 271 93 454 51 487.37 72615 | 120272 Mut.ugl FL,!nd has ﬂpprc_m:d the fD”ﬂW!r"ﬁ_:[ distribution under Im:l:_:ml: tJIETFIbI:ItID.FI. cum L i p Poftmba oo
4 | Met Profit | {Loss) for the period capital withdrawal option {(IDCW option) of the Schemes, subject to availability of
after tax (after Exceptional distributable surplus on the record date i.e. on October 20, 2023* FORM G
andfor Extraordinary itams) 160.84 201.70 332.58 362.54 534 56 B90.35 INVITATION FOR EXPRESSION OF INTEREST FOR
5 ‘I;::r’ral Cprgpﬁr:ﬂh ensive lngur;e for Mame of the Schemes/Plans Quantum of IDCW NAV as on SHRI TRADCO DEESAN PRIVATE LIMITED OPERATING IN STARCH
the pario amprising Profit / i MANUFACTURING AT DHULE, MAHARASHTRA
(Loss) for the period (after tax) (¥ per unit) (Face value | October 16, PEIJEE (Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India
?nnn:?a ﬂh\[earﬂ{;?rtgﬂrﬁhenawe 160.61 — 434 88 — 530 16 — nf _? 1I_:}.|f—euch}5“ ‘?_F_"li"_r.l._k!'! :t} . (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
& | Paid-up Equity Share Capital ICICI Prudential Medium Term Bond Fund wrr
(Face Value per share of T T .
Rs. 10/- each) 369.60 | 36960| 36960| 369.60| 36960 | 36960 Quarterly IDCW 0.0958 10.6915 > X‘(’;g‘rez*\s'i/f%g/r;'éiztggd — géNA:;gxggflﬁl?L?;;rrCégiﬁel?\war
7 | Reserves (excluding Revaluation ; o ' Mumbai— 400002 ’
Eeg‘?“;&é a;a Eh':"";'li" thef . | Direct Plan Dumtrﬂrl}_r IDCW 0.1172 11.2669 5| URL ofwebsie Not avalable
udited Balance Sheet of the : i o] iiadi
L ICICI Prudential All Seasons Bond Fund 4 Details of place where majority of fixed Gat No. 93-94, Deopur Biladi Phata,
previous year 427144 | i - e assets are located Mumbai Agra Road, Dhule - 424 005
& | Earnings per share (EPS) | Quarterly IDCW 0.1202 116122 5.| Installed capacity of main products/services| Details not available
(Face value of Rs. 10/- each) F— = 6. Quantity and value of main products/ Turnover; Rs. 64,19,96,968
(for continuing and discontinued | Direct Plan — Quarterly IDCW 0.1420 11.9010 services sold in last financial year (As per latest available audited balance sheet
oparations) 3 for the financial year 2019-20)
2. Diluted (Rs. ) 4.35° 5.46" 2.00” 2.81* 14.46° 26.80 be lower depending upon the extent of distributable surplus available on the record 8. Eﬁgﬁg;f’;ﬁg&gﬁ'{f{&%ﬁ:@ﬁg’;ﬂ;@'ﬁof Ao rofossionsl o e e
__':'Nﬂ't Annualized) daote under the IDCW option of the Schames, two years, lists of creditors, relevant cirp.tradcodeesan@gmail.com
Wotos: ¢ Subject to deduction of applicable statutory levy. if e by o f s
1. The above financial resulis are approved by the Board of Directors at thedr meeting held on 17th October, 2023 B O R e ALY e I By o —— . .
fter bei i d and ded by th dit ittee. The statut dit h issued limited i ! . ; : - : g 9. Eligibility for resolution applicants under | Can be sought by sending request to Interim
after being reviewed and recommended by the audit committee. The statutory auditors have issued limite or the immediately following Business Day, if that day is a Non — Business Day. section 25(2)(h) of the Code is available at: Resolution Professional at

review repart with unmadified opinion on the above resulls | cirp.fradcodeesan@gmail.com

2, The above is an extract of the detailed format of quarter and half year ended September 30' 2023 financial The distribution with respect to IDCW will be done to all the unit holders/beneficial 10! Last date for receipt of expression of interest. 02/11/2023
results filed with the Stock Exchange under Regulation 33 of the SEBI (Listing Obligations and Disclosure owners whose names appear in the register of unit holders/Statement of beneficial 11. Date of issue of provisional list of 12/11/2023
Requirements) Regulations, 2015. The full format of the financial results for the quarter and half year ended L _ s : prospective resolution applicants
September 30, 2023 are available on the Stock Exchange website, www.bseindia.com and Company's owners maintained by the ;‘F—'F'DS“D”EE*- as applicoble under the IDCW option of the 19| Last date for submission of objections to 17111/2023
website www.duncanengg.com. By Order of the Board of Directors Schemes, at the close of business hours on the record date. provisionallist

Akshat Ene; nka 13| Date of issue of final list of prospective 2711112023
Place : Mew Delhi Managing Diractor It should be noted that pursuant to payment of IDCW, the NAV of resolution applicants
i . 1 . 14| Date of issue of information memorandum, | 02/12/2023
Date : October 17, 2023 DIN: 07131982 the IDCW option of the Schemes would fall to the extent of payout evaluation matrix and request for resolution
- 3 plans to prospective resolution applicants
and stcltutury IE"":!" {‘f ﬂPPhCﬂhlE}- 15, Last date for submission of resolution plans | 01/01/2024

: = 16. Process email id to submit Expression of Interest. cirp.tradcodeesan@gmail.com
For ICICI Prudential Asset Monagement Company Limited ' Sd/
Sd/- CMA Harshad Deshpande
2 i Interim Resolution Professional of Shri Tradco Deesan Private Limited
Authorised Signatory IBBI/IPA-001/IP-P-00166/2017-18/10334
AFA No.: AA1/10335/02/251223/105311
403, Kumar Millennium, Shivatirtha Nagar Kamar
Opp Krishna Hospital, Paud Road, Kothrud, Pune — 411 038
Email ID: cirp.tradcodeesan@gmail.con

JK AGrI GENETICS LTD.

1.'\.-
[
s
: Regd. Office : 7, Council House Street, Kolkata - 700 001

Admn. Office : 1-10-177, 4th Fioar, Varun Towers, Bequmpel, Hyderabad - 500 016
CIN : L01400WB2000PLCOG91 286
Website : www jkagr com, E-mail ; info@jkagri.cam, Ph. : 040-66316858, Fax - (40-27 764943

Place: Mumbai
Date : October 17, 2023

No. 005/10/2023
_[ To know more, call 1800 222 999/1800 200 6666 or visit wwwi.icicipruame.com

f:i-nanci“.ep. .in .. .

Extract of Unaudited Financial Results for the Investors are requested to periodically review and update their KYC details along with Date and Place: Pune 18/10/202:
Quarter and Half Year ended 30th September, 2023 (2 in Lacs) their mobile number and email id.
| ouarterEnded |  SixMonths Ended Ta increase awareness about Mutual Funds, we regularly conduct Investor Awareness EXIT OFFER PgﬁﬁgiwgﬂﬁgﬂgﬂggggﬁE ATTENTION
PARTICULARS (Unaudited) (Unaudited) Programs across the country. To know more about it, please visit hitpsifwwwiicicipruame.com ; THE HOOGHLY MILLS COMPANY LIMITED
30002023 | 30.00.2022 | 30092023 | 30.09.2022 or visit AMFI's website hitps:fwww.omfiindia.com CIN: L17111WB1913PLC002403
Juts rcctus iy Qessle e TgRss|  WERFY RMAT| ERITS Mutual Fund investments are subject to market risks, Corporats Office: 241111, Allpore Road, 3rd Ficor, Kolkata - 700 027
Profit before Interest, Depraciation & Taxes (PBIDT) (1.250.28) | (1,937.30) (203.89) | (25.08) read all scheme related documents carefully. L e S R3O0 1008 HPLASE UL
Met Profit/ (Loss) before tax from ordinary activities g H Sa ' : - = 1? R e
: 15 EXI ar Fualic Announcameant da Clobar i "Exi ar
and Exceptional ltems {1.538.61) (2,174.65) (785.79) (496.65) PA 1"} is being issued by SKP Securities Limited {"Manager to the Exit Offer”)
Met Profit / {Loss) for the period before tax . m— for and on behalf of Arun Properties LLP, part of the F‘n:m:n::-t&r Group I:"th'ﬂ
{after Exceplional liems) (1,538.61) (2,174.65) (785.79) (496 65) Can Fin Homes Limited tﬁiﬁgi;ﬂ J;‘E-:L‘i'-.‘;“é‘i:ﬁ‘;t'i.E;;“f%”;; mgfg ¢ m"s'f.'; ;;;':: ;f:::r;;'%é
Met Profit | (Loss) after tax fram Ordinary activities and L ] CIN:LE5110KAY QE?PLC{}DBEQQ Company pursuant to Regulation 27(1)(a) of Securities and Exchange Board
{Loss) Ty . . : it it
(R = Registered Office of India {Delisting of Equity Shares) Regulations, 2021 ("SEBI Delisting
Exceptional ltems {1,089.55) (1,576.89) (557.33) (356.65) C F- H = ].:[d No.29/1. Ist Floor Sir M N Krishna Rao Road Regulations”) in accordance with terms and conditions set out in the Exit Letter
A - dll [N F10mes ' : : : of Offer dated June 19, 2023 ["Exit LOF"}.
prehensive Income for the period (Sponsor : CAMNARA BANK) Basavanagudi, Bengaluru - 560004 g A _ o
[Comprising Profit/ (Loss) for the period (after tax] | Ph: 080-48536192, Fax: 080-26565746 | | 1% '\ OF Capitalizad terms used bt not define in tis Exit Ofer PA 1 shal
and Other Comprehensive Income {after tax)] {1,103.10) (1,587.52) (564.42) (377.91) 5 ﬁﬁaf LT ZRtaF © E-mail: compseci@@canfinhomeas.com have the same meaning assigned to them in the Exit LOF.
Equity Share Capital (¥ 10/- per Share) 463,70 483.70 A63.70 | 483.70 i Web: www.canfinhomes.com 1. DATE OF DELISTING
. . . The Calcutta Stock Exch Lirnited ("CSE") vide its letter raf
Other Equity {excluding Revaluation Reserve as Statement of Standalone Un-Audited Financial Results for the mfcééfiniw533.1;233332311:;5”& ‘Li. zuzﬁavhagsliifﬁmfgf tr?:.'f'riﬁi
shown in Balance sheet of Previous year) - - - | - Second uuartgr and Half Year Ended 3['“]9}’2“23 Bquity shazreg oftgilﬁumpagy ha;l.re been delisted from CSE effective from
June 15, 2023 ("Delisting Date").
Earning Per Share (of ¥ 10/- each) % in Lakhs) 2. lHu\.l'lHT#.TIﬂM TO RE:SII:I!:I'?‘.L PUBLIC SHAREHOLDERS TO AVAIL THE
- Basic & Diluted (%) (23.71) (34.01) (12.02) (7.68) Quarter Yearto Quarter Previous EXsTGFEER
: 2.1 Aseparate Exit LOF along with Exit Offer Application Form containing the
Nates : sl : ended Date ended year ended ' o e i il Puhili
Particulars erms and conditions for participation of the Residua F‘ul::nln;: E:-I'Lar.enc:-lu:rﬁrs
1. The above is an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchange under No. (30/09/2023) HMHEPH: (30/09/2022) | (31/03/2023) 1“.;‘: "'r"gdg"ﬂ ﬁjr”l:‘:!l Ef ;S;:f ?;::;;hnﬂér:ﬂﬂfihﬂzgsf ;E.L?r? ';“":il‘_igl';.;ﬁ;“j
Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of Un-Audited | Un-Audited | Un-Audited Audited (“Exit FE'H.:,.,--;, has already b&&ﬁ"dispamh;d on July, 1, %,323 by the
the Quarterty and Half year ended resulis are available on the Stock Exchange website (www.bseindia.com) and Total Income from operations (net) 87.103.61] 1,69512.71 65,755.28| 27431311 Acquirer 1o the Residual Public Shareholders whose names appears in
. : * 1 5 F the register of members as on Friday, June 16, 2023, The Residual Public
Company’s website (www jkagri.com| 2 | NetProfit/ (Loss) for the period Shareholders are requested to avail the Exit Offer by tendering their equity
2. The Company's business is of seasonal nature, therefore results of the current Quarter are not representative of full {before Tax, Exceptional and/or 19,799.23|  43,188.73 2028489 8240317 shares at Rs. 60.04/- per equity share ("Exit Price”) during the Exit Period,
year's performance. Extracrdinary items) bytsu!:utmlrtll;_r;gt t[bg I:eqmred documents to the Regisirar to the Exit Offer as
e s " IR || E—— | set out In Exi .
3 | NetProfit /(Loss) for the period before tax 19, 798.23 43,188.73 20,284,849 82.403.17 22 Inthe event if the Residual Public Shareholders do not receive or misplace
- i | i i he Exit LOF, they may obiain a copy by writing to the Registrar to the Exit
h ':f'- (et Exgoptionsl andirisiradnd pan i) E.‘:IH th the envelopa marked "HMCL - EXIT OFFER". A sofl copy of the
)k 4 | NetProfit/ (Loss) for the period after tax 15807.44) 3415283 1417117  62,121.23 Exit LOF siong with Exit Dffer Agalicabion Farm can b downloaded from
¥ H For JK Aari Genetics Limitad i / i i the website of the Company i.e., www.hmclmills.com or the website of
L Y J K SEEdS ] l (e Eceptina i_md oy Exreliney IFmS} the Manager o the Exit Offer La_, www.skpsecurities.com
— Bharitbai G 5 | Total Comprehensive Income for the period 2.3 For the quarter ended September 30, 2023, follow-up communication to
Place : New Delhi Arat it inghan’a [Comprising Profit / {Loss) for the period 15,742.23| 3406767 1409181 6206056 the Residual Public Sharehalders has been sent on October 17, 2023 by
Date : 17th October, 2023 Chairman - email / ardinary post in terms of Regulaticn 27(1)(b) of SEBI Delisting
{after tax) and Other Comprehensive Rigulsions
N —_— Income (after tax)] ;
ITFL SAMASTA FINANCE LIMITED 3. PAYMENT OF CONSIDERATION TO RESIDUAL PUBLIC
. . . 6 | Paid-up equity share capital 2,663.31 2,663.31 2.663.31 2.663.31 SHAREHOLDERS
(Erstwhile Samasta Microfinance limited) (Face value of % 2/ per share) Subject to fulfillment of the terms and conditions mentioned in the Exit
CIN: U65191KA1995PLC057884 - - LOF, the Acguirer intends to make paymeant an a rrlrpnl;hlj,' basis, within 10
Registered Office: No. 110/3, Lalbagh Main Road, Krishnappa Layout, Bengaluru - 560027 7 | Reserves (excluding Revaluation Reserves) 362,064.81) 36206481 3,0399887) 36200481 working days at the end of the calendar manth in which equity shares have
Website: iiflsamasta.com. Tel: 080 4291 3500 [AL.idlted} bean validly tendarad ("Monthly Payment Cycle”). Paymenis will ba made
- WWW. . y 10l — : only to those Residual Public Shareholders who have validly tendered
Reg 52(8) Read With Reg 52(4) of SEBI (Listing Obligation and Disclosure Requirement ) Regulation 2015 8 | Securiies Premium Account a7297.54) 27.29754| 27.20754) 272974 i onuily aharae by Sollos i s naivicicls a8 eal out e Bt LOF
Statement of Unaudited Financial Results for the Period Ended September 30, 2023 (Amount in¥ Cr) Net Worth [Audited) 3,64,728.12| 3.64,728.12| 3,06,662.18) 3,64,728.12 ;;.ﬁ,m::.” Eaﬁi:?_.r_pgel;r;n::;m?;;#miﬁ:ga;H:inn{r:;ﬁ,:dngum:iﬁgi@
SI. VT QuarterEnded | QuarterEnded | YearEnded | 10 | Paid up Debt Capital / Qutstanding Debt 30,62,792.55| 30,62,792.55| 26,74,020.43| 29.06,806.70 :ﬁ all the Er‘frehcjldlerg ;vhzﬂﬂgﬁ t-Salid:y wgdeyj%d Ewueéra equity shares during
. ~Sep 30,2023 | Sep 30,2022 | Mar 31,2023 - S REEc WO Juliy: B Sl e Septhrningr: Gl etle ).
M P ¥ ¥ 11 | Outstanding Redeemabie Preference Shares - . Iif any Residual Public Sharehalders have any query with regard to the Exit
= = Unaudlt%_ Unalld'ted Au%%:;\.)_ 12 | Debt Equity Ratio 7.73 .73 793 7.47 Offer/Exit Period, they may contact the Manager to the Exit Offer or
__1 i Total Income from Operations 695.15 y 371.80 1,746. F : Registrar o the Exit Offer as per the details given below. All other terms
2 [Net Profit / (Loss) for the period (before Tax, 13 | Earnings Per Share (of T 2/- each) and conditions of the Exit Offer as set forth in the Exit Offer PA and Exit
Exceptional and/or Extraordinary items) 185.06 17.83 158.51 {for continuing and discontinued operations) LOF shall remain unchanged.
3 |Net Profit / (Loss) for the period before tax (after {a) Basic 11 87 95 B5 10,54 4665 MANAGER TO THE EXIT OFFER :
Exceptional and/or Extraordinary items) 185.06 17.83 158.51 ; SKP SECURITIES LIMITED
4| Net Profit / (Loss) for the period after tax ) Dl v 2243 1085 Au G CIN: LT4140WB1960PLC0400%2
(after Exceptional and/or Extraordinary items) 141.39 14.15 128.17 I MotAnnuaiised | Not Annualised | NolAnnualised | Annualised SKP Validity period: Permarent
5 |Total Comprehensive Income for the period 14 | Capital Redemption Reserve : - - Contact Person: Anup Kumar Sharma | Alka Khetawat
[Comprising Profit / (Loss) for the period (after 15 | Debenture Redemplion Reserve Nat Appiicable| Not Applicable | Not Applicable |Mot Applicable I 0o, Biiorcees, TRS ATtk € M Ehps:
tax) and Other Comprehensive Income (after tax)] 141.30 14.20 127.85 - , Tel No.: +91 23 8677 7000
6| Paid up Equity Share Capital —593.64 498.22 593.64 16 | Debt Service Coverage Ratio 0.21 0.21 0.18 0.34 Email: contact@skpsecurities.com
7 |Reserves (excluding Revaluation Reserve) 960.45 517.76 728.51 17 | Interest Service Coverage Ratio 1.40 1.40 1.56 1.48 Website: www.skpsecurities.com
8 |Securities Premium Account 358.85 254.27 358.85 Notes: REGISTRAR TO THE EXIT OFFER:
9 |Networth 1,474.43 977.22 1,272.86 : : : i
gL~ il ! ! ! J i MAHESHWAR| DATAMATICS PRIVATE LIMITED
10| Paid up Debt Capital / Outstanding Debt 11.48% 13.89% 11.86% () ;E ;:;r"': EEI a”&’iﬁg:ﬁ% ?&;geéemfﬁ E;Eﬁ;gﬁkugsﬁg:;g g?fr&?;a{trjsﬁ E'Séhfi;"i‘gﬁ: n?jldr %a CIN: U20221WB1962PTC034336
11 [ Outstanding Redeemable Preference Shares - - - : whphad G S , i : SEBI REGN NO: INROODO0D353
12| Debt EqUIt)% Ratio 0 5.47 5.74 5.65 Hﬂgulﬂtlﬂn dand HEHUlahﬂn he of the SEBI {Llﬁtlng G’h‘llgﬁhﬂﬂﬂ and Disclosure anulrﬂmﬂﬂtﬁ] REQUF&tanE. Validity Period : F'E.'Fﬂ_'lal'llﬂ'l'ﬂ
13| Eamings Per Share (of Rs. 10/- each) 2015. The full format of the standalone un-audited financial results are available on the National i) I“"’f‘;l‘i"ki?&'r‘jge BB R
1. Basic: 3.92 0.42 2.50 (URL:https./fwww.bseindia.com) and on the website of the Company (URL:hitps./fwww.canfinhomes.com) Tel No.: +31 33 2248 2248
~|2. Diluted: 3.92 0.42 2.50 (b) In compliance with Reg.33 and 52 of SEBI (LODR) Regulations, 2015, the above financial for the quarter Wehiai e e e
14| Capital Redemption Reserve - - | - and half year ended September 30, 2023 have been reviewed and recommended by the Audit Committee e
15| Debenture Redemption Reserve - - _ - of the Board and subsequently approved by the Board of Directors at their respective meetings held on Bk F
16| Debt Service Coverage Ratio [ NA NA NA October 17, 2023. The above results have been subjected to a Limited Review by the Joint Statutory Lata Devi Bajoria
17 | Interest Service Coverage Ratio NA NA NA Auditors of the Company, in terms of the said regulations. Eg?i _f;ﬂlfﬂsggﬂef
# - Exceptional and/_or Extra!ordina_ry items adjusted in the Statement of Profit and Loss in accordance with Ind AS {c) The Company inits Annual General Meeting held on July 19, 2023 has declared dividend towards financial ROt e ﬂ;w S pn Gl
Rules/ AS Rules, whichever is applicable. year ended March 31, 2023 of ¥ 2/- per equity share of face value of ¥ 2/- which was recommended by the -
By order of the Board board of directors on April 26, 2023 and paid subsequently.
_ForlIFL Samasta Finance Limited | | (d) Forthe otherline items referred in regulation 52 (4) of the Listing Regulations, pertinent disclosures have been
(Erstwhile Samasta Microfinance Limited) made and available on the National Stock Exchange of India Ltd. website (URL:https:/fwww.nseindia.com),
Venk tSd/h -N BSE Limited website (URL:https://'www.bseindia.com) and on the website of the Company
enkates ; ¥
Date :October - 17- 2023 Managing Director {UHL.https.mnﬂnw.canffnh-ames.mm]. N
Place : Bengaluru DIN: 01018821 (e) There are no changes in the accounting policies for the quarter and half year ended September 30, 2023
i > : i _ i _ _' and there is noimpact on net profitioss, total comprehensive income or any other relevant financial item,
Note:  A). The above is an extract of the detailed format of quarterly financial results filed with the Stock Ei forth ; iy i b ik
Exchange(s) under regulation 52 of the Listing Regulations. The full format of the quarterly financial results is (f) Figures forthe previous period/year have been regrouped wherever necessary. y
available on the websites of the Stock Exchange(s) and the listed entity www.iiflsamasta.com, (https:// For and on behalf of the Board of Directors
www.bseindia.com) & (https://www.nseindia.com). B). For the other line items referred in regulation 52(4) of of Can Fin Homes Lid.,
the Listing Regulations, pertinent disclosures have been made to the Stock Exchange(s) (BSE & NSE) and can S/
be accessed on the URL (https://www.bseindia.com) & (https://www.nseindia.com). :
C). The impact on net profit / loss, total comprehensive income or any other relevant financial item(s) Place : Bengaluru SQHESH S IYER
due to change(s) in accounting policies shall be disclosed by means of a footnote Date : October 17, 2023 Managing Director & CEO e s
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DUNCAN ENGINEERING LIMITED

Regd Office ; F-33 Rafangacn MIDC, Karegaon, Tal, Shirer, Dist, Pune -412 220, CIN - L2ESSIPNT981PLC1 39151
Tel ; 4+ 91-2138-660066, Website: www.duncanengg.com, Emall 1D: complianceosfficer@iduncanengg. com
Extract of Unaudited Financial Results for the Quarter & Half Year Ended September 30, 202:
iRs. in Lakh, excapt EPS)

results filed with the Stock Exchange under Regulation 33 of the SEBI (Listing Obligations and Disclosura
Reguireaments) Regulations, 2015, The full format of the financial results for the quarter and half year endad
September 30, 2023 are available on the Stock Exchange website, www.bseindia.com and Company’s

website www.duncanengg.com.

Place ; Mew Dealhi
Date : October 17, 2023

By Crder of the Board of Directors
Akshat Goenka

Quarter Ended Half Year Ended G For lh;E >
-1 Particulars September June September | September | September E':;;.:h
Mo, 30, 2023 | 30, 2023 30, 2022 30, 2023 | 30, 2022 31, 2023
{Unaudited)|{Unaudited) | (Unaudited)| {(Unaudited)| {Unaudited)| (Audited)
1 | Total Income from Operations 1,649.13 | 162222 | 189692 | 3,271.35| 358688 | 7.158.13
2 | Net Profit / {Loss) for the period
(before Tax, Exceplional andfar
Extraordinary tems) 216,15 271,22 454,51 487.37 72815 | 128272
3 | Nat Profil / {Loss) for the pariod
before tax (after Exceptional
andfor Extraordinary items) 21615 2722 45451 487.37 726,15 | 120272
4 Met Profit / {Loss) for the period
after tax {after Exceplional
andfor Extraordinary itams) 160.84 201.70 33288 362.54 534,56 G80.35
5 | Total Comprehensive Income for
tha period [Comprising Prafit |
{Loss) for the period (after tax)
and Other Comprehensive
Incoma (after tax)] 160.61 20147 334 88 362.08 53916 7418
6 | Paid-up Equity Share CGapital
(Face Value per shara of
Rs, 10/- each) 369.60 269,60 369.60 369.60 365,60 369,80
7 | Resarves (excluding Revaluation
Resarve} as shown in the
Audited Balance Sheet of the
previous year 4 271 .44
8 | Earnings per share (EPS)
(Face value of Rs. 10/- aach)
(for continuing and discontinued
aperations)
1.Basic (Rs.) 4.35* 546" 8.00* 9.81* 14.45* 26.80
2.Dilulad (Rs.) 435" 546" a.0a0? 881" 14. 48" 26.84
(*Mot Annualized)
Notes :

1. The above financial resulls are approved by the Board of Diraciors at thair meating held on 17th Dolober, 2023
afier being reviewad and recommended by the audit committes. The statuiory auditors have issued limited
review report with unmodified opinion on the above resulis |

2. The above is an exiract of the detziled format of quarter and half year ended September 30" 2023 financial

Manag

DIN: 07131982

ing Directar

¥ JK acri Generics L.

Hegd, Offics © 7, Councd House Street, Kolkata - 700 001

CIN : LO1400WB20DOPLCODY286
Wabsite © weaw jkagri.com, E-mall : ifo@jkagr.com, Ph. ; 040-663 16858 Fay : (40-27754943

Extract of Unaudited Financial Results for the
Quarter and Half Year ended 30th September, 2023

Admn, Office © 1-10-177, 4th Floor, Varen Towers, Bequmpet, Hyderabad - 500 016

ficict

PRUDENTIALY
MUTUAL FUND
= TARAKKY KAREINY

ICICI Prudential Asset Management Company Limited
Corporate Identity Number: U93999DL1993PLC054135

Registered Office: 12" Floor, Marain Manzil, 23, Barakhombo Road, New Delhi - 110 001

Corporate Office: One BKC, 13" Floor, Bondro Kurla Complex, Mumbai -

400 051,

Tel, +#91 22 2652 5000, Fax: +91 22 2652 8100, Website; www.icicipruamc.com,
Email id: enguiry@icicipruarnc.com

Central Service Office: 2™ Floor, Block B-2, Nirlon Knowledge Park, Western Express
Highway, Goregoon (E), Mumbai - 400 063. Tel: 022 2685 2000 Fax: 022 26868313

Motice to the Investors/Unit holders of ICIC] Prudential Medium Term Bond Fund and
ICICI Prudential All Seasons Bond Fund (the Schemes)

MNotice is hereby given that ICICI Prudential Trust Limited, Trustee to ICIC| Prudential
Mutual Fund has approved the following distribution under Income Distribution cum
capital withdrawal option (IDCW option) of the Schemes, subject to availability of
distributable surplus on the record date i.e. on October 20, 2023

Mame of the Schemes/Plans

Quarterly 1DCW
Direct Plan — Quarterly IDCW

Quantum of IDCW

(¥ per unit) (Face value

of T 10/- Euch}$"
ICICI Prudential Medium Term Bund Fund

0.0958
0.1172

IEICI Frudentml AII Seusnns Elc-nd Fund

-Eluc:rterly IDCW
Direct Plan — Quarterly IDCW

0.1202
0.1420

NAV as on
October 16, 2023
(¥ Per unit)

10.6915
11.2669

116122
119010

S The distribution will be subject to the availability of distributable surplus and may
be lower depending upon the extent of distributable surplus ovailable on the record
date under the IDCW option of the Schemes.

# Subject to deduction of applicable statutory levy, if any

* or the immediately following Business Day, if that day is a Non - Business Day.

The distribution with respect to IDCW will be done to oll the unit holders/beneficial
owners whose names appear in the register of unit holders/Statement of beneficial
owners maintained by the Depositories, as applicable under the IDCW option of the
Schemes, at the close of business hours on the record date.

It should be noted that pursuant to payment of IDCW, the NAV of
the IDCW option of the Schemes would fall to the extent of payout
and statutory levy (if applicable).

For ICICI Prudential Asset Management Company Limited

Flace: Mumbai
Date : October 17, 2023
N, E?-L"Ef.I ﬂfEG‘E‘S‘

Sd/-

Authorised Signotory

Tﬂ Imuw more, mll 1800 222 999/18B00 200 6666 or visit www.icicipruamc.

Irvestors are requested to periodically review and update their KYC details along with
their mobile number and email id.

# - Exceptional and/ or Extraordinary items adjusted in the Statement of Profit and Loss in accordance with Ind AS
Rules/ AS Rules, whichever is applicable.

Date :October-17-2023
Place : Bengaluru

By order of the Board
For IIFL Samasta Finance Limited
(Erstwhile Samasta Microfinance Limited)

Managing Director
DIN: 01018821

Sd/-
Venkatesh N

Note:

A). The above is an extract of the detailed format of quarterly financial results filed with the Stock
Exchange(s) under regulation 52 of the Listing Regulations. The full format of the quarterly financial results is
available on the websites of the Stock Exchange(s) and the listed entity www.iiflsamasta.com, (https://
www.bseindia.com) & (https://www.nseindia.com). B). Forthe other line items referred in regulation 52(4) of
the Listing Regulations, pertinent disclosures have been made to the Stock Exchange(s) (BSE & NSE) and can
be accessed on the URL (https://www.bseindia.com) & (https://www.nseindia.com).
C). The impact on net profit / loss, total comprehensive income or any other relevant financial item(s)
due to change(s) in accounting policies shall be disclosed by means of a footnote

(c)

(d)

¥ in Lacs)
Quarter Ended Six Months Ended To increase owareness about Mutual Funds, we regularly conduct Investor Awareness
PARTICULARS {Unaudited) (Unaudited) Progroms across the country. To know more about it, please visit https:fawwicicipruame.corm
30.09.2023 30.00.2022 | 130.00.2023 20.09.2022 or *.r|5|t .-“-*.MFI s we|:|5|tr: htl'::ns_.l'f‘l.ruww nmﬁlndlﬂ com
Tetal Income from Operations (Net) 1,0£3.45 162272 8.123.47 13,320.75 Mutual Fund investments are Sl.ilhjﬂ'f.'t to murket risks,
Profit before Interest, Depreciation & Taxes (FBIDT) {1,250.28) (1.937.30) (203.89) (25.08) read all scheme related documents ca refu“}r‘
Met Profit / (Lozs) before fax from ordinary activities
and Exceptional ltems {1,538.61) (2,174.65) (TB5.79) (496 B5)
Net Profit / (Logs) for the perod before tax _ : e——
(after Exceptional ftems) (1538.61) | (217465)|  (78579)|  (496.:65) i, Cﬂh? 'L'lEF: :1[“!‘-:1 ﬂ;"ﬂ? i L‘-*S;lt;f
f i
Net Profit/ (Loss) after tax from Ordinary activiies and INALES Baaist Ed {:Jaﬁ' ?
Exceptional ltems (109955) | (1576.89)|  (557.33)|  (356.65) _ vegistared Oftice
B e ' Can FmHnm,Ethd No.29M, Ist Floor, Sir M N Krishna Rao Road,
Total Comprehensive Income for the period (Sponsor ; CoaMARA BN ) Basavanagudi, Bengaluru - 560004
[Comprising Profit / (Loss) for the period (after tax) Ph: 080-48536192, Fax: 080-26565746
and Other Comprehensive Income [after tax)] {1,103.10) (1,587 52) (564.42) [377.91) : " s E-mail: compsec@canfinhomes.com
R L5 ZReaF _
Equity Share Capital (T 10- per Shara) 463,70 463,70 463.70 463,70 k A Web: www.canfinhomes.com
Other Equity {exciuding Revaluation Reserve as Statement of Standalone Un-Audited Financial Results for the
shown in Balance sheet of Previous year) b Second Quarter and Half Year Ended 3“}"“9}“2“23
Eaming Per Share (of ¥ 10/(- each| (% in Lakhs)
- Basic & Diluted 7) (23.71) (34.01) 12.02)]  (7.88) Quarter Yearto Quarter Previous
[ Notes 5l Particulars ended Date ended year ended
. The above i an exlract of the detailed formal of Quarterly Financial Results filed with the Stock Exchange under No. {EHJ"IJE!.I'E!]IES:I {30#&9!21?23] {ENHEPH: {31!1031'21]23}
Requlation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015, The full format of Un-Audited | Un-Audited | Un-Audited | Audited |
the Quarterly and Half year ended results are available on the Siock Exchange website (www.bseindia.com) and 1 | Total Income from operations (nat) 87,103.61) 1,69512.71 6575528 27431311 I
Company's website {www.jkagri.com) 2 | Net Profit/ (Loss) for the period
2. The Company's business is of seasonal nature, therefore results of the current Quarter are not representative of full (before Tax, Exceplional and/or 19,799.23 43,188.73 20,284 8% 8240317
years performance. Extracrdinary items)
3 | MetProfit / (Loss) for the period before tax 19,799.23 43,188.73 20,284 29 8240317
(after Exceplional andfor Extraordinary items)
4 | Net Profit/ (Loss) for the period after tax 15,807 .44 34,152.83 1417147 62,121.23
J K seed 5 For JK Agri Genetics Limited (after Exceplional andfor Extraordinary items)
_ . & | Total Comprehensive Income for the period
Place : New Deihi Bharat Harl Singhania [Comprising Prafit/ (Loss) for the period 1574223| 3406767| 1409181| 6206056
Date : 17th October, 2023 Lrarman (after tax) and Other Comprehensive
T TSN =S TONTYWEFAT: e Income {after tax)]
IIFL SAMASTA FINAN MITED '
S.A AS F : .CE L : T.E 6 | Paid-up equity share capital 266331 2,663.31 2,663.31 266331
(Erstwhile Samasta Microfinance limited) [Fae valie of €25 perhare)
CIN: U65191KA1995PLC057884 - : P :
Registered Office: No. 110/3, Lalbagh Main Road, Krishnappa Layout, Bengaluru - 560027 7 ms{m”dmm”m Reserves| 36206481 362064.81) 3.03.980.87| 3,62,064.81 I
Website: www.iiflsamasta.com, Tel: 080 4291 3500 ()

Reg 52(8) Read With Reg 52(4) of SEBI (Listing Obligation and Disclosure Requirement) Regulation 2015 | | & | Securities Premium Account 2729754|  27297.54| 2729754) 27.297.54
Statement of Unaudited Financial Results for the Period Ended September 30, 2023 (Amount in¥ Cr) 9 | Net Worth (Audited) % 5'4 728 13 36472812 30666218 364,728.12
SI. ] QuarterEnded | QuarterEnded Year Ended 10 | Paid up Debt Capital | Qutstanding Debit 3062792 55| 30,62 79255 26,74,020.43| 2906,6806.70 I
No. PRrClaEs St‘i’p 30&%“53 S‘LP 30(;?’:2 Ma; 21;2323 11 | Outstanding Redeemable Preference Shares - - I

naudite naudite udite . -
T Total Income from Operations 695.15 371.80 1.746.23 12 | Debt Equity Ratio .73 1.73 7.93 .97
2 | Net Profit / (Loss) for the period (before Tax, 13 | Earnings Per Share {Df T2 Eﬂﬂh:l

Exceptional and/or Extraordinary items) 185.06 17.83 158.51 (for continuing and discontinued operafions)

3 | Net Profit / (Loss) for the period before tax (after (a) Basic 11.87 95 65 10.64 46.65

Exceptional and/or Extraordinary items) 185.06 17.83 158.51 ;

4 |Net Profit / (Loss) for the period after tax (b} Diluted 11'3? 2.6% t[_l'ﬁd 4?'55

(after Exceptional and/or Extraordinary items) 141.39 14.15 128.17 NotAnnualised | Not Annugised | NotAnnualised | Annualised
5 |Total Comprehensive Income for the period 14 | Capital Redemption Reserve - = = 2

[Comprising Profit / (Loss) for the period (after P . : T : -

tax) and Other Comprehensive Income (after tax)] 141.30 14.20 127 85 4] Debentmg Redemption Fi:es.,ewe Mot Applicable| Not Applicable | Not Applicable | Mot Applicable
6 | Paid up Equity Share Capital 593.64 498.22 593.64 16 | Debt Service Loverage Ratio 0.21 0.21 0.18 0.34 |
7 |Reserves (excluding Revaluation Reserve) 960.45 517.76 728.51 17 | Interest Service Coverage Rafio 1.40 1.40 1.96 1.48
8 |Securities Premium Account 358.85 254.27 358.85 Notes:
9 Ne.t worth : : 1’474'430 977'220 1’272'860 (a) The above is an extract of the detailed format of standalone un-audited financial results for the quarter and
10| Paid up Debt Capital / Outstanding Debt 11.48% 13.89% 11.86% : : : i
11 | Outstanding Redeemable Preference Shares i i : half year ended September 30, 2023 filed with National Stock Exchange of India Ltd. and BSE Limited under
12| Debt Equity Ratio 547 574 565 Regulation 33 and Regulation 52 of the SEBI |Listing Obligations and Disclosure Requirements) Regulations,
13| Eamings Per Share (of Rs. 10/- each) 2015. The full format of the standalone un-audited financial resulis are available on the Mational

(for continuing and discontinued operations) ) Stock Exchange of India Ltd. website (URL:https://www.nseindia.com), BSE Limited website

1. Basic: 3.92 0.42 250 (URL:https:/Awww. bseindia.com) and on the website of the Company (URL:hitps:i'www.canfinhomeas.com)

2. Diluted: 3.92 0.42 2.50 (b) Incompliance with Reg.33 and 52 of SEEI (LODR) Regulations, 2015, the above financial for the quarier
14| Capital Redemption Reserve - - - and half year ended September 30, 2023 have been reviewed and recommended by the Audit Committee
15| Debenture Redemption Reserve - - - of the Board and subsequently approved by the Board of Directors at their respective meetings held on
16 | Debt Service Coverage Ratio : NA NA NA October 17, 2023. The above results have been subjected fo a Limited Review by the Joint Statutory
17 | Interest Service Coverage Ratio NA NA NA Auditors of the Company, in terms of the said ragulations.

The Company in its Annual General Meeting held on July 19, 2023 has declared dividend towards financial
year ended March 31, 2023 of ¥ 2/- per equity share of face value of 2/~ which was recommended by the
board of directors on April 26, 2023 and paid subseguently.

For the other line tems referred in regulation 52 {4) of the Listing Regulations, pertinent disclosures have been
made and available on the National Stock Exchange of India Ltd, website (URL:hitps:/iwww.nseindia.com),
BSE Limited website (URL:hitps://'www.bseindia.com) and on the website of the Company

(URL:https:/fwww.canfinhomes.com)

(&) There are no changes in the accounting policies for the quarter and half vear ended September 30, 2023
and there is no impact on net profit/loss, total comprehensive income or any other relevant financial item.

(fy Figures forthe previous period/year have been regrouped wherever necessary.
For and on behalf of the Board of Directors
of Can Fin Homes Lid.,

Place : Bengaluru
Date : October 17, 2023

Sdi-

SURESH 5 IYER

Managing Director & CED

financialexp.epapr.in

GLAND PHARMA LIMITED

Corpomta idendizalion Member [CIN) - LAZISTE19TAPLCI0ZETE
Ragiisrnd OMze Sy Mo, 143148 150 pad 151, Naar Gandiresisamma o Aoady. D F Fally, Dundsa

E
Dusrediggal-Diand irvea aariae (W], Mschchal-Walkpgoin Diglicd, Hyslaimbad S0043, Telangena, inda
Ted; #07 E455C POROF, E-rpl 1D nwecors giasde ha i oo Wabedla: wivy qesdahaiimg oam

NOTICE FOR ATTENTION OF MEMBERS OF GLAND PHARMA LIMITED

In order 1o send the noticas of Genaral Meatings and | or Postal Ballot Annual Report and olher
statutory communication to the sharehalders in elecionc form, we reques: the sharehalders of the
wompany who have nof vel regisiered | updated their e-mail adoress, to regslerupdale the e-mail in
the manner as menlianed bakm
a) Members halding shares in physical mode and who have not regslered fupdated thar e-mail
address with The Compary are requested b registar | updale with Link Intime Incia Pravabe Limebed,
Company’s Regisfrar and Transier Agent, by sending an e-mail al mtheipdeskElinknime.colin
ar by sending an e-mal to fhe Company 2t imestors@gland pharma . com along wilh Foko Mo, and
vak e-mal ackdness,
b} Members holding sharas in Demaleriaised moda ane raquested b register | updale their e-mail
adoress with the Deposiary Participant with whom the damat account(z) is maintained.
For Gland Pharma Limited
-
Sampath Kumar Pallerlamudi
Company Secrelary

Face “Hydarabad
Data =17.10.2022

FORMG
INVITATION FOR EXPRESSION OF INTEREST FOR
SHRI TRADCO DEESAN PRIVATE LIMITED OPERATING IN STARCH
MANUFACTURING AT DHULE, MAHARASHTRA
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

- TS N TN

L ANy

ame Ot the corporate dentor along

| with PAN/ CIN/ LLP No. CIN: U15400MH2010PTC203313

2./ Address of the registered office 26, Anantwadi, 4th Floor, Bhuleshwar,

Mumbai - 400 002

3. URL of website Not available

4, Details of place where majority of fixed
assets are located

Gat No. 93-94, Deopur Biladi Phata,
Mumbai Agra Road, Dhule - 424 005

5. Installed capacity of main products/services| Details not available

6. Quantity and value of main products/
services sold in last financial year

Turnover: Rs. 64,19,96,968
(As per latest available audited balance sheet
for the financial year 2019-20)

7., Number of employees/ workmen Details not available

Can be sought by sending request to Interim
Resolution Professional at:
cirp.tradcodeesan@gmail.com

8. Further details including last available
financial statements (with schedules) of
two years, lists of creditors, relevant
dates for subsequent events of the
process are available at:

Can be sought by sending request to Interim
Resolution Professional at;
cirp.fradcodeesan@gmail.com

9. Eligibility for resolution applicants under
section 25(2)(h) of the Code is available af:

10. Last date for receipt of expression of interest| (02/11/2023

11. Date of issue of provisional list of 12/11/2023
prospective resolution applicants

12, Last date for submission of objections to 17/11/2023
provisional list

13, Date of issue of final list of prospective 2711112023
resolution applicants

14, Date of issue of information memorandum, | 02/12/2023
evaluation matrix and request for resolution
plans to prospective resolution applicants

15. Last date for submission of resolution plans | 01/01/2024

16. Process email id to submit Expression of Interest

cirp.tradcodeesan@gmail.com

Sd/

CMA Harshad Deshpandd

Interim Resolution Professional of Shri Tradco Deesan Private Limited
IBBI/IPA-001/IP-P-00166/2017-18/10334

AFA No.: AA1/10335/02/251223/10531

403, Kumar Millennium, Shivatirtha Nagar Kamar

Opp Krishna Hospital, Paud Road, Kothrud, Pune — 411 03§

Email ID: cirp.tradcodeesan@gmail.con

Date and Place: Pune 18/10/2023

EXIT OFFER PUBLIC ANMNOUNCEMENT FOR THE ATTENTION
OF EQUITY SHAREHOLDERS OF

THE HOOGHLY MILLS COMPANY LIMITED

CIN: L1TT11MWE1813PLCO02403

Registered Office: 76, Garden Reach Road, Kolkata - 700043
Corporate Office: 2411, Alipore Road, 3rd Floor, Kolkata - 700 027
Phone: +31 033 2450 0500; Fax: +91 033 2448 0047
Email: hmelmills@gmail.com; Website: www. hmecimills.com

Thiz Exit Offer Public Announcement dated October 17, 2023 ("Exit Offer
PA 1" iz being Issuad by SKP Securities Limited ("Manager to the Exit Offer”)
for and on behalf of Amun Properties LLP, part of the Promoter Group ("the
Acquirer”) of The Hooghly Mills Company Limited ("THMCL""the Company”)
Lo the remaining Public Sharehalders ("Residual Public Sharehalders™) of the
Company pursuant to Regulation 27(1)(a) of Securities and Exchange Board
of India (Delisting of Equity Shares) Regulations, 2021 ("SEBI Delisting
Regulations”) in accordance with terms and conditions st out in the Exit Letter
of Offer dated June 19, 2023 ("Exit LOF")

This Exit Offer P& 1 is in continuation 1o and should be read in conjunction with
the Exit LOF. Capitalized terms used but not defing In this Exit Offer P& 1 shall
have the same meandng assigred 1o them in the Exit LOF,

1. DATE OF DELISTING

The Calculia Slock Exchange Limited ("CSE®) vide its letler referance
na. CSEMLD/M5844/2023 dated June 14, 2023 has informed that the
aquity shares of the Company have been dedisted from CSE effective from
Jure 15, 2023 ("Delisting Date”).

2. INVITATION TO RESIDUAL PUBLIC SHAREHOLDERS TOD AVAIL THE
EXIT OFFER

A saparate Exit LOF along with Exit Ofer Application Form cantaining the
tarmes and conditions for participation of the Residueal Public Sharaholders
during the period of oneg yaar startng from the date of delisting i.e., from
Thursday, Juna 15, 2023 to Friday, June 14, 2024 {boih days inclusiva)
("Exit Period”) has already baen dispatched an July, 1, 2023 by the
Acquirar 1o the Residual Public Shareholdars whose names appears in
the regesler of members as on Friday, June 16, 2023, Tha Residual Public
Sharaholdars ara requested to avail the Exit Offer by tendanng thedr equity
sharaes at Rs. 60.04- per equsly share ["Exit Price”) dunng the Exit Pericd,
by submitfing the required documents to the Registrar to the Exit Offar as
sal oul in Exit LOF.

In the event if the Residual Public Sharehalders do not receive or misplace
the Exit LOF, they may obiain a copy by writing to the Regisirar to the Exit
CHfar with the anvalope marked "HMCL - EXIT OFFER". A soft copy of the
Ezil LOF along with Exit Offer Application Form can be downloaded from
the website of the Company i.e., www.hmclmills.com or the wabsita of
the Manager to the Exil Offer i a.. www.skpsecurities.com

For the guarter ended Seplember 30, 2023, follow-up communication (o
the Residual Public Shareholders has bean s2nt on October 17, 2023 by
email / ordimary post in terms of Regulation 27(1Hb) of SEBI Delisting
Regulations.

3. PAYMENT OF CONSIDERATION TO RESIDUAL
SHAREHOLDERS

Subject to fulfillment of the terms and condittons mentioned in the Exit
LOF, the Acquirer intends to make payment cn a-monthly basis, within 10
working days at the end of the calendar month in which equity shares have
been validly tendered ("Monthly Payment Cycle”). Fayments will be made
only to those Residual Public Sharehalders who hawe validly tendered
their equity shares by following the insiructions as set cut in the Exit LOF
and Exit Offer Application Farm, The Acquirer reserves the right to make
payment earlier, Settlement of paymeni has been completed successfully
to a&ll the shareholders who have validly tenderad their equity shares during
the pericd from July 01, 2023 to September 30, 2023

If any Residual Public Shareholders have any query with regard io the Exit
Offer/Exit Period, they may cantact the Manager to the Exit Offer ar
Reqistrar to the Exit Offer as per the details given below. All ather terms
and conditions of the Exit Offer as set forth in the Exit Offer PA and Exit
LOF shall remain unchanged

| MANAGER TO THE EXIT OFFER :

L Pty Ay v s S gty S

| SKP SECURITIES LIMITED
| CIN: L74140WB1980PLCO49032
SK SEBI REGN. NO.: INMOD0012670

Walidity period: Permanant
| Contact Person: Anup Kumar Sharma / Alka Khetawat
Address: 1702-03, BioWaonder, T8S Anandapur, E M Bypass,
Kalkata - 700 107
Tel No.: +31 33 6677 7000
Email: contacti@skpsecurities.com
Website: www. skpsacurties.com

2.1

2.2

2.4

PUBLIC

REGISTRAR TO THE EXIT OFFER:

MAHESHWARI DATAMATICS PRIVATE LIMITED
CIN: U20221WEB1082PTCO34886

SEBI REGH NO:; INROQDIO0353

Validity Period | Permanant

Contact Person: Raw Bahl

Address: 23, RN, Mukherjee Road, 5ih Floor
Faolkata - 700 001

Tal Mo.: +31 13 2248 2248

Email: mdpddofiyvahoo.com

Website; www.mdpl.in

For and on behalf of M/s Arun Properties LLP
Sdi-
Lata Devi Bajoria
Designated Partner
DPIN: 00343829

Date: October 17, 2023

Place: Kolkaia

PSS IlvE.
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PUBLIC NOTICE

Notice is hereby given that Mahadev Biradar being
the director of DBRE India Pvt. Ltd., intends to purchase
FlatNo.1 on Ground Floor of Crystal Buildingin The
Greater Bombay Co-operative Housing Society Limited
constructed on land bearing CTS No.9/A-3/1and CTS
No.C-3703/9 lying & being situated at Gulmohar
Cross Road, Road No.5, Mumbai-400049, from Chetan
Anopchand Gandhi & Jayesh Anopchand Gandhi.
Originally, Jyotsna Anopchand Gandhi purchased
the flat described above under an Agreement Of
Sale dated 08/06/1978 from Kamal T. Bijlaney upon
the terms & conditions more particularly stated
therein. Thereafter, Jyotsna Anopchand Gandhi died
inUSAon 12/01/2010 (as per Death certificate issued
at City Atlanta Georgia State). She had left a WILL,
wishing to transfer this flat to her two sons viz.
Chetan Anopchand Gandhi & Jayesh Anopchand
Gandhi equally and accordingly on an application
by hersons made before The Greater Bombay
Co-operative Housing Society Limited their
names were entered in the records of society as
thejoint holders of flat described above.

Ifany persons, having any claim againstin to or upon
the above mentioned property or any part thereof by
way of inheritance, Agreement, contract, Sale,
mortgage, possession, gift, lease, lien, charge, trust,
maintenance, easement or otherwise are required to
notify the same in writing stating the exact nature of
such claim along with supporting documentary
evidence toundersigned within Fifteen days from the
publication of this notice otherwise it will be deemed
thattherearenoclaimand/or that the same are waived
& the abovetransaction shallbe completed.

IS, V.S, LEGAL ASSOCIATES (AdvocaeHigh ourtat By
1A Kamanwala Chamber, Premises Co-op. Society Ltd.,
Date : 18110/2023SirP.M. Road, Fort, Mumbai- o
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